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1963 while talking about the production of an
automatic rifle in India, the Prime Minister
mentioned an armaments firm in Belgium
with which we were intending to negotiate, as
having yet involved in a scandal in that
country. What he really had in mind, when he
made this statement, was a controversy
relating to an armaments firm which occurred
in another country and not in Belgium. This
reference to a Belgian firm was due to a
misunderstanding.

SHRI A. B. VAJPAYEE (Uttar Pradesh):
Sir, are we to wunderstand that any
representation had been received from that
firm in Belgium? What was the necessity for
this statement?

THE PRIME MINISTER AND THE
MINISTER oF EXTERNAL AFFAIRS (Sum
JAWAHARLAL NEHRU): That is because a
statement was made here which' gave rise to
some misunderstanding and naturally that
firm in Belgium was much upset; and to some
extent the Belginn Government was also
interested and they pointed out to us that the
statement that was made here was not a
correct one with regard to that firm and we
told them that it will be corrected.

MOTION RE FOOD SITUATION IN
THE COUNTRY—Continued.

MR. CHAIRMAN: Now we get back to the
discussion on the food situation. Shri
Vajpayee had just finished his speech. Now I
have a very long list of hon. Members who
are anxious to take part in this debate and we
will, therefore, have to sit through the lunch
hour. Even so, if hon. Members are not good
enough to put some limit on the time that they
take for their speeches, it may not be possible
to accommodate all the Members who are
anxious to take part. I would, therefore,
request Members to be as brief as possible.
Now, I call Mr. Avinashilingam Chettiar.
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SHRI T. S. AVINASHILINGAM
CHETTIAR (Madras): Mr. Chairman, I have
heard with rapt attention the speech of the
Food Minister. While I can say that they have
managed fairly well and while I recognise
that, as he said, there are cycles in agricultural
production and that once in five years we have
a very bad year— and this bad year seems to
be the present year, and while I recognise also
that there are ups and downs in agricultural
production due to the seasons, droughts and so
oh, having said all that, I am unable to agree
that in this matter of agricultural production a
proper approach has been made. The speech of
the hon. Minister, Mr. Chairman, did not
address itself to production at all. I would
have expected him to deal with production
also, because the problem of agricultural
production and of food in this country cannot
be solved by mere distribution, but by higher
production. That is very clear. But he
addressed himself a great deal to distribution
and to prices. Of course, prices do have a
bearing on agricultural production, and to that
extent he has correctly placed emphasis o»
prices. But in the matter of agricultural
production, Mr. Chairman, I have to point out
that we are not dealing with a few people. In
the case of industries, we can affect
production because we have to deal only with
a handful of people, say 200 or 300 or 500 of
them. But in the matter of agricultural
production, we are dealing with masses of
men, as has been pointed out in this very wise
note that hag been made by Shri S. K. Patil, the
former Minister of Food. I am obliged to Mr.
Thomas for having given me a copy of that
note. It says that 65 million cultivators in 5|
lakh villages are concerned. And so if any-
body presumes that by mere improvement in
administration—that is important of course—
you can improve agricultural production, he is
mistaken.  Agricultural  production  will
improve only when we give incentive to the
agricultursts, to these 65 million cultivators so
that they feel the urge t»
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[Shri T. S. Avinashilingam Chettiar] produce
more. They must be urged and they must b,
helped to produce more.  There must be this
urge to produce more. We talk about incen-
tives. We know how incentives are given to
industry. Now and again we know that  the
Tariff ~ Commission brings out a report and
recommends higher prices. Now and again
we know that the price of cement is raised,
steel prices are raised. Why is this
done? That  is because they look to the
cost of production in the case of these
industries. They do that and then an increase
in price is given. The industrialists are
vocal. They can shout. They have their
establishments right in Delhi, so that they
can influence the psople in the Ministries. But
these agriculturists, these 65 million culti-
vators distributed in 5J lakh villages, their
voice is not felt. ~ Some figures were given
yesterday and I am grateful to the Government
for  having furnished us with those figures.
Mr. Thomas said that the cost of production in
Madras in the case of rice was Rs. 19-05 per
maund, that in Andhra it was Rs. 21 per
maund.  The procurement price in Madras, I
know, is Rs, 16 per maund. I believe this pro-
curement price has been raised by Re. 1
recently. But have we given the cultivators
the proper incentive to produce more? This
matter of incentive has been emphasised by
almost every report that was published by the
Ministry of Food and Agriculture, by the
Ford Foundation Committee, by the Asoka
Mehta  Committee, by every committee that
went into this problem and produced a report
on food production. They have all
emphasised  that nroper incentive must be
given to the agriculturists. But what do  we
find? From the figures given by the
Government we find that the price given is not
an economical price. I take it from the
statement mad, by the Minister yesterday.
And the reason given was that you can give
an economic price in America because only 14
per cent of the people there are engaged in
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agriculture and so this increase in agricultural
prices can be shared by the rest 86 per cent of
th, people of that country. But here, he says
that 70 per cent of the people are engaged in
agriculture and so the rest 30 per cent of the
people cannot bear the burden of that price
support. This, Mr. Chairman, is an illusion,
and even from the figures that they have it can
be seen that it is an illusion. Have the 30 per
cent of the population to bsar all this increase?
Certainly not. All the foodgrains produced do
not go to the market. The producers them-
selves eat some of the foodgrains that they
produce and there is no question of anyone
paying the price of it. Only the rest is paid for
by these 30 per cent of the population in the
cities. Therefore, this argument is an illusion
that if you increase the price, the burden will
have to be met by these 20 per cent, or 30 per
cent, of the population. Actually it will have to
be shared by the other 70 per cent or 80 per
cent of the population also. Therefore, the plea
that was made yesterday that if there is an
increase of cost given to agricultural
producers, then 80 per cent of the people will
have to be supported by 20 per cent, is not a
correct or right approach or argument.

in the Country

Mr. Chairman, recently there was a drama
put up in one of the schools in South India.
There they showed officials as coming. They
came to increase production. Many o'her; also
came. And at last the drama ended with a song
to th, effect that officials cannot increase
production by even one g-ain of foodgrain.
Officials from Madras and from Delhi can
come, but they cannot do it. The real increase
has to be effected not by the administrators,
but by the people behind the plough. So unless
you give these people the proper incentive,
thi» increased production in foods?raint will
not happen. This is what history has taught us
and this is what experience all over the world
has taught ns. But this has not been properly
heeded to by our Government. Sir, if I may
say so, there are many thingi
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which go towards increasing agricultural
production and incentive is the first. Why
do intelligent people, educated people
who want to make a good living leave the
villages and come to towiu? The reason is
that people with unbition do not have the
scope in agriculture and they are not able
to make a better and a bigger living. The
incentive is not there. If you want the
better type of people to take to
agriculture, you must make it worth their
while and profitable for them. There are
other ways also. Recently, in an
international conference, the Japanese
Delegate told us how Japan today is in a
position to export rice. Ten years ago, she
was deficit in rice and today she exports a
good amount of rice. In Japan, there is
great scarcity of land, there is over-
population and also fragmentation of
land. There are not large acreages like in
America and still the Japanese people
succeeded not only in producing enough
for themselves but in exporting rice and
today they are exporters of rice and the
reason which enabled them was that they
gave proper rice to the cultivator so that
the people concerned were given enough
incentive to make greater efforts. I say,
unless you view it from this angle, we
will not be able to achieve results.

Food situation

There is another matter to which I
would like to refer and it relates to
scientific agriculture. Mr. S. K. Patil has
put it wonderfully. Today, it is more and
more scientific agriculture, the use of
manure and other things that are
necessary to get greater production. It is
not like the olden times. You would like
to know what the soil is, what the water is
and what is the sort of fertiliser that
would suit both. We have set up an
Extension Department to carry these to
the people. Great research is also being
made in the Agricultural Colleges and
Institutes. There is no doubt that a tre-
mendous amount of research is being
made and research knowledge from other
countries is also coming through but is
this knowledge being effectively
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carried to the ryot? That is my question. If
the research is made and yet it is not
carried to the people in the villages, what
is the use of that knowledge? Well, our
Extension Department has done good
work and I am not prepared to condemn
them. They have dons something and the
increased production to vhis extent is due
to what they have done but much more
remains to be done. The village level
worker who is supposed to be an all-
purpose worker also carries on this work
but this and the researches made by the
Community Development Organisation
do not go to the people, these people are
not able to give demonstration and put
over these scientific practices. This means
that unless you strengthen the extension
organisation, unless you equip those
people who go to the villages with the
knowledge so that they are able to put
across what they are intended to put
across, agricultural production will be
poor indeed. The plans are very good but
they must be implemented. The essence
of a plan is its implementation. This is not
something new that is being said by me.
This has been said before. Our Extension
Department not only must be strong in
person but in the quality of the knowledge
that they have, and the ability that they
have to put across. There is one other
point that I would like to mention and it is
this. Our experiences have shown that
along with but scientific agriculture, with
the use of fertilisers, our pests have
increased tremendously. This again is not
something new that I am saying. It is
something that has been said by every
report. The pesticide; that we have the
plant protection schemes that we have not
grown along with our use of scientific
agriculture. In many places today we have
this trouble. A few weeks back because of
the rains and clouds, lots of worms came
up in the cotton and jawar crop but the
whole trouble is that we do not get these
pesticides in time. There are pesticides
somewhere, the pests are somewhere. The
pesticides will kill the pests but you must
get them in

in the Country
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[Shri T. S.
Chettiar.]
time. Similar is the case in respect of
fertilisers. You want fertilisers and it is not
enough that you should produce enough
fertilisers. It must reach the people in time and
if you do not get it in time, it iy no use.
Whatever may be the quantity of pesticides we
may have, whatever be the plant protection
measures that we may have, unless these things
reach the people in time, they are not of any
avail. | am not going to refer to many other
things which are necessary, soil conservation
and others which are mentioned in all these
reports but I would only like to say this that the
approach to the problem which was made by
the Food Minister is not the proper approach. I
would like to say that the approach should be,
as has been mentioned in that note, the focal
point of our approach must be, the farmer. The
farmer must be enthused, the farmer mus. have
the confidence and the farmer must feel that he
is being lookad after. The farmer must be
given the incentive and once we do that, Mr.
Chairman, then and then only will the problem
of agricultural production be solved and that is
a matter which I would like the Ministry to
consider very earnestly. Let them leave all
these inhibitions about the towns supporting
the villages. Let us give the proper price and
let us give them a proper assurance. Let us give
them the help that they need and let them feel
that here is an atmos. phere in which they
would like to do their best and unless that
incentive is given, we may not succeed very
much and thig is what I would like to put

before the Government.  Thank you.

Food situation

Avinashilingam

SHRI CHANDRA SHEKHAR  (Uttar
Pradesh): I have no intention to enter into
bitter criticism and controversy on this issue
but the least that I can Say is that the Minister
of State for Food seems to be sadly unmindful
of the realities of the situation. Yesterday,
while speak'ng he tried to give the impression
to the country and to this House that everthing
was

[RAJYA SABHA ]
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quite all right. He made an attempt to show to
the nation that because for four years no
discussions were held in this House nothing
extraordinary had happened on the food front.
I am sorry to say that the Minister concerned
had not cared to read reports published by his
own Department. I want to study this' problem
in another perspective and that is, whether we
are going to fight th, food crisis on a war level
as promised in the past. Here is a Report called
The Intensive Agricultural District Programme
Report. In 1959, a Committee on Agricultural
Production has appointed by the Ford
Foundation and I should like to read a few
sentences from the Report of that Committee.
The Committee says: Food production should
become a Central objective under the crusade
for a new food policy.

"This crusade involves more than a plan.
It requires allocation of the necessary
resources and hard work, zeal, enthusiasm
and sacrifice on the part of all those who
are engaged in it. Making a plan is
meaningless without adequate execution of
the plans that are made. The peasants as
usual will not achieve the food production
targets. The steps necessary to mobil'se the
nation for action must be clearly outlined."

This is the Report of the team but everyone
who heard the speech of the Minister
wondered whether there was an, sense of
urgency. It is not only m, complaint but this is
the unanimous complaint that there was no
indication of any sense of urgency in the
speech of the Minister.

[THE DEPUTY CHAIRMAN in the Chair.]

The Food Minister seems to think that
everything will improve and because we have
been making some progress year by year,
everything will be set right in due course. He
tried to put all the blame en nature and said
that because  of some cycle,
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every third or fourth year we get scarcity
of food and sugar. We have to view these
things in a different light, a new light.
What does planning mean? Does
planning mean that we come to this
House and say that because of drought or
flood or some disease, production has
fallen down?

Food situation

In 1949 the hon. Prime Minister mad, a
very good observation about scarcity of
sugar. He said, "What is disturbing i not
the fact that some of us have not been
able to get sugar but the fact that the
sugar position should deteriorate so
rapidly and the deterioration could not be
checked quickly. That is the fact which is
very important and we should find out
who is particularly responsible for it and
who is guilty of it." This is the statement
made by the Prime Minister.

Madam, I shall take the sugar situation
in the country and I should like to discuss
the sugar policy of the Government of
India In 1960-61 thirty lakh tons o* sugar
were produced and for th's the sugar mills
were given incentives. I do not know of
other States but in the State of U.P. alone
a sum of lis. 8 crcres was given to the
industrialists for producing more sugar.
As a result of all this about 30 lakh tons
were produced in the country and next
year the Food Ministry came with ,
slogan that there was a surplus, there wa;
a glut in the market of sugar and that we
cannot consume all the sugar. The
industrialists and the Government, both
agreed that production should be
curtailed. In 1961 when it was sowing
season for sugarcane, the Government
extended all help to the agriculturists in
the form of subsidy, seeds, manure, etc.
and the sugarcane growers planted
sugarcane in larger quantities and in
larger acreage but all of a sudden in
August 1961 the Government c¢f India
comes out with an ordinance that the pro-
duction of sugar should be reduced by ten
per cen” and if the mills will not
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adhere to this ordinance they will have to
pa, penal duly. This was the order of the
Food Ministry. And why was it said that
there was surplus of sugar? The Food
Minister will come and say that there was
no export market. I agree that exports
should be there but what about the
consumption situation in the country?

in the Country

With your permission, Madam, I
should like to place before this House the
consumption situation. A few years back
India was second only to Cuba in
producing sugar. I do not know; she may
be now first because of reduced pro-
duction in Cuba. But let us see the world
figures of consumption. I quote the 1961
figures of per capita consumption of
sugar from the book 'Indian Sugar
Manual' published hy the Sugar
Technologists Association of India,
Kalyanpur, Kanpur. On page 7 in Table
No. 5 they have given the worldwide per
capita consumption of sugar. They are a=
follows:—

Belgium 35.3 Kgs.
Czechoslovakia 42.9
France 314
Finland 445
Germany (West) 31.8
Italy 24.0
Netherlands 52.6
Poland 335 ,,
Switzerland 514 ,,
Sweden 43.7
United Kingdom 360
Turkey 12.7
USSR 30.3

And what is the figure for India? The
figure for India is 14.5 Ibs. which comes
to 7 Kg. Only two countries in the whole
world, that is, Indonesia and Pakistan,
consume less sugar than India. But the
Food Minister come, and say; that there
was surplus sugar in the country in 1960-
61 and therefore the production was
reduced by ten per cent. Who is guilty
of this wrong; policy? Who
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[Shri Chandra Shekhar.] advised the
Government of India? I sympathise with
the Food Minister that he comes here
armed with wrong figures given by the
bureaucrats sitting in the Food Ministry
and says that there is surplus and next
year it becomes a scarcity. I tell you,
Madam. that from 30 lakh tons the
production of sugar came down to 26 lakh
tons in 1961-62 and it came to 21.5 lakh
tons in 1982-63. In thi; way within two
years there was a reduction of about 13
lakh tons, and the Government of India
lost about Rs. 43.7 crores as taxes on the
production of sugar; because of this
reduction the net loss to the Government
of India was about Rs. 43 crores. They
say that the scarcity has come about
because of the factories; they say that the
scarcity has come about because of the
industrialists; they say that the scarcity
has come about because of the vagaries of
nature. Madam, I would say that thi
scarcity has come about because of the
wrong policies of the Government of
India; the scarcity has come about
because of the lack of foresight in the
Fool Ministry; the scarcity has come
about because either they do not
understand the sugar problem or they are
misguided by certain vested interests
sitting in the Food Ministry.

Now I should like to say what
happened due to this wrong policy of the
Government of India. Sugarcane was
burnt in the States of Uttar Pradesh and
Bihar in 1961-62. It is on the record of
the U.P. Assembly; the U.P. Government
admitted that sugarcane was burnt
because it could not be consumed by
factories. This question wa,s raised in th's
Parliament and also in the State
Assembly. The Union Government came
out with the plea that they were not res-
ponsible for the consumption of
sugarcane, and the cultivators were faced
with hardshins. But what i? happening
today? To'ay they have come up with a
rule under the Defence of India Rules
that the
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sugarcane growers should be compelled
to give 66 per cent of their produce to the
sugar factories. When ther, was surplus
sugarcane in the fields of the farmers the
Government of India had no
responsibility for its consumption but
when there is less sugarcane and they
want to divert it to gur and khandsari the
Government of India comes out with a
provision under the Defence of India
Rules. And what do they say? They say,
if you do not supply cane to the sugar
factories you will be prosecuted and you
will be sent to jaiL There wai already a
Sugarcane Purchase Act in U.P. but the
Government was not satisfied with that
Act and a special provision was made
under the Defence of India Rules. And
what is happening now? In spite of all
these Defence of 'India Rules the sugar
factories of Eastern U.P. are not able to
get sugarcane to their present capacity.
When 1 tried to raise this matter in this
House so many difficulties were created
and the hon. Food Minister said that only
three factories have been affected by
short-supply of sugarcane. Madam, I have
received so many telegrams and these
telegrams began to come in the second or
third week of November. Since then I
have tried to raise this matter in the
House. I will just read out one telegram
which was sent by the Indian Sugar Mills
Association, Calcutta to the Indian Sugar
Mills Association here. It was not from
any agitator; it was not from a cane
grower. It is from the Sugar Mills
Association—Secretary or somebody
sending it—to the Sugar Mills Asso-
ciation here in Delhi. It reads as follows:

in the Country

"Continuation our telegram
twentyninth ultimo. Understand
Vishnu Pratap Sugar Works Kharl-da,
Lakshmi Devi Sugar Mills, Chitauni,
Punjab Sugar Mills, Ghughli, Mahabir
Sugar Mills, Siswa Bazar and Seksaria
Su<*ar Mills, Babhnan closed for want
of
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cane supplied due can, strike while
Ramkola Sugar Mills, Ramchand
Sons Sugar Mills, Barabanki, Raitna
Sugar Mills, Shahganj, Shanker
Sugar Mills, Captainganj, Baai.i
. Sugar Mills, Walterganj, Madho
Mahesh Sugar Mills, Munderwa,
Shree  Anand  Sugar Mills, Labad,
Ishwari  Khetan  Sugar Mills, liak-
shmiganj, Nawabganj Sugar Mills
having very unsatisfactory chance
supplies stop. United Provinces
Sugar Company, Tamkobhi, Orad
Padrauna  Sugar  Works, Kanpur
Sugar Works, Kathkuiyan pad
Gauri  Bazar  Deoria  Sugar  Mills,
Deoria, Shree Sitaram Sugar Com
pany Baitalpur, Maheshwari Khe
tan  Sugar Mills Ramkola, Saraya
Sugar Factory, Sardarnagar.

Ganesh Sugar Mills, Anandnagar, Diamond
Sugar Mills, Pipraicn, Balrampur Sugar
Company, Bal-rampur and Tulsipur critical
situation due agitation stop Committee
apprehend unless immediate action taken
ensure adequate cane supplies factories
working will become very difficult stop
Committee therefore urges you kindly
intervene and do needful stop Kindly wire
action taken."

THE MINISTER ofF STATE IN THE
MINISTRY ofF FOOD AND AGRICULTURE
(SHRI A. M. THOMAS): What is the date of this
telegram?

SHRI CHANDRA SHEKHAR: It was on
the 2nd December. Here is a telegram that I
received at 1 a.m. this morning. It is from
Deoria. It reads:—

"Deo-ia  Baitalpur Factory Growers
Stopped Supply 9th—Yugul-deo."

There are so many other telegrams that I have
received, but this is a telegram which I
received only this morning. Not only that.
Newspapers have given various reports. The
"Hindustan Times" of November 30th says:
"East UP. Sugar Mills face
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cane shortage." The "Statesman" of 26th
November says. "Sugar Mills in East U.P.
postpone crushing operations." The "Indian
Express" of 2nd December reported from
Lucknow that the sugar mills in Eastern U.P.
were facing collapse. But the Food Minister
here is sitting silent. We cannot even raise this
is.;ue in thij House, The factories are not
working. Workers are being put to hardship.
Cane-growers have to undergo so many
difficulties, but for the Food Minister these are
minor matters and he wants to assure the
country and also this House that the target of
33 lakh tons will be fulfilled in this season. I
simply pity this attitude of the Goverrment of
India. I was just referring to eastern U.P. What
is the plea of the Government? The
Government's plea is that they are going to fix
the price of sugarcane on the basis of
recovery, as recoia-menied by the Tariff
Commission Time and 3L*ain the Food
Minister has given a '.ermon to the growers in
eastern U.P. that they should produce a bettor
quality of sugarcane. I quite agree wiih that,
but there are various d'.ficu.'ties in it. I should
like to know whether the Government of India
have any machinery to know the real recovery
of sugar. I will just quote here some figures. In
Deoria district of U.P. one factory is giving a
recovery of 10.3 per cent, while the other
factories, which are within a distance of five
miles, give a recovery of 9.5 per cent. So, the
whole question of recovey should be examined
afresh Leave this question of recovery. I
should like to know from the hon. Mr. Thomas
and the hon. Sarclar Swaran Singh as to what
is happening to eastern U.P. in Punjab where
the recovery is only about 9.02 per cent, the
cane-growers are paid Rs. 2 per maund. In
Kerala where the recovery is 9.01 per cent, the
only factory in the State of Mr. Thomas is
authorised to pay Rs. 2 per maund to the cane-
growers. The other Food Minister, Dr. Ram
Subhag Singh, in his own State, in respect of
south Bihar factories allowed to pay

in the Country
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Rs. 2 per maund. With lowest recovery, the
Sugar Mills, Bihta, which is adjacent to the
constituency of Dr. Ram Subhag Singh is
authorised to pay Rs. 2 per maund for cane.
Factories with greater recoveries in north
Biha, are not allowed to pay Rs. 2 per maund.
Is it justice? Is it fair-play? 1 am forced to
come to the conclusion that the Food Ministry
is nothing but a gang of social gobblins who
are out to loot a certain section of the
peasantry in certain parts of the country. What
is the plea? Why should not the sugarcane
growers m eastern U.P. be allowed to get Rs.
2 per maund?

Food situation

It is said that factories in eastern U.P.
should sell their sugar at cheaper rates. I have
no objection. When we raise the issue that the
sugar factories are getting much more profit
and therefore nationalise these factories, then
this very Government comes forward and says:
"No, they are working on a very meagre profit.
That profit should be allowed." I take their
stand to be correct. But tnen what crime have
the factory-owners in eastern U.P. committed?
The factory-owners in eastern U.P. are *askeri
to sell their sugar at Rs. 111.5 per quintal,
while the sugar magnates in western U.P. and
in other parts of the country

SHRI ARJUN ARORA (Uttar Pradesh): He
has two factories in eastern UP.

SHRI SITARAM  JAIPURIA
Pradesh): It is the larger aspect, not
individual aspect here.

(Uttar
the

SHrR CHANDRA SHEKHAR: I do not
know whether he has sugar factories at all. But
sugar factories in eastern U.P. are asked to sell
their sugar at Rs. 111.5 per quintal, while the
sugar factories in western U.P. are asked to
sell their production at Rs. 116.5 per quintal.
This is the case. I should like to let this House
know that there is a special provision, a
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peculiar provision. I am speaking in English
only because my friends from the South
could understand me. There is always a cry
that North is exploiting South. But what is hap-
pening? If the sugar factories  sell their
produce here in UP. for Rs. 116, and the freight
charge up to Mysore is Re. 1 per maund, then
the Mysore factories are allowed  to have
the freight advantage. If sugar factories in
U.P. are asked to sell their production at Rs.
116, sugar factories in Mysore are authorised
tosellit atRs. 117. There is always a
freight charge when sugar is sent from a
surplus area to a deficit area. The
advantage of that freight charge is given to
the factories situated in the scarcity areas. |
know, if  am  not wrong, that in the case of
the Kerala factory, a freight advantage of Rs. 2
per maund is allowed. I do  not know
what the Government of India really wants. I
should like to bring to your notice, Madam,
that in eastern U.P. alone the sugarcane crush-
ed by factories comes to near about 12.68
crores of maunds. Ifa sugar cane grower i
asked to forego even 20 nP per maund, then in
eastern U.P.  the sugarcane growers are
easked to forego Rs. 2J crores. The
Government of India have come forward with
a proposal that the districts of eastern UP.
are backward and for the economic
development of this region a special plan
should be made. But the eastern U.P.
cane-growers are  asked to pay Rs. 2.5
crores for the benefit of other areas. I have no
objection to that, but is that benefit going into
the pocket of the consumer? No.

Now, I take the case of 'gur*. The hon.
Food Minister stated yesterday that only 5
lakh tons of 'gur* are exported from the
surplus areas. He said that 90 per cent is
consumed. I was surprised to hear this
statement from a responsible man like the
Food Minister. I do not know from where he
got the figures. But his whole contention was
based on one fact that they take the figures
from the
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railway stations. Only they take into account
the rail transport about export of gur. But
another  hon. Member of the Congress Party
has stated his case in the Lok Sabha and he has
made clear his experiences about the
Railway Department. I challenge the
Food Minister to enquire that more than 90
per cent of export is made not by rail but by
trucks. The gur pirqiuction in all-India
according to the Food Minister is about—I do
not exactly remember, but here is the net
production  of gur in different States: In
1961-62 23,79,000 tons of gur were
produced in Uttar Pradesh. The per capita gur
consumption in the whole of  India is 22
Ibs. per annum. So I take it that in U.P., a
surplus State, the people consume 30 Ibs. per

situation

capita. The total population of U.P. is
6,42,66,508 rural and 94.79,895 urban. It
comes to 7,37,46,401. If every single

individual in the State  consumed 30  1bs.
per annum, the total consumption of U.P.
comes to 10,50,000 tons. =~ What happens o
these 13,29,000 tons? The Food Minister says
that only 5 lakh tons are exported from the gur
producing areas. I do not take the cage of Bihar
and other States, Only in II. P. 23,79,000
tons of gur are produced. If 7 crores of
people consume 25 per cent more than in
other States—supposing they consume 30
Ibs. per annum—they can  consurre only
10,50,000 tons. What happens to these
13.29,000 tons? The statistics furnished by
the Minister are a colossal distortion of
facts. The  Food Ministry wants to make
us understand that, it is giving us the right
picture. What is happening, Madam? This gur
is being sold in U.P. at Rs. 18 per maund. It is
being sold in Delhi at Rs. 32 or Rs. 35 per
maund. In Punjab it is more. In Baroda, in
Gujarat it is even more. If you take ft that
only Rs. 10 more is charged from the
consumers of the importing States, every ton
of gur in U.P. has to lose Rs. ~ 250. The
total loss comes to near about Rs. 32
crores. Who is going to get the profit out of it?
It is not in the interests of the
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consumers. The Food Minister wants to
make us believe that they are taking all
these steps only for the benefit of the
consumer. But you will be surprised to
know  that traders in U.P. are not
authorised to export gur. Only traders in
Gujarat, Punjab and other States are
authorised fo import gur. So the  traders
of Gujarat, Bombay and' Punjab  want that
scarcity conditions should  prevail in their
States so that they may get more profit. I do
not know, I have no proof, but no
Government can pursue such a policy unless
and until they have some vested interests. One
or two officers sitting for years in the Food
Ministry are manipulating the whole sugar
policy, the whole gur policy of the
Government of India. They want us to
understand that everything is going on all
right. I am sorry to say, Madam, that  the
Food Ministry is indulging in gigantic
bungling and nothing can be done unless and
until the whole structure is changed, the
whole pattern is altered.

When w» plead that there shoulfl be less
restriction on the export of gur, on the
movement of gur it is in the interests of the
consumers of Gujarat, the consumers of
Bombay and the consumers of Punjab, and
also in the interests of the producers of U.P.
But they are not going to accede to our
demand. They say that we are creating some
trouble. The hon. Food Minister, for instance,
said that some agitators were instigating that
there should be no cane supply to the mills. I
do not know who these agitators are. But I can
show him a hundred pamphlets from the
District Congress Committees saying that
sugar-cane growers should not supply cane to
factorie? unless they get Rs. 2 per maund for
their cane. I want to emphasise only one point
that unless and until! there is fair play towards
the cane-growers in the Eastern U.P. and the
gur producers in the Western U.P., no sugar
policy of the Government can succeed. In
spite of their draw-
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backs, in spite of their difficulties, U.P. and
Bihar are the two States which produce near
about half of our requirements of sugar. If the
cane growers ere not given incentives, if the
producer of the raw material is not ready for a
willing participation in the whole process of
production, I do not know how the Food
Minister thinks that he can achieve the target.
For the last one month sugar mill Owners have
been persuading the Government and the cane
growers have been demanding that this wrong
policy should be rectified, should be corrected.
But the Union Government is not going to
hear that. I do not know what the reason is.
The only obvious reason I can see is that these
two unfortunate States of U.P. and Bihar have
two Chief Ministers who are not according to
the wishes of the so-called High Command of
the Congress here.

SHRI A M. THOMAS: Is it according to
your wishes?

SHRI CHANDRA SHEKHAR: Whether it
is according to my wishes or not, it is not
according to the wishes of the High
Command, and that is why you want to
discredit Mrs. Sucheta Kripalani and Shri
Krishna Ballabh Sahay. Internal quarrels of
the Congress Party are craning in the way of
deciding the policy on sugar. I should like to
make it clear to the House. I warn the Food
Minister that because he has to get the votes
from the Punjab, sugar-cane growers must be
paid Rs. 2; he has to get votes from Kerala
and so he has to pay them Rs. 2.

Food situation

SHRI A. M. THOMAS: It does not pay Rs.
2, for the information of the hon. Member.

SHRI  CHANDRA  SHEKHAR: But
according to my information he gets that. And
even Shri Ram Subhag Singh in h's own
limited area should allow the factories to pay
Rs. 2 per maund. Howsoever glorious your
Prime Minister may be, if this policy
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is not corrected, sugar-cane growers of U.P.
will throw this Government out, the
Government of the Congress Party. It may not
be to your liking, it may not be to my liking,
but it ia obvious and it is coming in a few
years.

So, Madam, I want that this problem snould
be taken up in this perspective. What is the
reason, what ia the argument of the Food
Ministry that the Eastern UP. cane growers
should not be paid Rs. 2 per maund?

THE MINISTER oF FOOD AND
AGRICULTURE (SARDAR SWARAN SINGH) :
Have I understood the hon. Member correctly
that his main argument is to save the Congress
Party?

Suri CHANDRA SHEKHAR: My main
argument is to save democracy and to throw
out the Congress Party. I do not want that
production should be reduced. I do not want
that an anarchic situation should be created. |
want that in this emergency this whole policy
of the Government, which is based on the
obstinacy of the rulers, should be reoriented.
The proverbial rulers' obstinacy has entered
the mind of the Food Ministry. I cannot help
saying that. My only purpose is to show him
the reason, to show him the light to come on
the right path. If he is not ready to give, I can
only pity my own luck, I can only pity the
fortune of the nation, that we have such Food
Ministers.

1 was dealing with the sugar problem and
the Gur problem. There is another point which
I wish to make. If Gur is not sold at
remunerative prices it will have its
repercussion on the production of sugar-cane.
If sugar-cane is not produced in sufficient
quantities, it will have its consequential
repercussion on the production of sugar. I, the
very early years, one of the Reports of the
Tariff Commission said that Gur prices
influenced cane production. If I remember
correctly, the Tariff Commission reported in
1931 that
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"Apart from the effect of climatic
conditions on prices and eventually on
the area under cane, an examination of
the figures indicates fairly general
cycles of rise and fall *" acreage, a
large output decreasing th, price of gur,
thus discouraging the cultivation of
cane, and eventually restoring the
price."

So, 1T was just pleading with the
Government and the Fo'od Minister that
if you reduced the gur price in U.P. to an
un-remunerative level, the cane growers
would he discouraged, and any
discouragement to the cane-t growers
will not be able to give therri incentives
for more production of sugar, and
consequently, your targets of more
production will suffer.

Now, I should like to say a few words
about the general food policy. The hon.
Food Minister tried to say that there was
nothing to be alarmist about the food
situation. Only a few months ago, what
happened in West Bengal? My friend, the
hon. Shri Bhupesh Gupta, made it quite
clear that there was an explosive situation
in "West Bengal. In the daily papers of
the country came out this report that
people there were taking the law into
their hands. It was not the Government of
West Bengal, it was not our hon. friend,
Shri Thomas, who saved the situation or
who brought down the price of rice in the
markets of Calcutta, but it was the mass
or-gan'sation of people, it was the force
of the people. They broke open the stores,
they compelled the hoarders to sell their
stocks at proper prices. But the
Government says that there is: nothing
alarming. Not only th(.at. Here is the
Third Plan Appraisal and in that report it
has been said that plans were made but no
plan could be executed properly. Here is
the Import of the Intensive Agriculture
District Programme. In 1959, th's ipea
was brought before the Government of
India that measures should be tackled at a
war level and up to 1063, they have onlv
initiated thi; programme. Nothing
could be achieved
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within four years. The hon. Food
Minister said that they were importing
food material worth Rs. 20 crores from
outside. But they are not going to
increase the imports. They are trying to
increase their own production. But what
happened? We were given to understand
that the country would be self-sufficient
in food in 1952. Then it wa, said that
some more time would be taken. Eleven
years have elapsed. Even today we hear
the same speech from the hon. Food
Minister. The Food Minister said, "Four
years back, we discussed this food
situation." I went through the debates of
the Rajya Sabha. 1 was amusingly
surprised to see that the speech of 1959
was just the same as he delivered
yesterday. There is no difference in the
mood of the Food Minister, there is no
dfference in the measures. There is no
agony, there is no shame on his part. The
shame may be on the part of the Prime
Minister. The President of the Indian
Republic made it clear that our own
agricultural production had suffered due
to lack of right leadership. Only a few
days ago, he made a statement that the
whole agricultural production had
suffered due to lack of right leadership. I
do not know whether that remark was for
Sardar Swaran Singh or for Shri Thomas.
These are the leaders who are piloting the
Food Ministry in our country. But this
remark from the highest personality in
the country is enough to show the
inefficiency and the hesitation in the
implementation of the plans envisaged by
the Planning Commission or by the other
agencies.

The Food Minister yesterday sa'd that
the cost of production of agricultural
goods had increased. He said that
according to that increase, there would be
a proportional increase in the prices of
foodgrains. It is true. Basically it is true
that the food-grain prices will be
increased. But long before, in 1958, the
Foodgrains Enquiry Committee
suggested some measures. The
Government  consi-
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[Shri Chandra Shekhar.] dered those
measures. All the machinery is there with
the Government. Why were not the
foodgrain prices stabilised? Time and
again, this thing was emphasised by the
experts that there should be some parity
between the prices of industrial products
and of the agricultural products. No step
was taken. Who came in the way in
bringing about the parity between
agricultural and industrial prices? They
hold that production is increasing. Is it
sufficient i? only we say that a few
pounds or a xew thousand tons of food
production is increasing every year? No.
We are adding to our population but in
proportion to the addition of population,
our agricultural production is not
increasing. It is a very alarming situation
and if the Food Ministry is not going to
take proper measures, an explosive
situation may arise in the country at any
moment.

Another thing that I should like to point
out is that the Government are keeping
their stocks at stores in big cities or at
certain places. But if they know that there
are certain scarcity pockets where
scarcity conditions are created, the
Government should create their stocks at
these points. If the private food . grain
owners and traders charge exorbitant
prices and create scarcity for nothing,
Government should come into the mar-
ket. So, stores and stocks should be
stored at those points where scarcity
conditions are created very often.

Another point that I should like to
mention is that production is not the only
problem. The problem of distribution is
all the more serious, and this distribution
problem should be tackled in right
earnest. The hon. Shri Bhupesh Gupta
and Shri Vajpayee yesterday referred to
certain co-operative societies, the Central
Cooperative Society, and that some big
man in Delhi was in charge of the co-
operatives.

AN HON. MEMBER: The
Minister.

ex-Chief
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SHRI CHANDRA SHEKHAR: In
Parliament, an hon. Member made an
admission that this society was indulging
in profiteering, He made the submission
that the price increase was there because
of the bribery-given to the railway
authorities. I do not know if the statement
made by the hon. Member in the House
19 not to be taken cognizance of, and the
Food Minister says that the Delhi
Administration is making some enquiry.

Another alarming point was raised by
Shri Vajpayee yesterday that four
thousand bags of rice were given to the
society to bring them into the market so
that the soaring prices might decrease but
that two thousand bags were lying in the
"ware-1 P.M. houses. It is a sort of hoard-
ing hoarding on the part of co-operatives,
is as much objectionable as hoarding by
individuals. It is all the more
objectionable because it brings a bad
name to the co-operative movement. The
hon. Member, Shri Atal Behari Vajpayee,
went against cooperative movement as a
whole because of this sort of inefficient
and corrupt working of certain co-
operative stores. It is all the more
necessary in the interests of the general
policies of the Government of India that
the Food Minister should take stern
action against this co-operative  store
howsoever .

THE DEPUTY-CHAIRMAN: Yo*
have taken forty minutes; five minutes
are left.

SHRI GANGA SHARAN STNHA
(Bihar): He is the only speaker on our
behalf and I think, that as much time was
allotted to the Communist Party must
also be allotted to us.

THE DEPUTY CHAIRMAN: Forty-
five minutes have been allotted to your

party.

SHRI GANGA SHARAN SINHA:
Why this difference in time, I do not
know.

THE DEPUTY CHAIRMAN: There is
no difference; forty-five minutes
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have been allotted to both the
parties.

SHRI CHANDRA SHEKHAR: Within
five minutes I shall finish.

Madam, I was just making the point
that if there is any charge of corruption
against any co-operative society, it
should attract the immediate attention of
the Government of India, because it is a
matter of policy. If these co-operative
stores indulge in corruption, in black-
marketing, in profiteering, in hoarding
and so on, the whole co-operative
institution will be brought to disgrace,
and the whole slogan of democratic
socialism, the slogan of co-operative
commonwealth will come to ridicule. The
Government of India, they show no
consideration to the high slogans, given
by their leader Pandit Jawaharlal Nehru,
in action, in the implementation of the
policy. They should take immediate
action and the least they could do was
that all licences to this cooperative store
shouid have been cancelled forthwith,
and the Government of India and the
Food Minister should have made a
statement in the House that all licences,
whether for gur, or for grain, or for other
commodities, given to this co-operative
store had been cancelled. But nothing
was done, and for five, six days they are
making enquiries. But they are doing
everything in the case of petty shop-
keepers who, for very small offences, are
being challaned under the Defence of
India Rules. I do not know, if people are
not ready to have faith in the intentions of
the Government of India, if people are
not ready to believe in the utterances of
the Food Ministers, if the workers and
farmers are not assured that the promises
made by the Government of India will be
fulfilled, what will happen to our
democratic institutions, what will happen
to our democratic planning? In this wider
perspective the Food Minister should
take into consideration all the points
raised by me. It is not a small matter that
cane-growers in one part of the
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country are told that they cannot get two
rupees per maund because there is no
competitor in the market. That is another
argument; that argument may be
advanced by the Food Minister, that
because in North Bihar and in eastern
U.P. there is no khandsari or gur industry,
there is no competition, and so the cane-
growers there will not be allowed to have
two rupees per maund for their
sugarcane. But, Madam, are we going to
give them incentives to bring this cottage
industry into operation? If they are going
to give that facility, it is all right. But
under the Defence of India Rules they are
banning new crushers coming into being;
they say that no new crushers should be
installed, and yet they are not paying a
remunerative price to the cane-growers.
KohJws can be installed only on a co-
operative basis and not by any single
individual. According to the Defence of
India Rules kohhus can be installed only
if one individual crushes his sugarcane in
the kohlu. So you have imposed so many
limitations in that area, and the peasantry
of the area feels frustrated; there is a
sense of agony, there is a sense of
dissatisfaction, and I submit to the
Government of India that they should not
be led away by this notion that because
they have taken a decision, that decision
should persist in spite of the opposition
from all sides. Even the sugar mills
association in that area has asked the
Government to fix the sugarcane price at
two rupees per maund—and also the
Government of U.P. Though they had not
come out publicly, they have made the
suggestion, they have made the rep-
resentation many a time that sugarcane
growers of this area should be given due
consideration. I submit to the Food
Minister that, if you want to increase
food production, if you want to increase
production of sugar, if you want export of
more sugar for earning more foreign
exchange, the only way is that you must
satisfy the producer of the raw material—
you must

satisfy the cane-grower; you  must
satisfy the persons who are engaged
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industry. Unless and until you take these
steps, nothing tangible can be expected.
Willing participation of the people,
willing participation of the peasantry,
willing participation of the workers can
bring more production, and more produc-
tion will bring more foreign exchange.
But I am sorry to say that, in spite of
requests from all quarters, it is not done.
What is the reason? I want to understand
the reason. I was given to understand one
point. A very notable person met one high
official in the Food Ministry in the
Directorate of Sugar, and that man said,
because of political reasons, we are not
going to concede this demand. What is
the political reason? I do not understand. I
cannot quote the name of the man, but he
is a man sitting in the Directorate of
Sugar.

SHRI A. M. THOMAS: Madam, when
such allegations are made .

SHRI CHANDRA SHEKHAR: I do not
yield. I believe in reciprocity in politics.
Yesterday you did not yield. So I do not
yield today.

SHRI A. M. THOMAS: On a point of
order, Madam. A serious charge has been
made aga'nst my Directorate, and the
hon. Member is not even in a position to
vouch for the statement. Who told him?
Lef him say so that the matter may be
enquired into. What is the use of saying
that one high-placed person said like
that?

SHRI FARIDUL HAQ ANSARI (Uttar
Pradesh): It is not done in the House; we
never quote the names of persons.

SHRI A. M. THOMAS: Then that al-
legation should be withdrawn.

SHRI CHANDRA SHEKHAR: Why
should the allegation be withdrawn? I st-
md by the allegation, and that allegation
has not been made once or twice, but
many times. In 1959 the hon.
professor ~ Shri  Shibbanlal
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Saksena, a Member of Parliament, made
allegations against certain persons. It is in
writing, and if the hon. Food Minister
wants, I can quote it. But I am not going
to divulge the source of my information.
(Interruptions.) If the hon. Minister wants
that I should not make any allegation
against the Directorate of Sugar, I am not
going to accede to this demand of the
Minister that I should withdraw the
allegation. Rather, with all sense of
responsibility and with all the emphasis at
my command [ demand that a
commission should be appointed to
enquire into the whole working of the
Sugar Directorate of the Government of
India. T have reasons to believe that
persons sitting there are in close collusion
with the traders in other States; they are in
close collusion with certain persons who
want that the eastern U. P. factories
should be destroyed, that they should be
shifted to certain other areas. I have
reasons to believe it and I demand an
impartial commission, and if the hon.
Minister is ready to institute such an
enquiry, I shall be too willing to give
evidence before that committee or that
commission, that certain persons in the
Directorate of Food and Sugar are
indulging in all sorts of racket. In this
connection I refer to the remark that was
made by the Prime Minister in 1949 and I
want to emphasise that if the Prime
Minister is sincere that the sugar racket
should be exposed, he should be ready to
institute an enquiry into the whole func-
tioning of the Food Ministry and, in
particular, into the whole functioning of
the Directorate of Sugar.

in the Country

SHRI S. C. KARAYALAR (Madras):
Madam Deputy Chairman, the food
situation has been dealt with on the floor
of this House from several points of
view; the question of production,
distribution, procurement, prices, etc., all
have been discussed in this House. I do
not propose therefore to deal with those
aspects, but I wish to deal with certain
other aspects which appear to me as
being relevant to the subject.
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I wish to suggest that there is need for
formulation of a long-term food policy.
As things stand, Madam, T am of opinion
that we are making only ad hoc
arrangements from year to year to meet
the food requirements of the country.
That is not a long-term policy. There is
great need for formulating a long-term
policy, and the long-term policy can only
have relation to the population of the
country, primarily. In other words, we
must have a definite population policy
and the food policy must be coordinated
to the population policy. Madam, several
other countries— the U.K., France, Italy,
Germany, the United States—these
countries have formulated a sound
population policies in relation to their
requirements. The population policy can
be adjusted to the requirements of the
country and in our country, Madam, the
food policy must be mainly based upon
the population policy of the country.
Unless we give adequate emphasis to this
aspect, we cannot really achieve the state
of self-sufficiency because it will be
making a wrong approach and we cannot
attain self-sufficiency in the foreseeable
future as it is largely a question of
population. When we think of making
supplies available to the people of the
country, we must have positive statistics
regarding population, what tbe population
will be in the foreseeable future. All these
things have got great relationship to our
food policy.

Madam, unless we do that, in the near
future there will be a very significant
maladjustment between our food supplies
and the population. That is a point which
has got to be borne in mind in framing a
long-term food policy. That is most
essential. Of course, the Ministry or the
Government of India have been making
very great efforts to procure supplies to
meet the requirements of the country both
from internal resources and from imports
etc. All these things are very laudable,
Madam. But that is not to say that we
have got a long-term policy. A long-term
policy is very essential so that We may
try to 849 BSD—4.
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achieve self-sufficiencey
our food requirements.

Another point which I want to place
before the House and before the Ministry,
Madam, is that the Government or the
Food Ministry should not be satisfied
simply with supplying food in quantitative
terms. Of course, the Governments are
giving adequate supplies of food in the
shape of rice, wheat and jowar. But that
should not be the only aim of the Govern-
ment. They should also aim at giving food
in qualitative terms. I want to point out,
Madam, that in tropical countries it has
been found by medical research and
investigation that millions of people are
suffering from malnutrition, and this
problem has been the subject of a serious
study in the Central American States.
They have found millions of people suffe-
ring from malnutrition on account,,
particularly, of protein deficiency. They
have made a deep study and they have
found it possible to meet this deficiency
by a kind of food which they have been
able to evolve from local grains. That is a
matter which has got to be looked into by
our Government also because a very large
section of the population of this country
relies entirely upon rice and wheat which
supply only, carbohydrate requirements of
the people. In other words, that is only
supplying the fuelling matter. A real food
should contain not only carbohydrate but
it should contain other constituents also
such as protein, vitamins and minerals.
These are the essential constituents of a
real food. Unless the Government direct
their attention to the supply of such food
Madam, what is happening or what has
happened in some of the Central Ameri-
can States, where millions of people have
been victims of malnutrition, will also
overtake this country; and when this
problem assumes large dimensions, it will
be impossible to cope with the problem
and to find a solution for it. So, Madam,
we should take early steps to make
researches like those conducted in the
Institute which has been established in
the
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American States for solving this
problem of malnutrition. ~ That is a very
serious problem, Madam, and that has
got to be studied.

The Central American States, I may
mention, have set up an institute for the
study of this problem. They have found
out a kind of food to be supplied to
millions of people which will satisfy all
the requirements of nutrition. We have
got to take those things from them.

Madam, as you will notice, this point
has not escaped the attention of our
Constitution-makers because in the
chapter on the Directive Principles of
State Policy, article 47 lays down:

"The Slate shall regard the raising of
the level of nutrition and the standard
of living of its people and the
improvement of public health as
among its primary duties

So, Madam, this article imposes, not a
statutory but a Constitutional obligation
upon the State to provide not merely food
in quantitative term, but provide food in
qualitative terms. So this Constitutional
obligation cannot be discharged unless
they launch upo, a scheme of the nature
which has been started and completed in
the Central American States, where a
special institute is devoting itself
completely to the production of this kind
of food and supplying it to millions of
people.

So, Madam, there are two aspects: the
need for a long-term food policy and the
need for making available to the people
food in qualitative terms. This should
receive th, attention of long-term policy
makers.

Madam, I do not want to refer to other
matters introduced on the floor of thel
House. T wish only to refer to one or two|
points which were raised by the hon,
Member who spoke before me, namely,
with regard to the sugar f
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consumption in our country. The
statistics which he placed before the
House regarding the consumption of
sugar in India show that the per capita
consumption here is 14 lbs. or 7 kgms.
Madam, there is a snag in his statistics
because I feel that he has not taken into
account the consumption of gur and
khandsari sugar which is a very high
percentage of the total consumption. If
that also be taken into account, then I am
sure the per capita consumption in the
country will not be very unfavourable
compared to the consumption in other
countries.

in the Country

SHRI A. M. THOMAS: In other

countries there is no gur.

SHRI S. C KARAYALAR; That is what
I say. I am pointing out that there is no
gur or some such thing jn other countries.
So in the consumption here this should
also be taken into account. We have not
got very reliable statistics to show the
consumption of gur and khandsari. That
also should be taken into account. Then
the per capita consumption will b« much
higher than what it is shown to be; it will
be somewhere about 20 1bs.  or so.

SHRI K. SANTHANAM (Madras): He
gave the per capita consumption of gur
as 10 kgms.

SHRIS. C. KARAYALAR: The
statistics that he gave were in relation to
the total average consumption of sugar
alone.

SHKI K. SANTHANAM: It is 7 kgms.
for sugar and 10 kgms. for gur.

SHRI S. C. KARAYALAR: That will
make 17 kgms. which is comparable to
the consumption in other countries-Then
he stated another point with regard to
Kerala that the Kerala State cane growers
were being favoured by the Food
Minister by giving Rs. 2 per maund. It is
a wrong statement I think it is somewhere
aboutRs. 1-6. . .

SHRI A. M. THOMAS: It ie Re. I'M.
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SHRI S. C. KARAYALAR: I wanted just to
correct that figure that was quoted by my hon
friend. These ire som, of the points which I
wanted to raise. I said that I did not want to go
into matter, of production etc. because they
have been dealt with by several others and
will be dealt with by others. I want only to
emphasise the need for a food policy which
must be co-related or co-ordinated to the
population policy. It must be a sound one. A
population policy can be laid down only by ,
high-level committee consisting of
demographers,  sociologists,  economists,
statisticians, etc. and the Government must
certainly look into this matter and try to set up
such a committee at a very early date so that
we can have a long-term food policy related to
population. Thank you.

SHRI M. RUTHNASWAMY (Madras):
Madam, in 1959 a Food Research Foundation
Committee came over to India to study the
food situation and they called it 'The food
crisis'. Now it looks as if it has been a
continuous crisis because food shortage still
stares us in the face. Confining myself to the
two food products, rice and sugar, upon which
emphasis is laid in this motion, we see that
from 29 million tons of rice in the Second
Plan period the production of rice has risen or
is expected to rise by the end of the Third Plan
to 31 million tons. Even so, the rice-eating
people of India will be faced with rice short-
age and in fact among the foodgrains
imported from outside from the U.S.A. even,
rice figures largely. So we are faced with the
problem Of increasing this productivity of
agricultural products. It is tragic that the
agricultural productivity of India is lower than
that of other rice-producing countries in the
East, certainly below that of Japan but
unfortunately also beltw that of countries like
Burma, Java and the Philippines. It is only
Korea whose agricultural productivity is
lower than that of India. The auestion that
really faces the Food Ministry, as It
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faces the Parliament, iy what are tne obstacles
to increased agricultural productivity in our
country? The usual blame is put upon the
rainfall. Rainfall is uncertain, drought occurs
now and then. It looks as if production of
agricultural products depends mainly upon
rain. N'o doubt the monsoons are freakish, they
are not equally strong every year and one
monsoon [s stronger or weaker than the other.
But in a country where rainfall is doubtful,
'one expects the Government to take certain
protective mea-su es. Every ounce of water is
valuable in our country, every drop of water is
valuable in this country.. What are the
measures taken by the Government to increase
the rainfall? Every one knows that trees protect
rainfall. Trees produce or rather tte conditions
favourable to the fall of rain. What has the
Government done in regard to afforestation?
During the war large areas 'of forests were
destroyed but very little has been done to
restore these trees. Whereas in other countries,
faced with similar problems, like Prussia, in
the early 19th Century, one of the first things
done by th, creator of modern Prussia, namely,
Chancellor Stein—Prime Minister Stein—was
to initiate a large programme, a generous
programme of tree-planting so that the
mountain-tops and  hill-sides and all
unoccupied lands were planted with trees.
Here in this country we see the tragic picture
as we travel by train rather than by plane of
large mountain tops, huge hill-sides being
eroded. You can see erosion taking place
before your very eyes. The sides of hills are
being eroded by the rainfall and I have been
observing this for the past 25 to 30 years.
These hill-sides and tops are not all covered by
trees so that one would imagine that a large
and generous programme of tree plantation
would be one of the first things that any
Government would resort to. Then very little
has also been done in regard to anti-erosion
and flood control measures. One of the first
things done by the late and memorable Pre-
sident Franklin D. Roosevelt as soon as
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[Shri M. Ruthnaswamy] he came into power
was to initiate a programme of anti-erosion
measures and flood control. It is these protec-
tive measures that will ensure regular rainfall
and ensure the supply of water to our fields.
Although much has been done in regard to
building of large irrigation works our country
still suffers from lack of irrigation facilities. It
has been calculated that out of 350 million
acres of cultivable land, hardly 70 million acres
are under irrigation. I must congratulate the
Government on its recent generous attitude
towards minor irrigation works. There has been,
in recent years, an increase of 50 per cent, in
expenditure on minor works, but still there is a
good deal to be done in a country like this
where rainfall is so doubtful. Every
precautionary measure must be taken by the
Government not to allow one drop or one ounce
of water to go to waste.

Another obstacle that stands in the way of
agricultural productivity is the lack of roads,
especially village roads, connecting the villages
with the nearest railway station, with the
nearest trunk road or with the nearest market.
In regard to roads, we have the lowest mileage
among all the civilised countries, about 27
miles of roads to 100 square miles of territory
or area. It is one of the lowest among civilized
countries. There are countries which have 100
miles of road to 100 square miles of territory.

situation

Together with this lack of roads goes the
lack of marketing facilities. Our small taluk]
towns or small mandies, the usual market]
places where fairs and weekly markets are held
are not provided with god'owns, warehouses,)
resting places for the farmers who would come
and sell their goods. Unless these marketing
facilities are improved, we cannot expect the|
farmer to increase his productivity. Then illi-
teracy also stands in the way tof improved,
farming. What is the .use of issuing series of]
pamphlets on improved methods of cultivation,)
seeds, manures and so on if the poor peasant,
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poor farmer, is not able to read these
bulletins that ar, issued by the Agri
culture ~ Departments? To  reach  the
adult illiterate  population, we  ought
to have education through the mass
media of communication like the radio,
the cinema and so on. But they are
n'ot being used for this purpose. As
one hon. Member from Mysore said,
nothing has been done to educate these
farmers with regard to better stan
dards of living, better methods of cul
tivation. Nothing is being done. Day
after day there must be talks reach
ing the villagers, reaching the far
mers' homes or the community cen
tres, providing them with this infor
mation and this education in higher
standard  of  living, higher  standards
and Dbetter methods of farming and of
life. Jal

in the Country

There are, on the other hand, positive
disincentives like the programme and policy of
land ceilings and the cooperative farming. If
you place a ceiling upon land, you take away
one powerful incentive for intensive farming.
Then the farmer would not find it to his interest
to increase his productivity, because he would
know flat he cannot add to his landholding.
That is one of the most powerful incentives, the
magic of property, which operates in so many
other countries.

In regard to land legislation it is curious that
the mid-term evaluation report on the Plan
finds a certain number of defects. It points out
that there are delays in enacting comprehensive
land legislation and this leads to uncertainty
among farmer* whether they are owners or
tenants. Also the legislation on ceiling is dep-
rived of its effect mainly on account of the
absence of measures for preventing transfer of
land. I remember when the Land Ceiling Bill
was introduced in the Madras State, the Madras
Government gave about one year far this
ceiling programme to be effected and in ttie
meantime a large number of joint families,
mirazdars of Tan-jore and other places, saw to
it that the land was distributed among their
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relatives and even among their depen-
dents. So the policy of putting a ceiling
on land was effectively defeated.

Food situation

This mid-term appraisal report also
points out that there has been no
evaluation results of the ceiling legis-
lation. What ha, been the effect of this

ceiling legislation? Has it increased
productivity or has it decreased
productivity? It seems, no such

evaluation ha been effected.

The giving of ownership to the tenants
also has been very slow rn its progress.
The Government's policy I do welcome,
its policy to convert the tenants, the
cultivators, into farmers. But this policy is
very slow in bing effected. That is the
finding of this mid-term evaluation
Committee. They have also pointed out
that the variations in the regulations of
rent have not been helpful t, productivity
for consolidation of holdings which is so
necessary in order to make the land-
holdings economically viable. Only 52
million (acres have been consolidated so
far out of the hundreds of millions of
acres that have been divided up by
fragmentation.

Next, Madam, I turn to the dark ang
gloomy region of controls and to thg
question of sugar. The Third Plan Eeporf

enthusiastically says that the coverage of

controls is very great Tims looks like thg
boastings of journals which say that thei
papers have a large coverage of new
Now they say, cu.itrols extend to steel
cement, raw cotton, coal and even food
articles like sugar. Sugar was being
produced in surplus in our country. It wag
one of the great sugar-producing countrie
of the world. But on account of thg
controls the production also is controlled
and the cost of production is higher than

the world prices, and therefore, the cost of

the consumer is also greater. The cost fo
the consumer in the country is alsg
increased. The export prices have to keep
pace with international prices and export
liave to be encouraged and stimulated in
order to earn foreign exchange. Theg
Minister with some gusto, rejoiced
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that we were earning foreign exchange as
much as Rs. 60 crores in three years. No
doubt it is necessary to earn foreign
exchange. But why should it be earned at
the expense of the consumer, at the ex-
pense of the citizens of this country? And
should it be earned through a food
product? Could it not be earned through
any other product except a food product
like sugar? That is why-sugar is so scarce
and sugar is so costly in this country, all
because it has to earn foreign exchange.

So on all accounts, Madam Deputy
Chairman, there has been defeat on the
food front, whether it be with regard to
rice, or with regard to sugar or any other
foodgrains and a defeat on the food front,
especially in this time of emergency, is a
major defeat Therefore, I would plead
with the Government that they should
take all measures taught by the
experience of other countries, taught by
economic history, and try to conveil this
defeat into a victory on the food front.

SHRI K. SANTHANAM: Madam
Deputy Chairman, I endorse the claim of
the Minister of State for Food that on the
whole, the Government have managed
the food supply of the country in a
reasonable manner. We have onlv to
compare the position this year with that
in 1943 in West Bengal. The same
shortage of supply occurred owing to the
failure of the rains in 1943.

PROF. M. B. LAL (Uttar Pradesh): But
our Government is better than The
Government of 1943 in Eengal.

SHRI K. SANTHANAM: I am coming
to that. My hon. friend will please wait. In
the year 1943 the shortage in the country
was not greater than the shortage that
occurred this year. During that year I
visited Ben-pal and found the streets of
Calcutta littered with the dead. Thousands
and thousands of p°oole were starving
and their skeleton-like bodies you could
see. Then T saw thousands of bodies
floating in the great rivers Padma and
Meghna. Fortunately, n-, such disaster
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and to some extent at least, th,

Government doeg deserve credit for saving

the country, and all the people from actual
starvation

food situation

Having conceded that, Madam, Deputy
Chairman, I must also say that the hon.
Minister's ac-vtunt of the Government's
achievements was not quite convincing.
He said that the food production of 1961-
62 was equal to that of 1960-iil and that
in 1962-63 there was a deficit of over 2
million tons.

SHRI A. M. THOMAS: No. It is 3 plus
1, altogether 4 million tons.

SHRI K. SANTHANAM: Let it be a
shortage of 4 million tons from that of in
1960-61. If the Government had spent no
money at all, then I could understand it.
But actually on agricultural production
during 1961-62, Rs. 1759 crores had
been spent. And in 1962-63 Rs. 212-1
crores had been spent. That comes to 30%
of the total allotment of Rs. 1,218 crores
of the Third Plan and this had been spent
on agricultural production. And it was
estimated that on account of this
expenditure, there would be an increase
of 4 million tons every year. Therefore,
when the hon. Minister claims that in
1961-62 we had the same production as in
1960-61, it means that we had failed to
realise the increase of 4 million tons.
Similarly, when he says that in 1962-63
we have fallen short by 3 million tons, it
really is 3 million tons plus 8 million
tons. That is to say the shortfall was not :'
million tons but 11 million tons, unless it
be tihat he says that all that expenditure
on agricultural production has not yielded
any result.

This is the point that I want to em-
phasise. What happens to the investment
in agricultural production? Why have th,
sum of over rupees three hundred crores
not producing any result? I can
understand a shortage of three or four
million tons due to the
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seasons but if the investment on agri-

ouQiture has produced the estimated}
result, it would not only have neu-
tralised all the shortages due to

seasons but would also have yielded an

increase.  Therefore, we have to find
out the reason  why all the
investment on agriculture has not

yielded any fruit and that is what I want to
concentrate on to lay. There ar, two
different problems, there are short-term

problems and there are long-term
problems. Now, one °f my
contentions is that much of the

investment in agricultural
going to waste. Take the question of
improved seeds. [ have no doubt we have
invested crores and  crores of rupees in
setting up seed farms all over the country
and according to statistics the coverage of
improved seeds has been steadily
increasing but my own feeling and my
own information i, that this coverage is
only a paper coverage and, as a matter of
fact, the improvement of seeds is
deteriorating and that pure seed is
having the same meaning &§ pure
ghee in this country. I think a high level
technical commission, if it goes through
all the seed farms and more than that, all
the other purchases that are made from
individual growers they will find that
while here and there, now and then, there
has been some improvement in production
owing to  the so-called  improved
seeds, after a year or two, even these
Government seed farms fail to maintain

production is

the quality of improved seeds. The
procurement of improved seeds ends
largely in corruption, the so-called

improved seeds are bought at a premium;
only, this premium is shared between the
agriculturists who supply and many of
the agricultural officers who buy these
improved seeds and the actual farmer
does not get any improved seed.
Therefore, I am not sure that all the
investment in . improved seeds has
brought any material improvement in the
quality of the seed throughout the country
and this is a matter which requires proper
investigation.
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My hon. friend, Mr. Ruthnaswatny,
remarked that minor irrigation has been
given a generous deal, that there has
been, a fifty per cent, increase in minor
irrigation. So far as financial resource”
are concerned, what he said was <juite
correct. Government has poured hundreds
of crores into minor irrigation works.
While the allotment for minor irrigation
has increased old sources of minor
irrigation are deteriorating. I do not think
the net acreage under minor irrigation is
increasing. It is only a paper increase and
there is no machinery, there is no proper
arrangement to see that alii the minor
irrigation sources which are built up are
properly maintained. In many cases, if I
may say so, minor irrigation schemes
costing more than two thousand rupees
per acre have been sanctioned merely
because money was available. I think the
cost of minor irrigation in many areas la
many times the value of the land <to be
irrigated and this i all because we want to
have a paper achievement to minor
irrigation without real achievement in
terms of food production

Food situation

I would like the Food Minister to say,
for all these twelve years, what hag been
the total amount of money spent on
reclamation of the so-called wasteland. I
think except where irrigation schemes
have been built up, the so-called
reclamation of wasteland has been largely
a waste of money and the people who
have been settled have not been able to

produce any effective quantity of
foodstuffs or any other agricultural
produce.

Of course, there has been an increase in
the use of fertilisers and I think the
increase in the use of fertilisers is one of
the assured methods of increasing food
production but the actual distribution of
festilisers is in a chaotic condition. In one
year the farmer is supplied Ammonium
Sulphate and in the next year he is told
that they have not got Ammonium
Sulphate but have got only Ammonium
Phosphate. ~ Ammonium Phos-
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phate may be a better manure. I am not
decrying Ammonium Phosphate; it is
much superior to Ammonium Sulphate
but the farmer is puzzled. He is confused.
He says he wants the manure which he
used last year. Therefore, proper and
regular supply of fertilisers according to
the areas and according to the wishes of
the farmers should be assured. They
should not be treated as guinea pigs and
anything that the Agriculture Ministry
wants or some other people wants ought
not to be forced on the farmers an<i they
should not be forced to change their ways
without much education or notice. To
ensure that actual investment in
agricultural ~ production results in
agricultural production is the headache, 1
say, the greatest problem before the
Agriculture Ministry and I think there is a
regular attempt by all the State Gov-
ernments and the Central Government
Food Ministry to hide the failure in
agricultural production so that people
may not feel that hundreds of crores are
being wasted on the so-called agricultural
production. I think a proper evaluation Of
every one of these steps should be
supplied to the Parliament and to the
people every year.

Now, I wish to come to one or two
long-term issues. [ am sorry my friend,
Mr. Bhupesh Gupta, is not here but my
reading of the position regarding
economic holdings i quite the reverse of
what he says. Now, this is the picture of
the position of the distribution of
holdings. Of the total holdings, 71-23 per
cent, of the number of holdings and 15 60
per cent, of the total area consist of five
acres or less. We have to remember that
we hav, got only one-sixth of irrigated
land in this country. Therefore, the five
acres of dry land is an uneconomic
holding which cannot maintain any
peasant family whatsoever and, therefore,
in this category coming under the 15-60
per cent., area the peasant is absolutely
listless. Anyway, he has to make hi
Kving
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[Shri K. Santhanam.J by a lot of
manual lab'our. Whether there is a good
crop or a bad crop, he has to put in a few
more or less days of manual labour and
no measure which the Government takes
can be of help to him. He cannot be a
member of any co-operative society; he
has no credit and he cannot get any
benefit from any co-operstive society or
from any other agency. Therefore thig 15
60 per cent, of land is more or less
something which cannot come under any
plan of improvement. Then between rive
to ten acres the total holdings are 14-19
per cent, and the total land is 1856. Here
the pea aants are a little better rut by and
large if there is a slight change in crops or
seasons, then their ability to have
fertilisers, improved seeds and ail that will
collapse. They are getting on from year to
year. Simply because he has produced
better crop this year, you cannot trust him
to produce the same crop next year. It
depends upon the prices and the crop. If
he has got a margin he is willing to
invest. If he has no margin he does not
Invest. He simply *ows the seed and
takes whatever crop he gets.

Food situation

Between ten acres to thirty acres the
percentage of holdings is 11*51 and the
area is 35 01 per cent. This is the crc.im
of our peas-ntry. It is these 11-5i per cent
of holdings which are economic holdings
in which yoa can expect the peasant to
take interest and I think a special attempt
should be made to concentrate on these
people and give tnem whatever they want
and see that they bring about maximum
production In the category of thirty to
fifty acres, the holdings, are only 1-97
pc*r cent, and they hav, an acreage of
13.75 per cent. To th, extent that these
people reside in their villages and
cultivate, they do produce very good
surpluses and they are among the best
farmers in the country but to the extent
that
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any percentage of them are absentee
landlords, step, shou'd r« taken tp take
over their land by the Government and
distribute it among others. In the category
of 50 acres and above there is 'only 1.1
per cent of holdings and 17-11 per cent,
of the total acreage. Here again the same
considerations which I mentioned in
regard to the 30 to 50 acres category
should apply.

in the Country

So I think steps must be taken to see
that all people with uneconomic holdings
are able to earn a living by other
subsidiary ~ occupations  satisfactorily.
Until we can convert our agricultural
complex into an agro-industrial complex
by which if a man gets only Rs. 100 per
capita income out of agriculture he must
also be able to get another Rs. 100 or Rs.
150 per scapita out of other industries, we
cannot improve matters. And these
industries must be real modern industries.
I do not believe you can give them this
through hand-pounding of rice or amber
charka; you will have to start industries
with  small power machines, with
electricity and other things and employ
them. Either you liquidate them and bring
them to the town, and make them factory
workers or keep them in the villages, give
them some industrial occupation so that at
least half their earnings may come from
such industrial occupations. Otherwise
these people who have nearly 85 per cent
of the holdings with them will be a drag
on th, progress of the country and you
cannot do anything with them. Therefore
the first thing to be done is liquidation of
these uneconomic holdings or converting
the areas where these people live into
agro-industrial units. Either of these two
steps should be adopted; in some cases
one can be attempted and in other areas
the other but by and large, everywhere
there should be a plan to see that these
people with uneconomic holdings become
reailly respectable citizens of the country
with a decent minimum livelihood.
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Shri  GOPIKRISHNA  VIJAIVAR-
GIYA (Madhya Pradesh): They are
spread over everywhere. They are not in
one area.

SHRI K. SANTHANAM: Some villages
consist only of uneconomic holdings and
in some there are only economic holdings
and in some others there is a mixture of
the two. So we cannot have one
standardised plan for the whole country.
It will have to be adjusted according to
the circumstances and according to the
types of holdings available in each area.

Then I think it is not right to discourage
the village folk. Now, what happens?
The ceiling from one  point of view i
logically sustainable; in a poor country
with so many  people there should be
land ceilings. Suppose thirty acres
becomes the standard ceiling on land, the
maximum income even of a prosperous
agriculturist cannot be more than Rs.
5,000; that is to say, the richest
agriculturist in the country will be a person
who gets an income of Rs. 5,000 and ™
will be poorer than any Section Officer of’
the Government of India. We do not
want anybody throughout our rural areas
who can stand up to a Section Officer or
any officer whatsoever; in such
circumstances  what kind of psychology,
what kind of rural population shall we
have? I think the whole thing must be
reconsidered. The range of income
in rural areas must be the same as the
range of income in the urban areas. If you
are prepared to limit the income in urban
areas to Rs. 5,000 I have  no objection.
Here in the urban areas you have a range
of income which is from zero to twelve
lakhs and there you say it will be from zero
to five thousand rupees. I think the
whole thing is wrong.  Because the Plan
is being made by the urban people who
have no real contact, who  have no real
sympathy with the rural population, they
'are doing all this. They are doing it on a
theoretical ~ basis. They take th, number
of  hoardings and they take the area and
divide it by the number and they say that
this shall be the ceiling and this shall not
be the ceiling.

Food situation
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Another thing which is important is that
the agriculturist must have conditions of
certainty. Today what is happening? Even
people within the ceiling, if they are
prosperous are transferring all their
savings to urban areas. They are willing
to take loans from the co-operative
societies but they want to have a small
plot of land or a small house in the towns.
They do not want to invest their savings
in the villages because they are afraid;
they have no security. It is time we say
that this is the end of our land reforms.
Anybody who makes money in a village
should invest the money there and he
should not suffer at all. Absolute security
of land tenure is an essential condition to
any agriculturist; otherwise the whole
thing will drift to the urban areas, and that
is what is happening.

Take, for instance, this Mid-term
Appraisal and there is a table there which
gives the total expenditure on housing.
They gave six per cent of the total housing
allotment to the rural areas in the whole
country and out of that six per cent the
allotment there has been only two per cent
of the actual expenditure. There is no
house which has been built in villages
except for Community Projects or for
Government purposes. No peasant is
building houses now. In this city of Delhi
I think not less than ten crores tof rupees
are being invested annually in house
construction. Therefore we concentrate all
the wealth in the cities and then say that
our agriculture is declining. What else can
it do? Agriculture has been drained of all
resources and whatever resources are
made available, they are being wasted.
Therefore 1 say that both the short-term
and the long-term needs of our agriculture
should be more carefully, more deeply,
considered and proper steps taken.

Thank you.

2P.M.

RHRIMATI C. AMMANNA RAJA
(Andhra Pradesh): Madam Deputy

Chairman, Mr. Santhanam, who spoke
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[Shrimati C. Ammanna Raja.] just]
now, has covered many important points,
more than anybody else *a. either side.
He knows something about agriculture
and he knows also the difficulties of a
farmer. That is why he has been able to|
put before the House all aspects of]
agriculture and how food production|
could be improved. Now, we are dealing]
mainly with rice and sugar.

Food situation

[THE VICE-CHAIRMAN (SHRI M.
GOVINDA REDDY) in the Chair]
We are still  importing  rice  from|

*broad to the tune of Rs. 20 crores worth

every year. This is rice alone. This is a
huge figure. What can we do to avoid
import of this nature and waste the

all-important foreign exchange on a thing
like  this?  We should make ourselves|
self-sufficient. How can we  make
ourselves self-sufficient?  We must, as

Mr. San-thanam has said, give some kind|
of encouragement and not  discourage
the farmer from carrying  on  his
work. I have known of people, who have]

been all their lives farmers, coming to
towns to take up other work because
agriculture is not sufficiently paying.
We goon putting too many taxes on
them without jiving them any kind of|
comforts in their villages. Just now, Mr.

San-thanam said: We spend so  much
money on SO many amenities and|
facilities for city dwellers and town

dwellers. ~ What are we doing for the
Tillages? 1 think that  the farmer and|
the village are the most neglected ones.
Even though we have been paying
some attention to them and their lot has
improved since some time now, a lot
more has to be done if you want the farmer|
to continue his work as a fpymer.
There is very little for them to feel
encouraged to carry on their work. They
have to live in villages where there are]
no facilities.  There is no drainage sys-
tem. There is no proper protected water|
supply. Ihave seen officers who go on
inspection tour to villages carrying their|
own bottle of water, because there is no
good water avail-
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able in villages. People going from cities
can do that, but they have to drink that
water, whether there is cholera in the area
or smallpox in the area. It may be any
other thing which is detrimental to one's
life. They carry on their work in the face
of so many difficulties. They have to get
up at 3 o'clock in the morning and go to
the fields in the dark, in a place where
there are no roads. They have no time for
taking their bath, no time for prayers, no
time for newspapers. We cannot do
without these things even for a single day.
But do we realise their difficulties? We go
on putting taxes, cesses, sales tax, water
cess, all sorts of things. Some time back in
respect of professional colleges we used to
give some sort of encouragement and
satisfaction to farmers. We used to give
seats to children coming from agricultural
families. Even that has been given up
now. What sort of encouragement are we
giving these farmers, so that they can do
this hard work, so that we may all live? It
has been referred to already. There are no
roads. For everything he has to go to the
town to buy anything that is required
either for his agricultural work or to carry
on his living.

in the Country

Mr. Avinashilingam  Chettiar has
already referred to the procurement price
in Madras and Andhra. It is only Rs. 16 or
Rs. 16-J- per maund, whereas according
to the calculation of our Government, the
production price is about Rs. 21/-. Is it
paying? Is it any kind of encouragement?
If you just take up any sort of industrial
work, it is subsidised by the Government.
All industries are encouraged because we
need industries. So, this man gives up his
work i, the fields and comes to the town.
He takes up a small work, some petrol
pump or some little thing to start with.
And then, they go on increasing their
business. Just as we have to look after our
cows, we have to look after our farmers.
They have no luxuries.  They live in
small hut«.
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Even if it is a big building with a top
floor, it is littered with paddy bags and all
sorts of things which they require for
their agricultural work. So, taxes and
other things must, to some extent, be
decreased. "We have to give some sort of
encouragement to a good farmer,
somebody who has produced so much
and things like that. Some prize should be
awarded. It is being done by the
Government these days. I must pay my
compliments to the Government because
they have been giving attention to all
sides. Still some more things have fo be
done.

situation

We have been looking after minor

irrigation, construction of dams and all
that.  We have also been, through co-
operative  societies, trying to supply
manures, fertilisers, agricultural

implements, seed, etc. but they do not
reach the farmer in time and it is a matter
of great disgust and annoyance to them.
Not only that. They cannot carry on their
work. Many times they have to go round
these people to procure things that they
have to get. It is not enough if the
Government takes some steps and for-
mulates some  policies. All these
people, officers at all levels, have to work
with a missionary zeal if food production
is really to go  up. We have to quicken
the pace. Even now there is a lot of]
corruption, a lot' of biackmarketing in
manures is there. Blackmarketing in
fertilisers is there and in seeds also it is
there. What we aim at can really be of]
advantage if these things are
distributed to people to whom they
should go. But they do not reach them
and these people try to sell it at
blackmarket rates, which is a cause of]
great annoyance to everybody. So, to
give some encouragement to these people I
feel that they must get s'ome sort of]
scholarship or free education in respect of]
their children. There must be some
encouragement, jome inducement. Like
this we have to look after these people.
They are men supplying food not only to
us, to the country, but also for export to
other countries.

[ 10 DEC. 1963 ]
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Another thing [ want to say is this. I have
just mentioned that we  are spending to
the tune of Rs. 20 crores on imports of
rice from abroad. If this money or a part
of it could  be given as a loan for
projects  like Nagarjunasagar dam, it
would Dbe better. I have mentioned it
once before and I am not tired of mention-
ing it again. If only we were able to give
sufficient money to this dam, according to
its capacity, the dam would have been
ready by now. Now, it will not be
completed for another two years because
much less amount than what is required is
being given by the Centre. If only
another Rs. 5 crores every year, that is
Rs. 25 crores or so during the Plan period,
had been given, it would have been
completed much sooner.  And if it is
completed, so much more land could be
irrigated  immediately. We will
become self-sufficient and we will not
have to import rice from abroad and waste
our precious foreign exchange. Also, we
pay so much attention to fertiliser factories
and all that, but we are wasting natural
manures. [ am sure Mr. Sri Rama Reddy
will refer to it in his speech. Why not we
think of some policy, of taking some
action against people who make these
cow-dung cakes for the sake of firewood?
Give them more money so that they may
be encouraged to sell it to the
Government. In every village now we
have got decentralisation and there are
village level workers and other officers.
They can go and buy this manure. They
can buy this natural manure and
distribute it again to the agriculturists. It
would be a very good thing and it will be
much cheaper, and there will not be
so much pressure on the factories.  All
these people do not have to run up to
towns so much. This also really
could be thought of.

in the Country

It is a very difficult thing really to be a
Food Minister. It is a thankless job
whatever you may do and however much
you may improve things.

AN. HON. MEMBER: Quite right.
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SHRIMATI C. AMMANNA RAJA: People
do not say "thank you" for what you have
done, but they go on criticising. Of course we
are here to give constructive suggestions s°
that things may improve. But we must also
take into account how much we have improved
things. Mr. Bhupesh Gupta yesterday was
waxing eloquent over the shortages here and
there, in his ow, State of West Bengal, as Mr.
Santhanam has just now referred. Does he
remember how many deaths, how many
calamities there were in 1943 when there was
sufficient food to go round which was not
properly distributed? Now we are not doing
that. We are trying to take care of the people.
There are really no starvations. Only the prices
may be going up. Even that has been control-
led. There is no scarcity actually. Only people
are not able-*to pay that much amount because
even though you have tried to control prices,
things are still costly. How to bring the price
down? That is only possible by trying to
improve production.

There is also another factor—of course the
Food Minister is not in charge of it. The
population also must be controlled. That is a
different matter.

AN. HON. MEMBER: How?

SHRIMATI C. AMMANNA RAJA: In so
many ways. It just depends upon the
determination of the man.

SHRI A. D. MANI (Madhya Pradesh) : And
also the woman.

SHRIMATI C. AMMANNA RAJA: When 1
say man, [ mean the humanity. I do not want
such interruptions in such a light-hearted
manner.

THE VICE-CHAIRMAN  (SHRI M.
GOVINDA REDDY): Your time is up. Please
conclude.

SHRIMATI C. AMMANNA RAJA
So that is also an effort which has to
be put in by the people at large, by
the public

1

About sugar, I do not want to say much. I
just want to say that I do not know why we
should really kick up such a row about sugar.
There is really not so much scarcity as it is
made out to be. Of course I know there is
scarcity to some extent because of controls and
other things. But actually I would advise
people not to prepare any sweets during the
emergency. We can do very well without it. Of
course coffee, tea and things like that do not
require much sugar, and we have got sufficient
sugar to go round. So why do we want to kick
up such a row? Only if you want to prepare
many sweet things you require so much sugar.
During the time of emergency we must put a
voluntary cut over our sugar consumption. In
other countries they think of their country's
welfare more than their own welfare. Not that
we are not thinking of it but we have to think
more of it and not create such a scare or
anything like that. Thank you.

SHRI A. D. MANI: Mr. Vice-Chairman, the
gravity of the food situation which we are
debating today and which has been debated in.
the other House shows clearly that whatever
might be the good intentions of Government,
they do not have an adequate machinery which
will ensure greater food production and equal
distribution of foodgrains in the country.

Sir, I have listened with great respect to the
speech of the Minister of State. I realise that
there are many difficulties and that perhaps the
Central Government alone cannot be held
responsible for what one may call the
continuing food muddle in the country. Sir, in
a debate of this kind it is necessary for us to
refer to the mid-term appraisal of the Plan in
respect of agricultural production. It is an
unfortunate fact that in spite of our having
pushed through two Plans and in spite of our
being in the *middle of the Third Plan we have
not been able to utilise the unemployed and
under-employed labour in the
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country-side. It has been estimated that
there are 65 million rural families of
whom 50 million depend entirely on
agriculture. Out of the 50 million 20
million have little or no land so that they
primarily depend on wage earnings
which they may get as casual agricultural
labourers. This huge manpower has not
been utilised either by the Central
Government or the State Governments.

My friend, Mr. Santhanam referred to
the increasing use of fertilisers in regard
to agricultural production. I may mention
here that while nitrogenous fertilisers
have been used, there has not been that
substantial use of nitrogenous fertilisers
which one expected in the Third Plan.
The  econsumption of nitrogenous
fertilisers was to increase from 230,000
tons in 1960-61 to 1,000,000 tons in
1965-66. It is now stated that the total
internal production at the end of the Plan
may be of the order of 500,000 tons only
compared to 800,000 tons initially
assumed. Though there has been,
compared to the figures of the Second
Plan, greater use of nitrogenous fertilisers,
the consumption of fertilisers has not
been up to the expectation of the planners.
Further in a large number of States there
Is scope for the extension of dry farming
practices, and this has not been done, and
four States have not even enacted
legislation or promulgated administrative
regulations for framing soil conservation
schemes. Now whose responsibility is it
that the States have not implemented the
principles behind the agricultural targets
in the Third Plan? I think, Sir, the blame
not only has got to be "borne largely by
the States but also by the Central
Government.

Sir, the Ford Foundation which
examined the question of continuing food
shortage in our country states: "Mere
paper organisation will not do the job".
The Government of India believes largely
in paper work. "Advisory Committees
consulting with coordinated bodies or
discussion groups

t 10 DEC. 1963 ]
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, are not enough. Far-reaching centralised
authority with a clear line of command
alone can meet the challenge of growing
more food." Sir, I know that there are
constitutional difficulties in the way of the
Centre exercising overall and complete
control over the food policies of the
States. It is just too late in the day to think
of making Agriculture a Central subject
which shall not be subject to State control.
But it is possible for Government, in view
of the recommendation made by the Ford
Foundation and in view of the fact that
every year 1J lakhs of new babies are
being born—this is what the Health
Survey Committee says in its report—in
view of this tremendous population
increase, to try to attempt greater co-
ordination between the Central
Government's policies and the State
Government's policies. Sir, I think that the
food shortages and sugar shortages are
going to stay with us for a long time to
come. There is not going to be any period
which we can foresee when we will be
self-sufficient either in foodgrain6 or in
sugar. The population of the country is
growing and this calls foi a new approach
on the part of the Central Government
towards its relations with the States. I
should like to ask the Food Minister to
say, when he replies to the debate, what
policies have been implemented in respect
of co-ordination between the Union
Government and the State Governments. |
think the time has come—and I made this
suggestion also before—when we have to
appoint an Adviser of the Central Go-
vernment in all the State capitals to advise
the States in respect of food policy and in
respect of distribution of foodgrains and
sugar. This does not mean control of the
activities of the State Governments.
Unfortunately, even in respect of
statistics, we cannot believe implicitly the
statistics which have been furnished by
the State Governments. Sir, let us take an
example. Recently, . the Government of
India estimated that the shortfall in the
production of rice in 1962-63 was going
to be 15 million

in the Country
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[Shri A. D. Mani.] tons. Later, they
revised their estimate and said that it was
2 8 million tons. How was the original
figure given and why was that figure
changed? The Central Government
depends for its statistics on the materials
furnished by the State Government. It
shows that even in respect of statistics of
agricultural production, we cannot believe
implicitly, on their face-value, the
statistics  supplied by the State
Governments. How are you going to
remedy the present situation? It may be
that there may be a temporary movement
of rice from one part of the country to
another. In spite of the movement of rice
from Orissa to Calcutta, the prices about
four or five days ago were stated to be
still Rs. 35 per maund. Sir, in spite of all
the efforts of the Government to see that
food supplies are rushed from one part of
the country to another we feel this acute
shortage. The spot price index for all
agricultural commodities was as high as
116.34 on December 4 of this year, that is
this month. When the spot price figure
should show a decline normally—because
this is a period when agricultural prices
fall—it was 116-34. The year's highest,
taking the figures from January to
December, was as much as 118. We are in
this month just two points short of the
year's all-time high. This shows that
whatever might be the ameliorative steps
that the Government might take, unless a
broad decision is taken on the question of
policy of better co-ordination between the
Central and the State Governments, there
is no hope of the food situation becoming
easy. It does not mean that such co-
ordination will ensure immediately a
solution to the problem. But what it will
ensure is an increased production of
foodgrains. That is the only solution to
our problem, and equitable distribution
comes later.

Sir, I think the time has also come for
the Government to have a second look at
this Community Development
Programme. [am afraid the Com-
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munity Development Programme has
failed in its broad objectives. Whatever
the concerned Ministry might say, the
Community Development Programme has
not made that impact OH the rural
countryside which one expected, would
ensure increased food production. I
understand that one of the difficulties of
the Community Development Block
Officers is that they are saddled with far
too many functions which include family
planning, sanitation and distilled “water
supply, When go many functions are
saddled on one officer, it is not possible
for the Block Development Officer to give
his continued attention to the one
problem, namely, that of increased food
production. The time has come for us to
see whether in all these 5,000 Blocks all
over the country we should not have
agricultural specialists, especially devoted
to the joV of finding out ways and means
of increasing food production, I would
like therefore this matter to be examined
with the co-operation of the Community
Development authorities to find out
whether we can improve the Community
Development machinery which is at work
and which has not satisfied either the
expectations of the planners or our
expectation that it will increase
agricultural production.

in the Country

The Minister of Food referred to the
gur situation. I think the only way in
which the gur situation can be controlled
is to do away with the discrimination
between sugar and gur in respect of
control. In the course of his remarks
yesterday, Shri Thomas-said—

"So, it is not possible to control only
one sector of a particular industry
leaving two-thirds of the sector out of
it. So, some control of supply for the
manufacture of khandsari and gur is
inescapble, and I hope the House will
certainly appreciate the situation."

We cannot have a discrimination
between sugar and gur on the one hand
and expect that there will b, an
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equitable distribution of sugar in the
country. The gur manufacturers are able
to offer higher prices,—and without
much scrutiny,—for sugar-cane than the
sugar factories. If there is control, there
has got to be an element of equality in
respect of control of sugar and control
of gur. I hope that the Food Minister
when he replies to the debate will throw
some explanatory light on the
suggestion made by Shri Thomas that
some kind of control is inevitable. Does
the Government have any specific idea
on the question of control?

Sir, I am not sure whether the panacea
which is always recommenced in respect
of distribution of articles, namely,
that the cooperative societies are the best
means of distributing articles, is a sound
one. [ may mention here that in  the
other House, reference was made to the
case of a co-operative society in Delhi,
namely, the Central Co-operative Stores,
which sold gur, purchased at Rs, 62 per
quintal, at Rs. 85 in Delhi. The Chair-
man of the Co-operative Society, Shri
Brahm Parkash, has come out with an
explanation. But, Sir, one of the curious
explanations offered wa, that in respect of
the price chargeable to the consumer,
Rs. 7 to Rs. 8 per quintal were spent
which was the money given for
getting wagons. Sir, I want the
House to give its attention to the import
of these words. How wer, wagons
secured by the payment of Rs. 7 or Rs. 8?
It means that there has been some
underhand transaction between the Co-
operative Society and the railway staff for
the securing oi the wagons. This is a
serious matter, and I would not blame
light-heartedly the Co-operative Society
for indulging in this practice because
this seems to be the general practice in
the country and the Co-operative Society
has fitted itself into  the picture of the
genera] practice. Sir, [ understand that
Government are likely to withdraw the
licence from the co-operative societies
which have offended the general
purpose of sugar control by selling gur
at a higher price. But if
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there has been evasion in the form of
bribes to the railway staff, this is a matter
which has got to be looked into by
Government.

in the Country

I would like to make one final sug-
gestion before I close and that is that
there is no escape from the fact that some
measure of rigid price control will have to
be enforced in respect of foodgrains. We
have had the experience of price control
by legislation during the years of the war.
It was said that it led to corruption but we
have got to fight our way through
corruption. We cannot avoid drastic
measures of control of prices if there has
to be an equitable distribution of food
grains and sugar in the country, and I do
hope that the Defence of India Rules will
be utilised with good effect and some
purpose to ensure that prices are
stabilised in the various parts of the
country.
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SHRI AKBAR ALI KHAN (Andhra
Pradesh): Sir, on a point of order. When
there is the Food Minister here, who is
recording and who is responsible for the
debate, is there any constitutional

propriety in the demand that all the
Ministers should be there?
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THE VICE-CHAIRMAN (Saw M.
GOVINDA REDDY): Mr. Kureel, proceed
further. It is all right; you have touched
on the point; you proceed further; you
have got very little time.
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THE VICE-CHAIRMAN (SHRI M.
GOVINDA REDDY): This is all right; you
have drawn the attention of the House to
it; you proceed.
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"The Team believes that India can
make greater and more immediate
gains in food production by
intensifying expenditure of time and
effort on water management than by
constructing  large-scale  irrigation
projects which take years to develop."

- cae d s

"The Team also recommends that
more emphasis be placed on irrigation
projects which will yield rap:d
returns." * * *,
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"Millions of acres could be re-
claimed and made more productive by
drainage improvement. The Team
recommends  that drainage im-
provement be given a high priority and
believes that a unified agency is

necessary in each State for co-
ordination and improvement of
drainage."

-Te-rAa N wod
"Security of Land Tenure and Land
Consolidation.—Assurance of stability
of tenure can contribute subs! mt' ily to
food  production. The  Team's
recommendation is that land ceilings
and other land reforms
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should be settled as quickly as pos-
sible, and stay settled for the Third
Plan."

in the Country

"Immediate  Large-Scale  Credit
Through Cooperatives.—The present
marketing, supply and credit services
are major deterrents to increasing food
production. Eighty-five per cent, of
credit is now supplied By money
lenders and other individuals. Most
marketed grains are sold to mlocal
traders at harvest time at depressed
prices. Strong cooperatives can break
these bonds."

il < oagialad w5
~ 4 U"@sl ot JI'S" s
6 by gul o gin vty 2 LS

N— ..o

"Unless the cultivator is assured of a
floor price for his foodgrains, he will
be unwilling to invest in fertilizer,
better implements, improved seed and
other expenses necessary to increase
production.

- . v‘ﬁ M‘si*"‘d’

Recommended incentives for in-
creased production are:

(a) A guaranteed minimum price
announced in advance of the planting
season.

(b). A market within bullock-cart
distance that will pay the guaranteed
price when the cultivator has to sell.

(c) Suitable local storage. Im-
mediate consideration should be
given to using funds available from
grain imports under PL 480 and other
special programmes to construct
needed godowns in village areas."
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THE VICE-CHAIRMAN  (SHRI M.

GOVINDA REDDY): There is no time. Forty-

five minutes are allotted to all of you. You
have no time. Take one minute.

SHRI P. L. KUREEL URF TALIB: I will
take five minutes.

THE VICE-CHAIRMAN  (SHRI M.
GOVINDA REDDY) : No, Mr. Kureel.

SHrI P. L. KUREEL URF TALIB: Only
two or three minutes and I will finish.

THE  VICE-CHAIRMAN  (SHRI M,
GOVINDA REDDY); Please finish in two

minutes. You will be unfair to other
Members.

SHRI P. L. KUREEL URF TALIB: I will
just finish.
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Tee VICE-CHATRMAN (SHErr M.
Govinoa Repoy): Mr. Kureel, that

will do.
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Tue VICE-CHAIRMAN (Serr M.
Govinpa Repoy): It has already been
referred to.
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SHRI AKBAR ALI KHAN (Andhra
Pradesh): Sir, on a point of order. When
there is the Food Minister here, mwho is
recording and who is responsible for the
debate, is there any constitutional
propriety in the demand that all the
Ministers should be there?

A crimE W ‘aifer’
g ® araar 3 a8 9 faegw s
¥ ¥g frar a1 fF ag aow femEiian
nw zat ar felw v ol oW
gt fefqeedl w7 wgl wvoE
AT &)
THE VICE-CHAIRMAN (SHRI M.
GOVINDA REDDY) : Mr. Kureel, proceed
further. It is all right; you have touched

on the point; you proceed further; you
have got very little time.
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THE VICE-CHAIRMAN (SHRI M.
GOVINDA REDDY) : That is all right; you
have drawn the attention of the House to
it; you proceed.
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“India Food Crisis and Steps to
meet jt"”

™ W g owr aral wfas &2 ooF
uiftFeRTd SreavA &7 W gt &
g 4 WK T9 F 5 47 9w A
#r a0% ;W A 9% e fmar @
e qefems &7 welt o’ T w7y
IR ATeR T duAE W9F
A THAT —

"The Team believes that India can
make greater and more immediate
gains in food production by intensi-
fying expenditure of time and effort on
water management than by cons-
tructing large-scale irrigation projects
which take years to develop."

THE A qZ . —

"The Team also recommends that
more emphasis be placed on irriga
tion projects which will yield rapid
returns”........
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"Millions of acres could be reclaimed
and made more productive by drainage
improvement. The Team recommends that
drainage improvement be given a high
priority, and believes that a unified agency
is necessary in each State for coordination
.and improvement of drainage."

T Twafay F gy +ifa ug
wE T —

"Security of Land Tenure and Land
Consolidation.—Assurance of stabil'ty
of tenure can contribute substantially to
food  production.  The  Team's
recommendation is that land ceilingg
and other land reforms should be settled|
as quickly as possible, and stay settled|
for the Third Plan."

"Immediate  Large-Scale  Credit
Through Cooperatives.—The present
marketing, supply and credit service are
major deterrents to increasing food
production. Eighty-five per cent of]
credit is now supplied by money
lenders and other individuals. Most
marketed grains are sold to local traders
at harvest time at depressed prices.
Strong cooperatives can break these
bonds."

AT gAEAT A iTT W
g ¥ AoleAT A T A FIr
ag ATF I TTFT 7

"Unless the cultivator is assured of a
floor price for his foodgrains, he will
be unwilling to invest in fertilizer,
better implements, improved seed and

other expenses necessary to increase
production."

Fradedorqm & —

"Recommended incentives for in-
creased production are:

(a) A guaranteed minimum price
announced in advance of the planting

season.

(b) A market within bullock-cart
distance that will pay the
guaranteed price when the
cultivator has to sell.

(c) Suitable local storage. Im-
mediate consideration should De
given to using funds available
from grain imports under PL 480
and other special programmes to
construct needed godowns in
village areas".
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Food situation [ 10 DEC. 1963 ]

F

§ A1 wdr ww § Poar 5 W
T 12 B G wa AT Far |

THE VICE-CHAIEMAN (SHRI JVL
GOVINDA REDDY): There is no time.
Forty-five minutes are allotted to all of
you. You have no time. Take one minute.

SHRI P. L. KUREEL URF TALIB: 1
will take five minutes.

THE VICE-CHAIRMAN (SHRI M.
GOVINDA REDDY): No, Mr. Kureel.

SHrr P. L. KUREEL URF TALIB:
Only two or three minutes and I Will
finish.

THE VICE-CHAIRMAN (SHRI M.
GOVINDA REDDY) : Please finish in two
minutes. You will be unfair to other
Members.

SHRI P. L. KUREEL URF TALJB: 1
will just finish.
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THE VICE-CHAIRMAN (SHRI M.

GOVINDA REDDY): Mr. Kureel, that will
da

ot oM | g ‘et §
qAW FAF | I TE § KFT qerer-
I s =i F gafes aga
@ WU N A E |
THE VICE-CHAIRMAN (SHRI M.

GOVINDA REDDY) : It has already been
referred to.
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SHRIMATI TARA RAMACHAN-
DRA SATHE (MAHARASHTRA) :

Mr. Vice-Chairman, it is well known
that tF"KT TPTSjfr WRTFfl" and therefore
everybody anxiously taking part in this
debate on food. Our land in olden,
days was called Harera

HFAT | Then came the

British period and then we learned in our
schools that our country was importing
3Ugar and rice. Sugar was called "Morus"
since it was wholly and solely imported
from  Mauritius. After  attaining
independence, our leaders and our
Government planned for the development
of the country and we had the First Plan,
the Second Plan and the Third Plan. In the
First Plan they were eager to achieve for
our country self-sufficiency a3 far as food
production was concerned. I can here give
some figures of the acreage
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under cultivation. In 1959-60, generally
speaking, the acreage of agricultural land
was 325-9 million acres. By 1961 it had
risen to 372-2 million acres. So generally
there has been an increase in the area of
land under cultivation. The land which lay
idle then has now been taken up for culti-
vation, As> far as rice is concerned
between the years 1950-51 to 1960-61,
there is an increase of 1 crore acres under
paddy. Also in the case of sugarcane and
the manufacture of sugar, we have started
so many mills, some on the cooperative
basis and some have been started by
private entrepreneurs. Here is a report of
the Indian Central Sugarcane Committee
for the year 1961-62 and from that we
come to know that the Government had
taken many steps in order to improve the
quality of sugarcane.

situation

Even so, how is it that still the country
is a deficit one? We have lo import so
many things, especially rice. When I saw
the census renort I found that from 1951
to 1961 there has been an alarming
increase in the population of as much as 8
crores. I remember Malthus, one of the
greatest economists that the world has
produced, said that agricultural produc-
tion increases in arithmetic progression,
while the population increase in
geometrical progression.

AN HoN. MEMBER: That is in the
school textbooks.

SHRIMATI TARA RAMACHANDRA
SATHE: That i a pcir.t for debate. But as
far as our country is concerned, we have
to face this problem of population
increase of 8 crores and it is possible that
it may increase still more. So when we
started our planning, at that very time we
ought to have thought of controlling the
growth of population. Unfortunately, we
did not do that and only recently the
Government have started taking some
steps in this direction and it will take
some time for the results to be seen. I

IRAJYA SABHA ]
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think the next census figures will show
whether these steps have been successful
or not. But we can see very well, though
my hon. friend here may not agree with
me, that to these 8 crore people we have
to supply food and all sorts of things. The
Government has to take this problem into
consideration.

in the Country

In each matter the Government hae to
see to so many things. As far as sugar is
concerned, they have to consider the
sugarcane grower, the middlemen, the
retailers and the wholesalers, also those
engaged in cottage industries like the
making of gur, khandsari and also mill
sugar, whether the mills be those run on a
cooperative basis or those run by private-
entrepreneurs, and also the consumers.
Everybody among us, except perhaps a
few who are diabetic patients, are
consumers of sugar. There is also our
export commitment. When on this subject
of sugar, I would like to congratulate the
Government because they have taken a
decision to determine the price of
sugarcane on the recovery basis. That is
the basis accepted in most of the countries
of the world. Otherwise there would be
the tendency on the part of the farmers to
make the sugarcane most thick, weighty
and pulpy with much less sucrose
content.

Here I would like to refer to the
amendment of Shri Vajpayee. I was really
surprised to see that such an amendment
should have been proposed by him. He
has in his amendment said that the price
of Rs. 2 per maund should be fixed for
sugarcane for Uttar Pradesh and Bihar.
Now, as far as the unity of the nation
goes, is it a proper thing? In the south,
Sir, the harvest is collected once in 18
months, but in north India it takes only 9
months. Another point is that the cost of
production of sugarcane in the south is six
times that in the north. Also in the south
sugarcane cultivation is on a scientific
basis. Therefore, it is my earnest request
to the Government that nothing should
be
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done to hamper or impede this deve-
lopment in the south. It is a proud
achievement for our country as a whole.
And so [ oppose that amendment
proposed by the hon. Member.

Coming next to the production of gur
and khandsari, this is a kind of cottage
industry and I do not want to stop it or
oppose its development. But I want to
bring it to th, notice of the Government
that I have been told that this gur is used
for illicit distillation. I may add also that
this does not take place only in these
places where there is prohibition. It takes
place in other States also where there is
no prohibition, because this sort of gur is
used to make illicit distiil'ation in order to
avoid the excise duty. So I would request
the Government to have a proper check.
That is required and the Government
should be very alert and the Departments
concerned should be very alert and they
should see that such things do not occur
and that gur is used properly for
consumption in the kitchen.

Next I come to the subject of export.
The hon. Minister said yesterday that they
have got some commitments for making
certain exports. One hon. Member
referred to this and said that we should
not lose this golden opportunity to export
sugar. I agree with him and I should like
to add that any patriot in this country will
back this proposal of the Government to
export sugar. After all, wg need some
imports and when we need imports, we
are bound to export something. We need
imports of food. We import manufactured
goods. We import machinery. Besides
these, we want to import some defence
materials. If we are not prepared to export
something, no nation will be prepared to
have this business with us. So we must be
prepared to export some things, even at
some sacrifice. Sugar we were importing
in former days and now we are exporting.
My only request to the Government in
this connection is that they should take
the people into their confidence. In
olden
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days we were not taking sugar. Very few
took it, because it wa3 wholly and solely
coming from abroad, being foreign
goods. We were not using foreign cloth
and we were not drinking tea. Even now
so many people will be prepared to come
forward to have a voluntary cut in their
consumption of sugar. I would request
the Government to see that they have cer-
tain conditions. To these I shall come
later. I should like to put these conditions
before the Government, on behalf of all
housewives.

THE VICE-CHAIRMAN (SHRI M.
GOVTNDA REDDY): Yeu have to be brief.

ISHRTMAH TARA RAMACHANDRA
SATHE: In foreign countries we see that
the best articles like cars, toys, etc. are
exported and there the people do not
grumble. We also will not grumble if
sugar and other things are exported.

Now I come to the conditions I referred
to and which I want to place before the
hon. Minister. First of all, the prices
should be the minimum as far as possible.
And then nobody should be allowed to
exploit the situation that may be created.
And then vested interests should not be
created. They should be guarded against.
We all know that nobody can clap with
only one hand. It requires two hands. So
also when we talk of black-marketing,
there we have both the buyer and the
seller. So both the buyer and the seller
should be taken into account and both
should be punished. And then, the anti-
corruption department must be alert and
prompt In doing its duty. No hoarding
should be allowed. No sweets should be
allowed to be distributed at any public
function. Sir, I am sure if the Government
starts propaganda well in advance—I
always find that the Government starts
the propaganda afterwards—we can
succeed. So the Government should start
its propaganda. If proper propaganda is
don, and if public opinion Is created for
that, if the people are
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[Shrimati Tara Ramachandra Sathe.]
properly educated, then all oi them will
back the Government's policy even at
some sacrifice. They would like to do it.
Proper propaganda must be carried on
and, honest efforts must be made. Only
then will people be with the Government,
as they did last year when the whole
nation rose as one man to support the
Government.

SHRr1 J. S. PILLAI (Madras): Mr.
Vice-Chairman, it is not my intention to
impose a lengthy speech especially at this
time when a large number of Members are
sitting even  without having taken their
lunch. I will be brief and I will give one
or two suggestions. Even though
Government have not been able to give
sufficient food for the sfomach, my
suggestions will be food for the brain. The
hon. Members who preceded me have told
us that the rice price has been rising every
day. I have experience of this matter
because I go every month to Khari Baoli to
buy rice and it is my experience that price
rises every month. This time, when |
went there, the shopkeeper "gave me rice
costing Rs. 33 per maund and he told me
that the same variety of rice he had given
me three years ago for Rs. 22 per
maund. In three years, it means, th3t the
price has risen by eleven rupees per maund.
I Have noticed in Khari Baoli, which is at
the other end of Delhi, a large number of]
rice  merchants and there  are alsy big
rice mandies. These shopkeepers also de-
ceive the people.  For instance, some of]
these shops do not have a list showing the
prices; if at all they have such a list, itis
hung inside where people cannot easily see.
I have also noticed another thing. They
quote only the highest and the lowest price.
They do not mention the intermediary
varieties. Take, for instance, Basmati rice.
They quote only in respect of the highest
and the lowest varieties, Rs. 44 per
maund and Rs. 33 per maund but in
between these  two, there are a number
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might happen that these people might
quote the rate for the highest quality and
supply us the lowest quality. My
suggestion is that these varieties should
be exhibited in bottles along with a label
showing the p*ice oi each variety. This
way, we will know what is what and the
cheating indulged in by the shopkeepers
would be stopped.

Another thing that I wish lo inform the
House is that while the price of rice hag
been' increasing the production of rice has
not increased correspondingly.  The hon.
Minister  gave us various reasons, one of
which was that the cultivators resort to the
production of cash crops as against food
crops. We cannot prevent them from
doing so because cash crops al.so bring us
dollars. I do not believe and I don't
think the hon. Minister also believes in
family planning. I just consulted the Lok
Sabha "Who is Who" and I see that the hon.
Mr. Thomas is blessed with nine children,
four sons and five daughters. I wish him
all success in the production in  this field.
I am rioT speaking in a light vein. 1 am
older than the hon. Minister and so with
blessings I am saying all this. Now,
what we should do is to find out a
substitute for rice. The hon. Members who
have preceded me  have said  that the
cultivator should be given the  incentive.
By cultivator, f do not mean the middle-
man but the actuaPtiller of the soil. My
suggestion is that you must encourage the
tiller of the soil and you must give
incentives to that man. How Is that to be
done? "In my opinion, you must make the
Tiller of the soil as the owner of the Tand.
After all, we aim at a socialistic pattern
of society and there is no harm in doing

that. Only that would solve the problem.
Even then, I have my own doubts
whether  rice will come  as quickly as

possible. It may ,ot be able to keep pace
with the rise  in population.  For this
my suggestion to the hon. Minister is that
he should try his hand at synthetic rice.
Why should not the Minister try his hand
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at gynthetic rice? It is manufactured from
arrow root and I am told that it is very tasty
and it contains all the vitamins. Why should
not the hon. Minister try synthetic rice? It is

very good and is made from arrow  root.
(Interruptions)
THE  VICE-CHAIRMAN  (SHRI M.

GOVINDA REDDY) : You proceed, Mr. Pillai.

SHRr1 J. S. PILLAIL: I wish to make certain
suggestions now in regard to sugar, the price
of which has also been rising. The real cause,
or one of the causes, is that people who used
to make jaggery from palmy rah juice and
coconut juice have stopped doing so on
account of the enforcement of prohibition.
They are resorting to sugarcane jaggery and to
sugarcane. There too we have got substitutes.
We have got more than a crore of palmyrah
trees in Tiinne-velley District. Why should
not Government tap the trees and then make
sugar from them? I do not know whether the
hon. Minister has seen the sugar made from
palmyrah jaggery.

(Interruptions)

THE VICE-CHAIRMAN
GOVINDA REDDY): Order, order.

SHrt J. S. PILLAI: On account of
prohibition, people will use it as toddy instead
of making jaggery. That is why I am saying
that Government should undertake all these
things. In Europe, they make sugar out of
beetroot. We have got enough of sweet
potatos here which we can use. There is no
use depending upon sugarcane alone.

(SHrR1 M.

These are my suggestions. I have already
said that I do not want to impose a lengthy
speech because most of the Members are
without food, sitting here without food. Thank
you.

SHRI SITARAM JAIPURIA: Mr. Vice-
Chairman, sugar does not taste sweet in U.P.
It tastes bitter to the
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consumer, to the grower, to the manufacturers
and even to the trader. This is what appeared
in this morning's newspaper. "The Indian
Express" from its news service from
Lucknow. It is, therefore, but natural that
when a Member from Uttar Pradesh speaks, it
might taste a bit bitter but sugar's intrinsic
characteristic is sweetness and I am sure the
hon. Minister will take it in a sweet way and
ensure that sugar in Uttar Pradesh also tastes
likewise, a little sweeter.

in the Country

THE VICE-CHAIRMAN (SHRI M.
GOVINDA REDDY):  Ifyou make it
a ten minutes' speech, it will be
sweeter.

SHRI A. M. THOMAS: The hon-Member
should also be sweet.

SHRI SITARAM JAIPURIA: Thank you.

It is a well-known fact that sugar is grown
in the fields; it is only taken out in the
factories. It is, therefore, very essential that
the maximum amount of assistance and help
should be given to see that the production of
sugarcane is increased at all costs.
Unfortunately, we have been planning for the
last twelve years but that planning has been
turned into an unplanned affair as we visualise
the situation today. Controversies whether
sugarcane should go to the sugar factories or
to the production of gur and khandsari are
raging and this question is also being debated
more on ideological and political consi-
derations. Sir, the rate of two rupees per ton of
cane which was not given in the case of Uttar
Pradesh and Bihar has certainly and very
adversely affected the sugarcane growers and
ultimately the sugar industry because this is
one of those industries where the cane-
growers and the industry cannot be separated.
My hon. friend, Mr. Chandra Shekhar, was
speaking a little while ago in a very excited
and political tone. He will excuse my saying
so but may I say, Sir, that it was the PSP, the
Party to which Mr. Chandra Shekhar

(Interruptions)
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belongs, which started the agitation in
Uttar Pradesh and Bihar that sugarcane
should not be supplied to the factories
unless and until the price was enhanced?
Not only that, Sir, but when the PSP
started this agitation, it was followed by
other political parties also, and I am afraid
the Congress was no exception to it, and
every party thought that it could take
credit for increasing the rate. Sir, the
economics of this problem has got to be
considered. East U. P. which was at one
time producing nearly 30 per cent of the
country's sugar production has now been
reduced to only 14 per cent. And the
annual results in East U.P. have shown
that cane growers have been able to
produce 80 tons of sugarcane per acre and
persons have got prizes in Uttar Pradesh
for the production of sugarcane. It
therefore amply reflects that given proper
consideration and material help the cane
grower in East U.P. can help in the pro-
duction of sugar, and that is where we
look to the hon. Minister. The hon.
Minister is fully aware of the problems of
the sugar industry and he also knows very
well that in the northern region while the
production in 1960-61 was nearly 20 lakh
tons it was reduced to nearly 10:9 lakh
tons this year. That means there was
nearly a fall of 50 per cent or a little less
than that while in the southern region the
fall had been only from nearly 10 lakh
tons to 9 lakh tons. This is the place where
the fall has been maximum and unless and
until the necessary conditions are created
and that place is given the necessary fillip
it may not be possible to have increased
production of sugar. The sugar
consumption per capita in the country
today is only six kilos. We know that the
main consumption in the villages is of gur
and how surprising it is that the price of
gur is more than the price of sugar which
is something unknown and unheard of.
When we think of the price of gur we do
not like to cut it because we feel it is a
question of the growers. Can it be possible
on any economic considera-
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tion that the price of which should be
cheaper should be costly and the price of
the other should be dearer? There is no
other country in the world where hand-
made things are cheaper compared to the
mills as has happened in India in this
case. Therefore the very basic thing is the
policy of our Government which they
have got to visualise and which they have
got to correct in the proper perspective of
things.

I am sorry to say that the forecasts of
the Sugar Directorate and the Food
Ministry have not been very correct in
the matter of sugar in the last couple of
years. What is necessary is .

SHRI A. M. THOMAS: Was the in-
dustry's forecast correct?

SHRI SITARAM JAIPURIA: The
industry's forecast was comparatively
much more correct than the Government
forecast. It is a matter of fact which can
be verified. I am not here to blame the
Government or criticise the hon. Minister
or to tell something otherwise but the fact
remains that we have got to have figures
and statistics which are more realistic and
practical and then only any ice can be cut.
In fact, in the case of East U.P. it has
often so happened that the price fixation
has been done in a very unfair manner.
Unless and until the consumers, the
growers, the manufacturers all put their
shoulders together no results can be
achieved and antagonism to wards the
industry is not going to cure the problem.
What is necessary is that they should be
taken into confidence. The profit motive
has always been highlighted but the
service motive should also be recognised.
That is my humble submission.

Sometime ago the question of
cooperatives was discussed here, and
yesterday and today also it was dis-
cussed. I am not against the cooperatives
so far as the principle is concerned but it
always happens in a country where
education is not so high as it ought to be,
even the cooperatives will have to have
political
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leaders and such persons to manage them.
The only difference is that in the business
houses it may be the businessman while in
the cooperatives it may be the politician,
but so far as the poor consumer is
concerned | have yet to come across co-
operatives or other institutions which have
been able to deliver the goods purely on
social considerations, purely on service
aspects. Therefore, I do not intend to
deride the co-operatives but I do feel that
some one will have to head them and the
difference will be only in the profession
that he holds. But we have to look to the
larger aspect -of the country's interest.
While fixing the price, the capacity of
East Uttar Pradesh—had been taken as
906 for the calculation of the Commission
while it was only -864. In fact 1:117 was
the calculation for cost which has resulted
in the East Uttar Pradesh's price being
fixed atleast to the extent of Rs. 1-48 per
maund. The factories have made
representations to the Government but due
to one reason or other they have not been
considered. A study of the East Uttar
Pradesh was made and it was observed
that seventyfive factories have made a loss
on an average of Rs. 2.25 lakhs of rupees
every year and only four factories were
able to make any profit on the investment.
It is not as if I am pleading only for the
cause of East Uttar Pradesh because I
belong to that place but it is because I feel
that that is the area where there has been
maximum production and so the
production can now be maximised with
much less difficulties. The price of gur has
been very high and may [ say that the
common man is more hit by that high
price than the price of sugar? That elso
should of course be regulated. Population
control is the only way by which the Food
Minister under a long term policy can
regulate the supply of food and the second
way 1is to increase our production.
Unfortunately, the yield per acre in our
country has not been going up in spite of a
number of experiments. It is generally
felt that more  experi-
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ments are being carried out than are being
implemented. Let there be one particular
policy and let that policy be implemented
and let us see what the result of that is. In
fact, in the matter of food, I said earlier
also that the policy has to be more
practical. The foodgrains are naturally
being kept by the farmers for their use.
Unless he is assured that he will be able
to get all his requirements of foodgrains,
he is not prepared to part with it. So we
should see that the procurement
agencies— and we have different
agencies—are so created that they have
an effective approach to the farmers and
see that the consumption is well
regulated. Otherwise this problem is not
going to be solved.

In the matter of rice I would suggest to
the Government that they should ban the
service of rice in public places. That
was done earlier
also.

As far as sugar is concerned, it is high
time that the Government takes a
decision. The question of export has
already been engaging the attention of
the Government and only yesterday the
hon. Minister said that it was becoming a
little profitable item, and therefore they
were thinking of taking over the exports I
hope the Government is not going to
profit because they are for social service.
I do hope that while fixing the price for
different regions on different
considerations they will see that plenty
and abundance is our problem and not
shortage and scarcity thereby bringing

disrepute to Government and
unnecessary ~ worry  to  everyone
concerned.

Thank you.

PrOP. A. R. WADIA (Nominated): Mr.
Vice-Chairman, Sir, we all recognise that
the Minister of Food is not sitting on a
bed of roses. He has got enormous
difficulties to face and while we are
inclined to be critical it is also our duty to
appreciate the difficulties of the hon
Minister. \Jn-
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[Prof. A. R. Wadia.] fortunately,
planning in agriculture is not easy
because as everyone recognises—we
have  known It for a very long time, in
fact for centuries— agriculture depends
on the vagarief of the monsoon  and
practically it becomes a gamble on the
monsoons. The year 1962-63 was a
particularly unhappy year. It has
shown shortfall in practically all the
main food-grains and I suppose that is the
main reason why we feel so acutely about
food shortage and the food problem in
our country. The main difficulty, it
seems to me, is not about planning.
Planning is  comparatively  easy.
People can sit down at their office
tables, go over all sorts of statistics and
draw up some sort of a plan but even
when the planning is satisfactory—
which it often is not—the main difficulty
comes about administering it ind I
regret to say that our country has been
peculiarly unfortunate that we have not
had very good administrators. I do not
mean merely administrators at the top
but even administrators at the lower
level. They lack in efficiency and
unfortunately they lack in honesty and as
a result of it whatever may be the good
intentions of the Government  in
Delhi, the results are far from satis-
factory.  We have to be conscious of a
few main difficulties. We all recognise
the importance of fertilisers and even
the conservative agriculturists have
begun to have a liking for fertilisers, but
fertilisers are not easily available and
especially through the  co-operatives.
That has been recognised in the
Third Plan  midterm appraisal. Now,
when fertilisers are not forthcoming in
due quantities naturally it gives a setback
to our agriculture. Production of
improved implements is also not very
satisfactory and we have to recognise that
without improved implements agriculture
cannot progress. We have begun to
recognise the importance of agricultural
education. So many colleges have
sprung up. Fortunately or unfortunately,

even the  so-called agriculture
universities have been brought Into
existence. The main point to
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note is, who takes advantage of  this
agricultural education?  People  who
should take advantage of agricultural
education are the agriculturists themselves
and [ am not sure that they take advantage
of  this  education. They depend too
much on their own traditional —methods.
People who flock to the agricultural
institutions are middle-class people who
have got no capital of their own, who
have got no land of their own and who
want Government service in one form or

another.  Now, that does not help very
much in the improvement  of
agriculture. I think very strenuous

efforts should be made to interest the
agriculturists themselves to send
their children to these institutions.
Even if scholarships have to be paid, it is
worth while doing it, because if they
own land and if they get the requisite
education, they will be able to improve
agriculture and the country will
benefit.

Marketing and storage are also not very
satisfactory. I am glad to find that an all-
India Agricultural Service is likely to be
brought into existence. That probably will
be at the top. What is even more
necessary is that proper impetus should
be given to officers at the bottom level
and how far they will figure remains to be
seen.

There are two points to be noted in
connection with the problems of agri-
culture and the difficulties in dealing with
the vagaries of the monsoon. One way is
to store food. Of course, it is easier said
than done. When we have not got food
enough for our consumption, it is very
difficult to store. It looks almost like a
mockery, but we do have some fat years
and we should take advantage of those fat
years, not to consume everything but to
keep something in store. Especially when
we are now importing food on such a vast
scale from other countries, it should be
possible to have organised and efficient
storing.
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The second means of grappling with
the problem of the monsoon is to be
found in improved irrigation. Of course,
we are proud of Punjab. In undivided
India Punjab used to be spoken of as the
sword arm of India, but it was also
something more. It was also the granary
of India and this in spite of the fact that
Punjab has very little rainfall. Even a
more conspicuous success of successful
irrigation is to be found in Sind, which
was a part of our country and which is
now outside our frontiers. Sind was
absolutely a desert country, dependent for
its food on other parts of India. Then, the
great idea of the ISukker barrage was
developed, as a result of which Sind has
now become a surplus area. It has been
blossoming into green fields. Now, that is
a reform which can be brought about in
other parts of India where rainfall may be
less. For example, in Rajasthan, if a
proper amount of irrigation is introduced,
it would be helpful. I am conscious of the
fact that our agriculturists are very often
too conservative and they do not take full
advantage of these irrigation facilities, but
they have to be educated. That is the
elementary difficulty in dealing with
ignorance and ignorant people, but it is
not an insuperable difficulty. We could
overcome it.

I should like briefly to emphasise
certain points which I would describe as
common-sense points in planning There
is a very popular impression that our
Planning Commission has been focusing
its attention too much on industries and
not enough on agriculture. Now, we have
to remember that food crops have to be
emphasised primarily. Cash crops like
tobacco and cotton deserve to be
encouraged certainly because they are
producers of wealth. But they should not
be encouraged at the expense of food
crops. Now, sugar was exported some
time ago and today we are grumbling
about shortage of sugar. It is most
unfortunate. We need sugar. Now, it may
be that we are in a very advantageous
position i0 export sugar because we are
a

in the country 2898

sugar-producing country. There are so
many other countries which require sugar
and it may be a good means of earning
foreign exchange, but not at the expense
of our people and our needs. Any
successful planning must take into
consideration the amount of sugar that is
necessary and required for consumption
within the country. If there is any surplus,
by all means encourage it and export it.
The same thing applies to a recent rule
about the export of bananas. Now,
bananas are a very cheap fruit and so
many people thrive on it. I wonder what
will happen when bananas are exported
in large quantities. One thing is certain.
The pi-ic, will go up and the poor people
will suffer.

Then, there is the great question of land
reforms. It is a very big problem and I
can only touch on it. There is a tussle
going on between small holdings and big
holdings. Small holdings have certainly
one disadvantage and that is they cannot
be very productive. There resources are
limited. On the other hand, it has got the
great advantage that it encourages
individual initiative in the owner, the
peasant proprietor, and it is interesting to
note that even both Russia and China
have failed when they tried to introduce
compulsorily large co-operative farms.
On the other hand, undoubtedly big
holdings have the advantage of more
economical production. I myself have
seen some of these co-operative farms in
the district of Dhulia in Maharashtra and [
was very much impressed by them. It is
worth while encouraging them, but not
under compulsion It must be left to the
goodwill and the willingness of the
peasant proprietors themselves, whether
they would join a co-operative federation.
Otherwise, it is no good. India is an
agricultural country and the needs of
agriculture must have priority over
industrial development. I recognise the
importance of steel and cement, but
unfortunately they are no substitutes for
food and when people do not have
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[Prof. A. R. Wadia.] food, they will not
appreciate all this tall talk about the
increase in production of steel and
cement. [ recognise that the two are
interchangeable, industrial development
and agricultural development, but an
overemphasis on industries may lead to a
decline in food production and this will
lead to great disappointment, frustration
and even ill-will on the part of the people
which is inconsistent with the objects of a
welfare State or a socialistic pattern of
society.

Food situation

I thank you.

Dr. M. M. S. SIDDHU (Uttar Pradesh):
Mr. Vice-Chairman, bitter must come
before sweet because it makes sweet
sweeter. Long debates have been held on
food. Food is a controversial subject
which has led to many changes in the
Ministry of Food and Agriculture. Many
reports have been written, many Com-
missions have been appointed since 1928
when Lord Linlithgow was the Chairman
of the first Commission. Many Working
Groups of the Planning Commission had
worked on the problem, and one thinks
that after reading all the reports,
especially the last report, one finds that
very little progress has been made. One
has to search as to whether we at all gain
from the experience of these reports or
we do not. If we had taken the reports
seriously and had implemented them, it is
possible that this debate would not even
been held. As George Bernard Shaw said
once: "If experience could teach the
Englishman, the streets of London would
be wiser than the wisest man", here for
Englishman substitute ourselves and for
London substitute Delhi and the problem
is solved; I mean we have failed to learn
anything from the txperience of the past,
from these reports or from any debate or
all the debates. The same points have
been emphasised over and over again.
The same thing has been said in one form
or another by the Minister concerned or
the Ministries concerned in the Press
Notes. Well, what is the remedy? Do we
take these Commissions
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or their reports seriously or are we one
with Mr. A. P. Herbert, a poet, who was
at one time member of the British
Parliament where he said in a peom
called "Sad Fate of a Royal
Commission":

in the Country

"I am the Royal Commission on.
Kissing Appointed by Gladstone
in 74;

The rest of my colleagues are buried
or missing; Our Minutes were
lost in the last Great War.

But still I'm a Royal Commission My
task I intend to see through,

Though I know, as an old politician,
Not a thing will be done if I do."

Note the last line: "Not a thing will, be
done if I do".

There were the reports of the Ashoka
Mehta Enquiry Committee,, the Ford
Foundation Team and many others. But
what is the result that we see today? The
same problems are being discussed, the
same food control policy, the same
stabilisation of price, and the same
answers. That is the trouble that w, have
gone through. I would most respectfully
commend to our Ministers to go into th,
previous reports and after having digested
them and assimilated them to tell us what
they will do and not what they propose to
do. We had had enough of proposals to
do but little has been done. An
unfortunate part is that during an Enquiry
Commission or any Commission any
question that is put or any problem that
arise; is safely turned away with the
remark: "Let the Enquiry Commission's
report come and we will consider it." This
is the tame reply, Why? I think even in
this debate I cannot add anything more
than what has been said earlier by the
earlier  speakers or the earlier
Commissions. All that I can do is to lay
emphasis on certain points.
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Sir, the Ford Foundation Team were told
that our food policy would be carried on on a
war footing. They concurred with it, and on
page 14 of their report on "India's Food Crisis
and Steps to Meet it," it i something like this
which is written;

"But an effective crusade involves more
than plans. It requires allocation of the
necessary resources, hard work, zeal
enthusiasm and sacrifice on the part of all
those who are engaged in it. Good planning
is meaningless without adequate execution
of the plans that are made. "Business a
usual" will not achieve the food production
targets. The steps necessary to mobilize the
nation for action must be clearly outlined."

This is what the Ford Foundation Team said
in 1959. In 1963 am I to understand that we
have clearly outlined our policy? Not at all. If
two members of the Planning Commission
think in terms of State trading in food, the
former Food Minister did not think so. He
thought in terms of buffer stock. The Planning
Commission members had thought that
gradually the imports should be reduced and
restricted. The other Ministers thought in
terms of creation of a buffer stock under PL.
480.

[THE DEPUTY CHAIRMAN in the Chair.]

In other words, we never thought of going
without the crutches of PL. 480. It will be
better for us to starve or to get near 'starvation
condition rather than carry on with the crut-
ches of PL. 480. This has ruined us. This has
made us into a complacent nation. Let us stand
on our own legs. If we cannot afford to do it, it
is better to die today rather than be weak and
succumb to that weakness. Prof. Gadgil in his
book "Planning and Economic Policy in India"
has to say this on page 167:

[19 DEC. 1963 ]
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"The almost deliberate refusal of the
Union Ministry of Food and Agriculture to
formulate and announce a definite price-
policy, even after months of cogitation, has
great significance in this connection. The
situation relating to the prices of
agricultural products and food-graing not
only exemplifies the inability of the
Government of India to make up its mind
regarding basic issues in plan-policy, but
also raises serious doubts regarding the real
social objectives pursued by those in
authority."

So this is what one of the advisers to the
Planning Commission, Prof. Gadgil, has to
say. When shall we say that today is the day
from which action starts? Or are we still
thinking in terms of proposals, suggestions,
vetting those suggestions and press notes?

Before I touch upon the problem of food, I
would like to say something about the
distribution of sugar. As I belong to Uttar
Pradesh, I do not feel shy to place our
viewpoints as a consumer regarding the sugar
quota. I was told in answer to my question
that the monthly quota of the States has been
fixed having regard to the quantities of sugar
actually lifted by them during the last six
months of thy previous control period. I have
calculated and 1 find that the Ministry has
been more generous because our average
comes to 15,000 tons per month and they have
given us 20,000 tons. But I have to ask one
question. Is the quota of sugar given o, the
basis of the off-take of those periods when
more sugar was available in the free market ag
the black market was itself gradually dwind-
ling or subsiding?

SHRI A. M. THOMAS: The entire quantity
of sugar produced has been under the control
of the Government and it has only gone out as
per the instructions of the Government.
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DRr. M. M. S. SIDDHU: May I say that
you control sugar, but still in the black
market it is available in any quantity?
From where does it come?

SHRI A. M. THOMAS: Even at that
time, only 20,000 tons were given to
U.P., the other production

Dr. M. M. S. SIDDHU: Excuse me,
Sir, for my saying that from July, 1959 to
October, 1960, we received 25,000 tons
a;. the quota. From November 1960
onwards our quota was 20,000 tons. This
is th, position. If we are to take our urban
population alone, we need, at the rate of
one kilogram per head, about 10,000
tons. If our institutions, for instance, the
oonfectionaries, the fruit preservation
industries, etc., are to run, we require at
least 4,000 tons. We are left, for a rural
population of 6,42,00,000, six thousand
ton, to be distributed. Of course, the hon.
Minister was pleased to refer that it was a
gur-and-khandsari-consurning rural area,
and that therefore it could do with that
quantity. But I have to submit one thing.
When the prices of gur and khandsari
were rising in our internal market—and
they rose and came nearer the sugar
price!l—what had the Government done
to protect the interests of 6,42,00,000
people? When we have not done it, then
have we the right to deny it to them today
when the farmer does not have any gur or
khandsari with him and when all the gur
and khandsari are with the beopari who
has bought them at the rate of Us. 14 a
maund? Today he might be selling, after
the restriction on the movement, at R&
22 per maund. But he has sold it at Rs. 40
or more per maund. Did we have any idea
to safeguard the interests of the farmer as
well as of the consumer? And if we had
not done so, shall we deny him now
saying that you have been consuming gur
and so, you go without sugar? He cannot
get gur. There-
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fore, I would submit that if controls have
to be there, then there should be a fair
and equitable distribution according to
the need of the rnan rather than according
to the capacity that was lifted. May I also
ask humbly and respectfully: Has there
not been a complaint that certain stocks
with the mills were not declared and still
sugar was there? Ha, not even a single
instance come to the notice of the
Government? If not .

in the Country

SHRI A. M. THOMAS: Can the hon.
Member point out the names because to
our knowledge, that hae not been so?

DRr. M. M. S. SIDDHU: I never wanted
to say; it was the Minister for Food. He
has brought it to your notice. All that I
can say is, if you like, I will get the
information and pass it on to you

SARDAR SWARAN SINGH: You may
kindly pass it on privately, if
not. . . .

DR. M. M. S. SIDDHU: As you like. I
did not want fo name the source, but I
have been forced to. So, I would like to
know the policy.

Then again, quota should be released
regularly not haphazardly. If one week's
quota is not released in time, others make
a lot of money out of it and that is why
the quota should be released regularly.

Then I come to the problem of the
sugar-cane producer, I mean the farmer,
in our State. Shri Jaipuria has referred to
the news item in today's 'Indian Express',
but he referred only to the first part. The
latter part says that 13 out of 32 factories
in East U.P. have not been able to come
up to their rated daily capacity. Four of
these, situated in Gorakhpur and Deoria
Districts, have even postponed the start
of their crushing season. Another
revealing feature Is—if you were to
see—that
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it was the eastern part of U.P. which used
to give a higher quantum of sugarcane
per acre to the mills. It was the Western
U.P. which did not give that much of
cane. For instance, in the year 1962-63,
the eastern districts supplied 131 maunds
of cane for evuiy acre of cultivated area
as against 1C5 maunds supplied by the
cultivate: of Western U.P. In the year
IW*-*y, Eastern U.P. supplied 197
maunds of cane for every  acre as
against 125 maunds

supplied by Wt nU.P. This is
the position as by The Indian
Express' of today. If that is so, may I ask
humbly whether the cultivators who have
been giving the best part of their produce
always to the sugar mills are to suffer?
Axe those who go with our policy and do
not produce khandsari—because 1 was
told by the hon. Minister that two-thirds
of sugar-cane in U.P. went to gur a"d
khandsari—and who give a higher
quantum of their sugarcane to the mills,
be denied the high rate of Rs. 2 per
maund which has been declared? Why is
it so? Shall we punish them? Shall we tell
them, "You go and have kolhoo, produce
khandsari" which the mill-owners do not
want because it. is supposed to be
uneconomical? Or shall we encourage
them? The farmer knows that the price of
sugar-cane today is not only Rs. 2 but it is
more than that. If gur sells at Rs. 40 per
maund, he knows that the price of sugar-
cane should be near about Rs. 3J. That is,
he knows the price. But he knows Who
has been protected— either the mill-
owner's interest is being protected or the
traders' ":i-terest is being protected. ,Ts
that our interest? Shall we not give a fair
deal to a person who has co-operated with
us? In the Eastern Districts when they
produced more, then the standing crop
had to be burnt because the mills would
not take it and the crushing season wag
over. It was here that 11 per cent cut in
sugar cane cultivation in U.P. was made,
and the result was a fall in production.
That is why I am pleading the

849 RSD—T.

Food situation

[ 16 DEC. 1963 ]

2906

case of U. P. I do not ask for any charity
for our State, I do not ask for any
relaxation but I ask for a fair deal and I
expect a fair deal to be given to us.

in the Country

st wwen fmg (fasre) @ dEw
fedi Jaia, wmr 1 awan oF wEgw
THEI & | T9 WEW ANEdT W OEA FA
% fodr g o o ol T g 0w
sifr &7 @ & #few o7 wifowr &
AT 9T WHEAT Aeh ¥ q77 &L 2 afew
A qF A AT Y | g g f e
TAHET TATH T E 7 TART TAIT OF
& ¢ & samar qan #91, @O o w5
T AEY & | AT HT ATAST AT A%
& ¢ 3T WA & | WAL SATAT G
Z1 WY, AT "I AT ST sgrEr 917
g oy ar § qwwar g F o3 & are
et o @z afaan ot @ifeT w7
T AF FOU, TN AT 5T wAv  fw
HIT 99 FT FEY 9127 A 21 oy | gafay
gt 1T qTET 931 E0 @ A AE A
Hrde # AT W9 T AT YT FHET @A
2 AT W w4 SfEw # am IwE
qrAT ot & FV THY ATV FT w2 T H
FTETT F1 AT Agiead g1 8 1 wifery
TS ST § FUTRT TAT FT BT 5T
gW vmar Gar A4 T 94 A7 & w7
FEAT 7 FA g5 & WL T ZRA

4, FEIET AT 9 &1 7 WF Ty
A TR AT A AT AAT T W@y 47 b
LU H W A Tar &7 S fF wew
s o7 fde 3, “Hew afeEE" wr
a7 IEA T a9 @ ¥
amd #, AfFw awTE F oarg wgAr
qeay & fF QRuE WT WIS 2R3 oY
A E W § A T AReAr W AT
VAT BT A G R | AT 3@ A A
§ 1 BT USEHA WF IH WhEe W
/A AT @ 4 A9 IWIA W AT 97
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wam v wE aifgr 1 F o afs
AT & ArawE AT W A avg Ao
HEIT ®1 AEE A% & A1 9g T F;T
fa wrem= g 9% aga A & (T
FIAT AMEA | FFE AR AT W
g =rfedr a1, ag #r€ ot A7 A9
F1 AT TEY 2, T HEEE AT T Y qr
& | W HEHTT T AT W AIE FT
@1 1 5T 3 W &1 e TE
EFT | SRiA 9 491 # Fn fF amea
faefta qwadta qisemT W ogw AR 9
e & aAfns dar fen o qdm
et AT S AT R AT g A
A fz @, 2 #1OO F AT
FT AT TEL T AHE BEA T 0T H;
famar 5o A w7 e o ffemm e
dra fire ) S B daraq qew A
wel, e fewma =oman 9 41z
% gawme AT Ay 3 fafer 29w dar
%7 &% ¢ Fa% ware s fafeas &
FaTH 45T E1 AT @ WY 9 fay gard
qewTe 7 T T |9 R g &
Ty AT OF A 776 Gifge g1 A
2 g0 AETHaE g4, BT AT
arETATE gE W T WA A A #r aw
ari & ot e av wwa § fr oy
T AT T FA A9TE TEE fFozm
FHF! FALE, THT IUT B FAA & F F
7o ar| W1 Arfaa Fo 5 Fow w1
AT AR A g A ag
QI HAT FT AT | AHRATAT
WY U AAAT TEAT o o A AT WA
¥ o THE A T A9 ALY AT
& | W, THET T W 8, A9 SAmE
dar fa T, T O AT @— e
Fza &1 A1 98 w= g fF A T e
a7 a7 Trafafes g1, dfesa g1, 79
Wit @it ¥ & W S fE 3% oF A
7 wgr v G 7 41 & ¥ g
w7, wEfeas g F# A7 dfawe
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AT FT FifEd IAHT A K | FE AT
T AT gW gre o WY 97 At F1
A A a1 AT TEETT urA & gt
Faré 91 aFA1 @ fF awer 47 3g9 3@
g9 fawre @y gwar & 1 & uh faame
g, & ST § 1 ave A #4 G=T far av
Yoo THET WA HIT T4 AT {7 Gav faar
2 Qoo TEET WA |

Pror. M. B. LAL: But he said
that this year the production would
be higher,

Srrr KAMTA SINGH: 1 am speak=-
ing of my case, my individual cas-.

¥yt sargwr safea X g g
LoGLIEAIE (B Gl s B L
qg AT ET 7 oqr AT FATE 2
fargear § @ A wgwW AT 9 A9
i &1, T F7 | HTE wIT T
& @r#, Poraem sarar gfwrs 1 oo
FT WA @1 I ¥ 9%, fqaw saEy
qIET FT AR F1 THAT g IAA FT 7T
at 3 & ufaw day E9 A1 A OF
ag) a&Far | S oA wiwEl #
Faar % fEa o =1 2w g
F § W fadr wee ae-g i
F R g, i anfgr g 2 fe g w2
y feem wm afde &4 § v T
ferar amgfoizs 7 stam 2 0 ar
W AT 97§ A7 ¥ T g wifm o &
AT T F, § 27w F A a
a2 F1 aad § fw ¥Ee o 2
faqn st A1 T F WL G T ATHAT
St fagre 1 —fagre & avaew # A
O ST F—ag WIHAT T T 20
BT BT oM wwAr & | 9 ;A # Ffew
Haer € 98 a4z & T o P g @
gw &, faard a7 g &9 fasmw &7 )
T At w1 gre diford, mefae aw
#i Aeifom o gre Afaa fr wom-
fzeq w1 v, waffesy v, w2 @
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AT A F WEAAA A, W AT
ar gfarm v afwa, e ae
Atfay & samr & sgwer ot 1
w gfaz &% w17 srEr & sArEr G
T FT EATH FH F7 | qH €4 WEA
FT AT AT AT AL E A GE
TR

ua, gE<l am ag g & a9 &7
Tara g | faedt SaEr &1 oA @
o a1 39 fgw § T a9 §
a9 #0737 I § e A7 gfae
w1 mzfan, faas afaw ov ooF =
Frwal # zaa afea 3 ke,
AT8 g w77 0w f A w2
d =g A% gga F AEad w1 oA
TET 1T & Faw oF foz &9 #7 &
TN I AN g, AA W AAT &Y
¢ g & 781 & fram a9 ag
S F U1 g AT wEAT AT A £
(A AAT § AT I § gL yat & faq
FTEN @17 g qEr 2, 7 fast &7 3w
T AT g w7 faer gudd faam |
TEAT 9TAT ¢ WY IAH AT F qwa
FEATEAT W A FTE T ALY AFA F
WY AT FEATEHA A B IR aY
grEfafss q17 97 s#wE 99 F7
ware 2 f faer art arfed @ s
FAAT qET AFY g1 AY @9 |@aa & T,
uF a1 & o &7 ag) afew gwe e 7
for ot a8 &7 @w3 7 1 A fom
77Z ¥ femgeam ® s § 7 e g
fraz gu & 59% qqae @19 F9F F9
serd w7 faer sar qar = 3 gy
M dae feem &1 wEd §1 agd §
&1 HTERT ST A AATE | &, T Fay
SaTaT #1 Ffoare Z1 awdt § a1 39
fatt g8 o ¥ = §, @ o &
age #, Frren wfwa, a5 wfad o
FE FEU WA fwam A7
afaw | &1 o o a & Taw far
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|1Z &7 [ {AATHET N HIT FTY-ATY
aET FT o G ER 31 gHET agtee
#1 TRrET gt g1 A 5w a9
59 T 3< &1 WA | a2 A A
aF F F7 @E TN T F |,
T e 9T 99 ®OF AEgEA 2
| 2, FAT AT TF AE 2

fordy a9 & Fgar FEar §
ag ug & fr feg 37 &1 am = 2 a7
m%m;‘ﬁﬁqna;ﬂcland is
minc. g Fay a2y Gifa 3, T@H a9
AR w1 gafza 78 g 1 oA
AT F T W A A A o wew
farerer % Fawver § seredast qur o7
2, 37 AN &1 favaa Ags w1 A
faqwrd #1 FHT 2, ITRT HEHAIFIE
F e 8, &390 1 @94 2 f& 7 s
T THEN FT @, 0F U OF FTqA
AT AT FAA AW AL gAT AL gE
FTA GATT, TT FT] I, I F19
&l W7 FA F 7 A, TAA fafe-
TeA F AT A1 FvfaEaa & vy
FAFT AT TET 2 OF TR FAE G
gt o adf o3, @ wAwT §, 38
W7 § T faAeT A TR | A
7% qoF o fowwa w10 da1 2 6 et
AT ad AT & 217 fowmat At
A | AT F7 A ATE F A
g7 w71 £ 3a% faam 7 fafewam
TAT qFAY, HEAZT AT QAT | FARN
97 #\f¥u fe--land is yours and
will remain vours. Produce more.

AT A AT FAT AT JT AT A
argfeaa zram grafasy 3z F 917 °
w12 Farae &7 g afaw o g 1
drar #faa | wrrrefza wifm $5497
o fee safsza e &40, 797 98
q ft et fmral #, w T@ A A
w7 Fery a1 g § gewd §
T H AT WTIE A 2 | W q
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FARTR T TEX F Araw g £ ) @q wp
#iw ¥ oy qrartyE | e g
feafasy &t ava Faqt & @rgd far

s ® W &7 aF |
Tt is not wise to talk tall.

afTT T A T 77 F4A1 2 FF 3%
F A |T FA &, ITH AT T A A
gaAf & T3 37 9% fodr v B, =0
A1 FdT & #9 Ta% 2w § Az Aw
qTRAT AT & A9 | § A 74 Afw
SAATTT 74 AWAT 2 F1 & | gafa
F carrfan wfrow Y A7 AT g1
fe qaqa ¥ gfagy fafee &Y ==
AT 7% Arar T A Ez JEw 0w
AT FLE, OF Arq 435 FL, IT AT &
A a7 woar wifed B fea fee sfran
F AT ® AveyA W A SEAREWT
=17 A FY | A AT AEw A 2 A,
TR F AT A nfaa fea £
FEAMFE MRAAF ALK
VAT OF AT FAAT g 1 & OF F0w
q7 17 37 & ford oy A7 qwn
AATE TG AAT T AT AT AT
TAATEN, T AT Pz Faamey e
ThAM 1 ¥ SAEW F, WO g
sy # faaT g avamy, fradt gy
T MY qaarir A few oA 3
(wmz € g2)) 1 am coming to
the last point \Exzs Tz 3 e A
sarn g &7 &9 1 o # 39
9T ff wry fena &% %3 ¥ o=
w21 e aw At M F9 e w9
FaEr ot 5 AT £ oA dar g,
W1 38 &% faar, 9@ 97 ™=E 4 EF
frar, ot & &% Prar, zad wrgwe
¥ q13A8 @51 Faw1 Fgaa feama w8
@Y AN AAAT B, AR 2
AT IR ag W AT § fr o dare
agr | This is what is actuslly
happening. g feyer 4@ w7y
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WY z_ forae waa) ardt 78 o At &
T 6T 9T q1 ¥ g1 a1 B v A
arfgd, Far fF 3¢ Trea wfor amg 9
Fgr 5 wrafeAve 2 =ifer A=
o =27 7 A7 54 fom & 0w e
grar wfza—-from top to toe. yoftrdy
A v wifed, ot w wEErE w4,
awAr G

a79 wfaw a7 § ag sz wEa
g ot rg AT Frgrow s &
Land is mine—qz a7 2 | w4
1T 77 |ifan fa ug A7 afswame 71
Fifmgom § et §8 g Fear
Fwa § witw & avg | FTEE § W
e At arifega 7 f fF emE
v f1T w1 T g1, 3 £iF @ Ay
A qZAE wEp A F o
THE DEPUTY CHAIRMAN: Please
wind up.

SHRI KAMTA SINGH: Concluding,
Madam.

Tffl! DEPUTY CHAIRMAN: You
have been concluding for the last five
minvites.

SBo1 KAMATA SINGH I have spoken
for ten minutes, 1 think.

THE DEPUTY CHAIRMAN: You
have taken 15 minutes.

ot sy Fag AT 5T S 3w
77 & FF ST AT ST 1 91 eafabaa
¥ fraa mra wiEareal 98 o &, a3
A w¥gz 0T FY 22§ W IR
wezTafes T wy wd@ * O ¥
FAgr TAE gemfaar & FAaT BT
wedy &1 af g A1 e qwin 74
W JAAT A KA A A TART H
o1 @#d § oy T faew § W oy
ot 73 A o WA W9 e =
? ¥t 37 77 fawe w4, A% qAf A
qTE BrE ol &, A1 WITET ST THET
g $9 &4 &1 THAr g |
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s aoeTEe i (IFT WEW) ©
Fraamife wg@yr, @ dF a9 wnE
A T A g | A AT At
ot ot Tz wET ¥ fEad w1 g
T ww & e wifaw aeli ot
T FaT A OF /o A g g
TS T A T R § IF A
%A@ g g Ay av awr W faw
sifrerdy afeada frdr go = e W
#r¢ g gl fwe wwan &

R WAl W HOZ & qI 5 A
8 affam & fr 3w 7Y s 39 &0
A a7 ol o | /9 98w q WA oveear
3% FUT 47 A A AT TAE
¥y wire R wfus & Y & | qm A
T e wr afen fa i
Ffters #1 saa faw oo 30 ¥ oow
FHIT W FAT Ffeqa FAT §
forA st 38 ww ¥ fear @%

Qe ¥s—dd ¥ gfy 7 Ay ¢ 3%
0% 70 #1 2§ 97 fF qego-59 &
t,5%0 FUT Fo gk § | wA -
S T 1 ATT 39, T H T qAqTY-
T AF T A, qF {oo ¥ 3y
aFagas ¥ | #fa ¥ vera § amfm
aiwe 97 W9 Hw 47 ¥ faww 5%
a1 ST 3T A faamiT o foo F §3Y
gfae arwat a7 wf 2, @@ sfo &
FAHT W AE Ad F ) W A7 Wgar
g v ot wmiswrd F2w 337 N
wrEasAFaT & | # 7z ot awew g fa
| WA W A e Afa
Tl ¥ Swl AW g 9 AE Eet §
fr = awean w71 2= 9 fFEama
w7 7% % 7w w17 Fpfemrdr 72y ™
Rk  gar F Far o i f Tw A
T @I & qeF % TWEes) 9 ar
woy § 1 wre fyy, F A TRE ¥
qFT WA FF F aww wfgedi v
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u oAy frrom faqr ) sz dw 6 2
Ffa ara 1 719 ¥ 3 fraew & f
@ IEEY AT AEEwAT TE §uR
T A9 g B wEEEar @), afew
g e & aq o 7w F wi
FT T T YA T OF TET BN IS
1 wEw ¢ fawy 9 99w #7 gw
et & 1

7

77 HETOE 7 g /Y7 T8 #i15
TTAT WRY T G%al & I 9T 9@
7Y sfy Afa forr fagra v orarfa
2 TN @I WET F qF T AW
T 71 39w # Feert 717 &7 srawagar
2, SR AT FIA W W AENG B E
W T awear #1 g9 fawem 7 oaw
forr fifaat o o= <@ ¢ =ad & ofe
TAF T N TEEA & | F W
AT 3T ST F | AT A G
7z & I s ool wEmw w0 % fawre
A o owraw a1 & aga gae g o
gzt ot W AT off, wr F et
FUEAT §, AT TEE AT F [OA G oA
w18 ¥2A gu A g Fr gwmk Fergeer
¥1 5T I97 FeafeT B, e
g glaard ¥ ot g 6% &
AT FIAT B W AT A% IAH qfEd
7@ 20, a9 % @47 &7 I 7, g
Foma A, e i e g &
WA g A AT I g
fF #1 ATOT ATETT TW @A | Owre
AW 93T E ? 7 R o W@ e}
Ty oo wea ¥ oo ww R @
et A 2 s ag et aw T
wgaar 8. 47 wfemm ¥ 7 o g,
geT®l &1 77 9 3 ) frowd a7
fmmiar 7 wgaamreg &
AT ¢ fiF a T E, wew R ¥
e G ¥ A ga were W
fantr 79 ¥ t39 gond enfor s
wifeq fomd feaei #1 #7 3 7%
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[T ArTREaT OiE)
miae faw g% o7 woHT S| T &7
o g ¥ faw ag s\ werd w1 e
FT A% foaaT fF grrde a491 A
g

0 A X oag F@A wwar g
fF Fiiardt w9 awTa & v )
fFart #1 w9 F7 2F fag 9w W
fagra & a'v qv a7 &1 difeawr
frwr gt mf & afer awaa & s &
TIRT AT g T I ¥ AT TF
e # FEAT AEr §, 39 faw wm
AT FOT—IF 1 TRTAAT & Hitem &y
fwr 7Y fare | o o wifew sifw
ot 37 sifw #71 qzar g7 g
ar fF TART a9qT GERT A AT qA |
o ot 72 77 Freawe & faaw am
aft aft yfg & 1w sA@r qfa §
e w208 & foa 219 &7 AT
g

ZaTe T & wrd & it 3 &1
o AR fer dgo dm g fr
adr & ware, i, g A e §
qE TF A1 9T {FEE] T ITTHH
fFr S A1 @dT AT Gl g awdr
g ol Zuw agrf o AT E 0

i am & gz wg e g
e Ay §, AW oA @ 7 g AT
Tt A quT # F Fpare § 7
St wEBraT Anr gare wifaw g W
faaaor w0 2, IHF1 AAEA F
g1 3 w=w & &1 faew
faer fom 3wer @@ <@ 3, faved fom
FErFr e ? agAr = F fav
I AT T | AT A F fa
Y Teqra ag & e sfea adY famn
ST wway §, 7@ I8 GO0 & fae awy d
w17 7 98 37 "Fe7 & & IR w7
aoar g | e o @ ag fae &, werge
%, o XEEi A wEd W gl W
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FH FLAT § | AT AR H 18 THT ITF
Frar T3 foaw F wT W @
#ae §a1 &1 T 5 a7 F1 geaee &ear
2 a7 TEHT W HT I A HrE g
A & "R AT IEEr A TE
EWT | & 7F WY T GFIC FT q%0,
TH AT AT A, T AR YT
faet e worge &1 A ¥ awa a9
qH A qHE g Ao 7w s
¥ g § afg W@ A€ @ E
safan srasmsar 5w ad #1 £ F
AT A1 g Gay Faw @, A& faaaor
a7 fagor faean stvr | & st faaeror
F A7T¢ W g Waar § i o aee
§ #r fem wen afgg 0 &R
ol Fmrifza = & T 7 qraw
gAT AT HE AT THE TG HAT | A
g A wEr g o e fagra
F1 HEEAT TG FT gFA & AL FOAT
A1 7Y anfgn | fgrama # smarifes
TTATAT W7 A7 7999 & ¢ AT FaH!
Predf wafrai & arowr g@wr @wmadt
fopa o wwar & SfF T weEEA
Hl d aF IFAT AET 2 A9 TH [FEAWAL
F1 WEA AT faw 7% 77 gETEE
Fr Wifs sie sarefasn 20

/A A § Az FA AR E
f& wr 3w wEw & Fue grafar @
FTe Afwr afvew @ § 1 WA
WA & A9 ZrITET F1 A AT £
ag T g7 g Wi frami &1 3\
AT FBET AT | AfEa fEEET w0
FEAL AET A 2 ulT fEea wv
FHG AW AL A1 97 720 & 1 & Ay
wAT S F g7 FEAr g g fr ¥ 3w
w29 7 a7 gafaw’ & @y § srAw
gifeer &7 | o wme gy o #
ST &1 WEY A o, ST § A
2 4, IH ST A7 a7 wear g1 0EF
T FAET w1 e oAy T8 A
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afed saTITY ATAT TEAT AR AHT FE
® ¥ 1 37 9% Au7 grafen & feamt
1 AGT ATA Tl AT § Afew I
aar gfeade e &7 wEsawar ¢ ®
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W@ wEl & g # 9gm fe W
garai o =T FE B 2T A W

SHRI N. SRI RAMA REDDY
(Mysore): Madam Deputy Chairman, the
discussion with regard  to the food
situation, vis-a-vis sugar and rice in
particular, has been a very fruitful one in
this House and very valuable suggestions
have been given by hon Members. But
when hearing some of the speeches from
the Opposition, 1 was wondering
whether those hon. Members were out
to trade in ideology, in political ideo-
logy, or whether they were here to
criticise the Government and also to help
the Government to assess the reasons for
failures and to  suggest what steps should
be taken to  improve the situation that is
obtaining at the present moment. But so far
as Shri Bhupesh Gupta was concerned, he
was always harping on State trading, the
elimination of the middleman and things
like that.  His own communist ideology
he was talking of and giving prominence
to all the time. So there was some
salesmanship of ideology in his speech.
And then my hon. friend Shri Vajpayee
was stating that all the cooperative sectors
are bad, that the cooperative sectors have
got to be scrapped, that those taking part in
them have  not been using their office
properly andso all these people's
institutions should be scrapped. That
was his idea. So these conflicting
salesmanship of ideologies emanated
from thesie two learned friends on
the opposite side. Then coming to my
hon. friend over here, T do not know if H
can say it was salesmanship of ideology or
it was trading in politics. So far a; the
Leader of the P.S.P. Members is

concerned, he was speaking for
nearly one hour and he was trading in
politics, I should think so. But the

situation has to be critically assessed and

today earnest efforts should be made to
solve the problem. Instead of doing
that,  the non. Member was trading in

politics, capitalising a particular ~ situa-
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tion of scarcity for political purposes. I do
not know whait he was talking, whether
he was talking for giving more price for
sugarcane on the one hand <w whethei he
vva3 saying that gur prices should be in-
creased, or free trade should be allowed
in gur. A socialist hon. Member was
asking for free trad, in gur. So all these
things put together, it looks to me,
Madam, that the Opposition was not
sympathetic towards the situation. A
national situation has been created in the
country and it has to be met. Instead of
doing that, they were either trading in
ideology or in politics. This is a very
regrettable situation.

in the Country

SHRI RAJENDRA PRATAP
SINHA (Bihar): Do not create such a
situation.

SHRI N.  SRI RAMA REDDY: I
would like to take a few instances to
illustrate the point.  Shri Chandra

Shekhar was saying that the per capita
consumption of sugar in this country was
14 lbs. He forgot  that there was such a
thing as gur in this country. Then he gave
the figure—I did not know, he gave it—that
22 1bs. of gur was the per capita con-
sumption. So together the per capita works
out to 36 lbs. Perhaps  considering the
situation in which we are placed,
considering all the advances that we have
made, politically, economically and
socially, this figure should have been
better than 36 lbs. So these conflicting and
contradicting statements were made by Shri
Chandra Shekhar and he condemned the
entire approach of the Food Ministry.
Not only that, but he was telling some
falsehood also, if I  may say so. He
said that merelv because the Minister of
State for Food, Mi". Thomas was coming
from Kerala, arate of Rs. 2 per matind of
sugarcane was be'ng allowed to Kerala.
This is blrtantly untrue because the Min-
ister himself repudiated it. T+ is not sot,
he baid on verification. Such
charges are made and this is notl
very honourable either to the party
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to which the hon. Member belongs or to the
individual Member. Again he was accusing Dr.
Ram Subhag Singh—another Minister—of
giving the rate of Rs. 2 per maund, not to his
own constituency—I could have understood i
if he had said thai it was the Minister's own
constituency—but to a neighbouring con-
stituency. How can any water be held in such a
leaky vessel? Such arguments have absolutely]
no meaning. Similarly, he was saying that
because in Uttar Pradesh the Chief Minister
was not in the good looks of the High
Command, a particular critical situation was
sought to be created in U.P. A greater
falsehood could not be uttered and no respon-
sible gentleman would say it or try to set up
our own Government against ourselves. This is
a little unfair, according to me, Madam.

SHRI  RAJENDRA PRATAP
SINHA: Madam Deputy Chairman, what is all
this about the looks of the Chief Minister of
Uttar Pradesh? He never referred to good
looks.

SHRI N. SRI RAMA REDDY: He did, he
did. If he has not, I shall be only too happy.

Pror. M. B. LAL: I hope the hon. Member
makes a difference between '‘books" and
'looks".

SHrI N. SRI RAMA REDDY: She is not in
good looks, means 'hat she is not being

favourably looked upon by the  High
Command.
SHRI RAJENDRA PRATAP

SINHA: Books or looks?

THE DEPUTY CHAIRMAN: The correct
phrase would be: she is not in their good
books.

SHRI N. SRI RAMA REDDY: Anyway,
thelre was another chajrge and it was a false
charge, because subsequently I got it verified.
The charge was that 4,000 tons had been

[ 10 DEC. 1963 ]

i, the Country 2924

allotted to the Central Cooperative Stores here
and that they were able to lift only 2,000 tons
and that the rest 2,000 tong were still lying in
the Central godowns. That was the charge. The
charge preferred by my hon. friend was that
the Central Stores was engaged in
blackmarket-ing. IdT it were so, then the
Stores would have lifted all the four thousand
tons soon after the Ministry made it available
to them and would have made more profit but
that is not so. Even according to the hon.
Member, only two thousand tons were lifted
and two thousand tons are still lying in the
Central godowns. This knocks out the entire
bottom of hi; argument. A close analysis
speaks for itself. Ultimately he came to this
point that this Government, condemned as it is,
should be thrown out. Yes, there cam, out the
real point, the cat was out of the bag. Madam,
this is enough and I now proceed.

A, objective approach has got to be made in
regard to these things. An objective assessment
has got to be made. What has been our con-
sumption? Normally, we take production first
and then the problem of distribution but in this
particular case, it is necessary to talk of dis-
tribution first and then production. This is
because we are not essentially discussing here
the problems of planning, the problems of
production and the ultimate solution with re-
gard * agricultural production. That is not the
purpose, so far as I can understand, of this
Motion. It ig only to highlight certain points
and give a lead to the Ministry in order to
conduct itself much better than what it did
before, if it had done anything wrong. Madam,
on that point I would like to take distribution
of isugar first and consumption of sugar. How
is it that the consumption of sugar has gone
up? This is the crucial point which I would like
to bring to the notice of the hon. Members of
this HOuM and also before the hon. Min-
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ister. In 1956-57, we consumed only
20.18 lakh tons of sugar; in 1957-58 it
was 20.75 lakh tons; in 1953-59 it was
21.13 lakh tons; in 1959-60 it was 20.53
lakh tons and in 1960-61, the peak year of
production of sugar, we consumed only
21.27 lakh tons but the situation in the
year 1962-63 changed. It was a
phenomenal year so far as consumption
was concerned. We consumed 25.87 lakh
tons —26 lakh tons to round it off—in
this year, an increase of 21.6 per cent,
over the previous year's consumption.
How did this come about? People started
consuming earlier; the figures were 21.
Something, 2.8, 1.8, 3.6—this was the
highest level consumed in the previous
year in percentages but unfortunately in
the year 1962-63 not only did production
go down to 21.5 lakh tons but
consumption also rose by 21.6 per cent,
because free trade existed in sugar till
April. It is very fortunate, Madam, that
the Food Ministry awoke early enough to
avoid the dangerous situation but I am
sure the Food Minister has missed one
salient factor. The Ministry ought to have
kept a watch on the price of gur in the
country. It was rising terribly under the
scarcity conditions but unfortunately this
aspect was not touched by the Food
Ministry. They allowed free trade to
continue in regard to gur, free transport
and generally allowed the policy of
laissez faire to exist there with the result
that gur prices went on increasing at a
terrific rate. What is th, relationship of
this factor to the price of sugar? If the
ruling price of gur was the same as sugar
everybody will go in for sugar, not for
gur. Such a situation was created in this
country. More often, the gur prices were
higher than sugar prices. If the Food
Ministry had controlled this thing earlier,
in the month of April, this critical
situation would not have airisen at all.
Now. gur prices have fallen down
considerably, by fifty per cent, and more
after controls were imposed, if what they
did in September, they had done in April,
there would have not been any crisis at all
in the country. Sugar naturally has
sweetness and  jaggery

situation
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has eightyfive per cent, of the sweetness
of sugar. If prices are equal to that of
jaggery— we call gur as jaggery in the
South, Madam, and this may be objected
to nere—or if gur prices are more, who
will purchase gur? Everybody will ask for
sugar only. This situation was created and
if they had only imposed this movement
control on gur at the time they introduced
control on sugar, this situ ation would
have been avoided. Production in 1962-
63 was of the order of 21 'S lakh tons and
the carry over stock was of the order of
10.5 lakh tons, making a total of 32 lakh
tons out of which export commitments
amounted to 5.4 lakh tons and we were
left with 26 lakh tons whereas our
consumption was 26 lakh tons, hardly
enough. During the last discussion on the
sugar situation in this House, Madam, I
gave a warning to the Ministry. [ said,
your stock is only four lakh tons and your
releases for September and October
would cover up this quantity of four lakh
tons. What would you do for November?
The hon. Minister for Food was pleased
to say that I need not bother. I gave this
warning. Madam, and I would like to
read from my own speech, if [ may. I said
this:

in the Country

"This means that sugar will be
available only towards the end of
November. In the meanwhile, all our
sugar stock will have been exhausted
by October and there is a gap of one
month. This is a very serious matter,
according to me. with regard to the
sugar position in the country. I do not
know whether the hon. Minister for
Food and Agriculture has any plans for
making up this shortage."

This was the speech made by me on the
26th August, 1963, and the assurance
given to me was that there would be
absolutely no trouble, but trouble there
was. Production has also fallen.
Moreover, a few more things also came
up, one after another. A series of
mistakes have also been committed by
the Food Minister. I do not want to spare
him because 1
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belong to that Party. It is my duty to pay
compliments where due and it is also my
duty to point out the mistakes where they
have been, committed. But for the fact
that hey introduced controls in April, (he
mstter would have been very serious. I
congratulate th, Ministry on that ground
but their expectations that early in
November crushings will take place were
wrong, The imposition of movement
control on gur was an extremely wise
step; it was a very farsighted measure but
for which we woul” have been in greater
trouble today. Prices fell down
miraculously, I do not want to bother this
House or the hon. Minister with the
figures. He knows them also. Prices fell
down by fifty per cent., sixty per cent,
seventy per cent, all over India. It is good.
Somebody said that it kas not been
allowed to Gujarat, you must have
allowed some to Rajas-than and other
places. This sort of criticism is levelled
against this Ministry. Now, Madam, that
is the position with regard to sugar. The
Ministry, the Directorate of Sugar, were
not able to have a grip, a masterly grip
over the situation. As I see it, the future is
bright because this year the area is nearly
59 lakh acres. I have seen from the
figures, when it was 59 lakh acres a year
before, in 1960-61, that the production
was 31 lakh tons. I am sure no bad reports
are coming from the sugarcane growing
areas, in the sense that reports of failures
of crop are not coming.

Food situation

THE DEPUTY CHAIRMAN: Your
fifteen minutes are over.

SHRI N. SRI RAMA REDDY: My
goodness. I would say that the crop
prospects .ire good. I want to tell the hon.
Minister, Sardar Swaran Singh, now that
h? is here, that I have seen U.P and U.P.
is the crux of the problem so far 83 sugar
is concerned. Failure to appreciate certain
facts has been responsible for lack of
success. If U.P. is u success with regard
to sugar, everything is a gatrcsss Every
thing is there but the will to produce.
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I hav, seen it and I have gone to Deoria,
Gorakhpur, Benares and other places. I
have found that the tube-well system is an
extraordinarily good system. I felt when I
was going round that an ocean is buried
under the earth. There is plenty of water.
They say the command area is 800 acres,
whatever may be the command area. At
least I have found it from the authorities
of the Agriculture Department and the
P.W.D. that one single tube-well can
definitely irrigate 50 acres of sugarcane,
which is not the case in South India,
where not more than 3 or 4 acres can be
irrigated by a single tube-well with regard
to sugarcane. Here they ar. absolutely
certain that one tube-well irrigates 50
acres of sugarcane. If that be so, why
should it not be used? What is happening
there is the Tradition. They never irrigate.
I asked them. How many times do you
irrigate your sugarcane? The reply was,
once in two months or three months. In
the South whenever there is no rainfall,
every ten days it is irrigated. The real
crux of the problem is irrigation. There is
what is known a? development
experiment. I have compared it. If you
provide irrigation, it has been found that
from 11 tons of sugarcane production, it
has gone up to 16 tons of sugarcane
production in U.P. It is quite possible. It
can be brought about today, tomorrow,
within a month, because it takes oniy one
month to dig a tube-well. Provide tube-
wells to all these people. Make them
compulsorily lift the water and then the
problem of sugar production will be
solved. It can be solved provided there is
a will to do it. And the will to it will be
there. People just did not know that by
not. irrigating they were losing the crop.
It is quite possible to do it. Now, I thing
14 lakh tons or so is produced bv U.P. It
is a g™od proposition that UP itself will he
able to meet, all the export requirements.
This ), the time If we do not export sugar
now. we will never be- able to do it.
Therefore, the question of irrigation and
tube-wells' is imnortant. There was a
letter from Luekriow Hhe other day
casting as-
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persions about tube-wells. I say irrigation
is the crux of the problem. Irrigation can
be done immediately, here and now. Next
year Sardar Swaran Singh can come to
this House with a feathev in his cap
saying that he has been able to produce
30 or 40 lakh tons. It is quite possible n
achieve it.

Eood situation

Having said that, I will take only two
minutes with regard to rice. With regard
to rice I am sure, once again, the
prospects are extremely good.

SHRI LOKANATH MISRA (Orissa).
You gave something sweet, now give
something sour.

SHRI N. SRI RATA REDDY: Now,
with regard tc rice, the prospects are
fairly good. Last year unfortunately there
was a shortfall of 2.5 million tons of rice.
That is the whole problem. There is no
way out. It is true that ' way ‘aCk in the
thirties people were saying thjat we were
short of ri ;. We were htn-porting Burma
rice or Rangoon ri<fce, as it was then
called and till today we have not solved
the problem of rice. It is really a difficult
*hing. So, there is no way of solving it.
As I mentioned, just as a provision has
been made under PL 480 for the import
of wheat, it is absolutely necessary that
some safety methods have got to be
adopted. Within the country, more and
more people, just as they are going in for
sugar, arc. goir><* in for rice. All north
Indians are becoming south Indians in the
sense they are eating more rice these days
because it is very delicious. 'Sambar' will
go very well with it. 'Rasam' will go well
with it. Therefore, more and more people
are taking to rice. My only suggestion to
the hon. Minister, to the new Fpod
Minister, is that he must search for ric, in
the South-East Asian countries like
Burma, Indonesia, Thailand and some of
these countries. We must search for
barter airangements, not huy it up. We do
not have much foreign exchange. We are
in gijeat difficulties with regard to foreign
exchange. On a barter basis we should
trade. A special expert study has got to be
made whether we can give them
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any engineering goods or textiles or
whatever goods they want on a barter
basis permanently. If we can make
an arrangement for one or two years
more, we will be on safer grounds
when all our irrigation projects will
have come up, will have come to be
used more effectively than it is being
done at the present moment. There
fore, my suggestion with regard to
rice is that there need not be any
undue scare in the minds either of the
Opposition  *"e  others. Please, for
heaven' do not create a scare,
Scar, itself *a a devil that hanuts
one after otlier, thousands and
millions of pecple. Do not create that.
Statistics are given. I have gone round
the entire South India and I have seen it.
The crops are extraordinarily good.
Never before in the last ten years tne
crops were as good as they are todi.y.
Therefore, the prospects are very good.
We will steer clear of this storm.
Therefore, please do not create a stovm
in the tea cup. Thank you.

in the Country

THE DEPUTY CHAIRMAN: There are
still three or four more to speak. We shall
have to sit till 5.30.

SHRI MOHAN LAL SAKSENA
(Nominated): Madam Deputy Chairman,
notwithstanding the somewhat
complacent and reassuring speech by the
Minister of State for Food, I am
constrained to observe that the food
situation is far from satisfactory and it is
also disquieting to some extent. After
Sardar Swaran Singh assumed his present
office, I had sent nim two notes. One was
about the pangs and perils of huger and
the other was about mobilising the
millions for increasing food production. I
received an acknowledgement almost the
next day promising that he would be in-
terested to read them. I do not know
whether he has been able to find time go
through them, but I deem it my duty to
bring some of the facts to the notice of
this House because they are really
revealing. I had written the note after the
World Food Conference at Washington.
The World Food Conference ™ held at
Washington, 1
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time in April or May. Then, what was the
position? As I worked it out, I came to
the conclusion that here in India at ieasi
5% lakhs 01 persons must be dying of
starvation every year. It it not surprising
to you all? And how did I arrive at that
conclusion? These figures were given, at
any rate, by the World Food Conference.
The World Food Conference was of the
view +hat tf>n thousand persons were
dying every day throughout the world duy
to starvation and half the population, that
is, 150 crores were living underfed and
under nourished. So, I worked it out. As-
suming that the food availability in this
country was average, it would come to
about 1,500 persons dying every day in
this country.

Food situation

SHRI RAJENDRA PRATAP SINHA:
In India alone?

SHRI MOHAN LAL SAKSENA: Yes.
It is the figure given by the World Food
Conference.

SHRI AKBAR ALI KHAN: Are so
many in India dying of starvation?

SHRIMOHAN LAL SAKSENA: Yes.

SHRI RAJENDRA PRATAP SINHA:
People are dying every day of starvation
in India.

SHRI MOHAN LAL SAKSENA: The
We-1d Food Conference came to this
conclusion. That is what I am saying.
These are not my figures.

SHRI AKBAR ALI KHAN: That is
incorrect.

SHRI MOHAN LAL SAKSENA: The
then Food Minister was present at the
World Food Conference. He was there.
Not only that. The Director-General of
the Food and Agricultural Organisation,
Mr. B. R. Sen, is an Indian. He was in the
Food Ministry here. He has seen the
working of our Plans. He knows the
conditions of the country. Not only
that. [ had also in-
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formed the Prime Minis tor about this in
the month of June. 1 have got that letter.

in the Country

SP.M.

SHRI RAJENDRA PRATAP SINHA:
What did the Prime Minister say?

SHRI MOHAN LAL SAKSENA: He
had forwarded it to the Ministry of
Community Development, to Mr. Dey.

SARDAR SWARAN SINGH: Is this
simply bad calculation or iy the hon.
Member aware of any persons who might
have died within his knowledge in hig
State or anywhere? Is this statistical
calculation?

SHRT MOHAN LAL SAKSENA: It is
not my circulation. They are the figures
given out at the World Food Conference.

SHRI AKBAR ALI KHAN: They are
figures about the whole world.

SHRI RAJENDRA PRATAP SINHA:
He said 15,000 deaths in India. He said
that is in India.

SHRI MOHAN LAL SAKSENAr
Assuming that the average food pro-
duction was .

SHRI AKBAR ALI KHAN; What is
this average? When you say that people
di, of hunger, you must be positive and
definite about that and give figures and
the places where the people die.

SHRI MOHAN LAL SAKSENA: T am
surprised at the attitude of my friend, Mr.
Akbar Ali Khan. I say it was the figure
given at the World Food Conference. It
was brought out there that 10,000 persons
were dying of starvation every day
throughout the whole world.

SARDAR SWARAN SINGH: You
claimed that it was India's figure. It is a
strange way of calculation.

SHRI MOHAN LAL SAKSENA; Do
you mean to say that the average supply
of food in India is higher than that of .
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SARDAR SWARAN SINGH: Nobody had
died of starvation, unless you name anybody.

Food situation

SHRI MOHAN LAL SAKSENA: I do not
know. People die of starvation, that is what is
said. That is why I say that.

SHRI G. MURAHARI (Uttar Pradesh): .If
the Minister wants, I can give names.

SHRI MOHAN LAL SAKSENA: I had
forwarded this very note "Pangs of food and
hunger" to them. I am not making out
anything her, new. It was published in the
'National Herald' in June. ,1 sent a copy of it
iii September. Is it not a serious thing? He
should have gone into it and he should have
replied to it.

Not only that, they also came to the
conclusion that in India during the next ten
year, 5 crores of children are likely to die of
malnutrition. This is also their finding, not my
finding. Did the Food Ministry take note of it?
If it did, it should have come out with some
contradiction that this is not so and that the
average availability of food in this country is
much higher than the average for the whole
world.

PANDIT S. S. N. TANKHA (Uttar Pradesh):
That is not the Govern-meat's claim.

SHRI MOHAN LAL SAKSENA: Hit is not
the claim and if people are dying of starvation

PANDIT S, S. N. TANKHA: Their claim is
that people are not dying of starvation and I
say that people are not dying of hunger to the
extent mentioned by you here. There may be
one or two such deaths, if any.

THE DEPUTY CHAIRMAN: Leave the
World Food Conference. Why not come to
India?

SHRI LOKANATH MISRA: Our difficulty
in India is, whether there is any death by
starvation or anything
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else, it has to be certified by the State
Government as such. Naturally no State
Government would certify a case of starvation
as such and forward it to the Centre for
information. Naturally the information gets
dropped out there in the State.

SHRI AKBAR ALI KHAN: Madam, there
are Opposition parties. If unfortunately
anything happens, | am sure they will bring it
to the notice of the public, and they will have
to accept it or reject it.

SHRI G. MURAHARI: I can bring it to the
notice of the Government. A list of twelve
people who died in Purnea district wa

submitted to the Government. It was
submitted in the Lok Sabha.
THE DEPUTY CHAIRMAN: You

continue, Mr. Saksena.

SHRI MOHAN LAL SAKSENA: .1 would
leave the World Food Conference alone, and I
hope the Food Minister will go into it and find
out what the position is with regard to India.
But I think it cannot be denied that the food
position, notwithstanding the harping by the
Food Ministry on the swan song of self-
sufficiency all along, is worse today than five
or ten years back. It cannot be otherwise.
What is the position? Recently it has been
pointed out that not by the end of the Third
Plan but only by the end of the Fourth Plan we
will be able to reach that stage. What is worse,
we are importing food from other countries. It
is something against which Gandhiji had
warned us and said that this was the road to
devastating dependence on foreign countries
and bankruptcy. All the quotations are here
and I want to quote some parts of them, but
there is not much time.

SHRI RAJENDRA PRATAP SINHA: Place
them on the Table of the House.

SHRI MOHAN LAL SAKSENA: Just
before hig death, Mahatma Gandhi devoted
considerable attention to the food problem. He
thought and talked
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[Shri Mohan Lai Saksena.]
about the food problem and told us
that at this stage there is only one
course before us, that every respon
sible person in the State, in the district;
in the village, should go round and tell
the people that we should not look to
“ ny (foreign laountry for importing
food; we (must try to cultivate our
landi as much as possible and we
must try to eke out an existence out
of that because India is not a small
country that can get a sufficient supply
of food from other countries. Now
we  are told that even
China and Russia have to import food. Is
that not a greater reason that what
Gandbhiji had told us is the right course?
Gs.ndhiji had told uq that a plan that was
not based on utilisation of human power,
but exploited natural resources etc., and
left the human power alone was a
lopsided plan. Whatever else it could do,
it could never ‘ring about equality
amongst the people. And that has
happened. We know that the Mahalanobis
R2port is not being published, but we
know that the poor have become pcorer
and the rich have become richer, and the
disparity between the two has increased.
So Mahatma Gandhi had told us that we
should not look to all these things, to
fertilisers and so on, from outside but we
should depend upon self-reliance and
mutual co-operation, and with that in
every village, with intelligent guidance by
some people we should be able to double
the yield of every village within two or
three years. He was after it. [ am sure that
if his life had not been so tragically put an
end to, he would have come out witn
some such prog ramme, some such plan
for mobilising th, millions, because to
him the villages constituted the real India
and he believed that until and unless the
face of the villages was changed, nothing
would happen. He said thai cities had
thrived on villages so iong and villages
had suffered, and leaving the cities alone
we should take care of the villages. But
we have not taken care of the villages. So
we have to suffer for neglecting the views
and warnings of Mahatma
Gandhi
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Similar are the views and warnings of the
World Food Conference to which I have
referred. .1 will be happy if the situation
is quite different. But I know that today
we are importing food from other
countries and we say that there are no
strings attached to it. Do you make any
condition with a dog to which you give a
bit of 'roti' that it should come after you
wagging its tail? If you are going to
depend for food upon foreign countries,
as Mahatma Gandhi said, that is the most
devastating dependence and it will lead
ultimately to bankruptcy. Of course we
are liabie to err. We have committed
mistakes and we will commit mistakes,
but we- have to profit from our mistakes
and past experience.

in the Country

Much has been said about the other
requirements of agriculture, for instance,
water, fertilisers, credit etc. But one
factor has been neglected and it is that the
land is not getting the full quota of
labour. Whether you have a ceiling or
whether you have co-operatives or
whatever other arrangement you may
have, unless the land gets the full quota
of labour for the different processes of
cultivation, irrigation, etc., it will ,ot give
you the required yield. Formerly when
the economy was not cash economy but
economy in kind, if a person required
labour, he could get it from his
neighbours on a reciprocal basis or he
could pay for it afterwards. Similary if he
engaged labourers, he was to pay them in
kind at the time of harvest, not in cash.
But now he has to pay every pie in cash
and therefore ht' utilises only such labour
as is absolutely necessary. Therefore, I
had pointed out on the basis of the Plan-
ning Commission's figures that in almost
every village, in every season, at least 10
acres of cultivable land was left
uncultivated for one reason or other.
Therefore, I said that on the one hand we
had cultivable land lying uncultivated and
on the other hand we had got men who
cculd work and who were idle. Therefore,
how to bring them together? I have sug-
gested a scheme of labour co-opera-
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tives the members of which will consist
of persons who are willing to contribute
one day's labour every week to the
society, and the society in its turn would
guarantee them 5 days' labour a week.
Then I have given a detailed scheme for
it to the Minister, and it has been before
the Planning Commission for seven or
eight year; now. And what is the cost?

SHRI N. SRI RAMA REDDY: Where
is the land?

SHRI MOHAN LAL SAKSENA: I say
that the land is here. Formerly, what
happened?

SHRIN. SRI RAMA REDDY: This is .

SHRI MOHAN LAL SAKSENA; I do
not yield. I say, supposing I have got 50
acres of land. 1 cannot cultivate it by
myself and therefore I allow it to remain
idle, I cannot give it to somebody else.
Because of the rent laws, he will acquire
some interest and therefore I allow it to
remain idle. Formerly, if I could not culti-
vate myself, T could give it to some
friend. Therefore, I have devised a way of
what I call a Production and Employment
Co-operative. The scheme is there—
which I have already given to him—
according to which, by giving a grant of
Rs. 2 lakhs and Rs. 3 lakhs of loan to a
district federation of these co-operatives,
you can give employment to ten to fifteen
thousand persons. You can cultivate and
increase production by four or five
thousand tony and then also produce
compost and other things necessary for
agriculture. I do not say that it is a perfect
scheme but I have been suggesting it.
You have tried this Intensive Agriculture
District Programme—the IADP
Programme—and you will remember that
the then Food Minister came and he said
that the problem would be solved in two
or three years. Even then 1 had pointed
out that India was a vast country. Even In
the same State conditions
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vary from one part to another. So, you
cannot impose one and the same scheme
from above for the whole country. You
have given out certain ideas. Let them
work from below and then you will find
that the schemes will work better. And
that is why I say mobilise the millions.
Unless you enthuse the people, unless you
make them work, you cannot get the
results. By simply making speeches and
by issuing circulars as one of the
Agriculture Minister was doing, you
cannot achieve anything. Then he had
come out with a book and said that the
Japanese method of paddy cultivation had
succeeded to such an extent that we were
going to export rice. What has happened
to all those schemes? If you look to the
files, if you look to the literature produced
by the Food Ministry, you will find that
this was all moonshine and wishful
thinking and nothing more.

in the Country

I want to say one thing about State
trading in food. Personally, T am not in
favour of it. And why? We have got the
experience of the State Fertiliser
Corporation. Only the other day, Shri
Patil, your predecessor, said that this
Corporation was importing fertilisers at
Rs. 150 per ton and waa sel'ing at Rs.
240 per ton or some thins like that. This
i; how you want to make profit and show
that State trading was sucessful. Then,
they publish monthly magazines on art
na”er about fertilisers and all that with
pictures. Is that the way to enthuse the
agriculturists? Not only that. You miaht
say that Gandhi was a visionary. But I
may tell you .

(Time bell rings.)

Only two minutes.

THE DEPUTY CHAIRMAN: I am
sorry. There are three other speakera.

SHRI MOHAN LAL SAKSENA:
Well, I want to tell him



2939

THE DEPUTY CHAIRMAN: You can
finish the point, you can wind up with
those words:

Food situation

SHRI A. D. MANI: Madam, I would
muggest that he may place it on the Table
of the House and if the House gives
permission, let it form a part of the record
too.

THB DEPUTY CHAIRMAN: Please
finish your point, Mr. Saksena.

SHRI MOHAN LAL SAKSENA: Prof.
Rene Dumont who had come from
America as a member of the Committee
to assess the working of our Community
Projects has written an article "India's
Agricultural Defeat" and therein he says
what is happening in India. Everybody
hates manual labour. Nobody likes
anything but supervising. After all, what
are the officers of our Community
Projects doing? They go about the
villages and return to the towns and visit
the cinemas. This is what is happening.
Then he said that the external aid is no
substitute for internal effort. India is not
making any internal effort in the true
sense of the term. We depend upon
foreign help" we depend upon imports.
Not only that. Recently, DT. Raanan
W'eitz—he is from Palestine— said at the
Conference in Berlin on agriculture in
deve'oping countries that all these big
developments like dams and power weTe
onlv show-pieces and they did not benefit
the MttTe men. This is on par with what
Gandhiii had said at the Indian Institute of
Sciences St Bangalore.

THE DEPUTY CHAIRMAN: I think
that will do, Mr. Saksena, because there
are other speakers.

SARDAR SWARAN SINGH: How long
is your land without crops? You said that
you were not letting out your land to the
tenants because of the agrarian
legislation. How long is it so?

SHUT MOHAN LAL SAKSENA: I
have no land. I say, the people are not
doing it.

[ RAJYA SABHA ]
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THE DEPUTY CHAIRMAN: That is
enough.
SHRI MOHAN LAL SAKSENA:

Gandhiji said that whatever scheme,
including scientific scheme you took,
unless it benefited the poor people, it was
not a good one. And I think that is the
touchstone on which every scheme—
whether it is the Community
Development Project or the package
programme or any other—is to be tested.
We swear by Gandhiji, we start schemes
on his birthday and we want to take all
the advantage without meaning to do
what he had told us to.

KumMmART SHANTA VASISHT (Delhi):
I am very grateful to get a little time to
enable me to clarify a few points. I am
very sorry that five important Members
of the House spent their time criticising a
very small Co-operative Store. When the
entire food situation of the country is
being discussed, a situation which affects
millions and millions of people, a very
serious matter is being discussed, these
Members have found it convenient to
waste their time in criticising a very
small store.

[THE VICE-CHAIRMAN (SHRI AKEAR
ALIKHAN) in the Chair].

Even if the Store happens to have as its
President one of the Congress leaders of
Delhi—a mere Union Territory—and a
Member of Parliament, I think it was not
so important that Ave senior Membeis
should have spent their time discussing it
because the country is more important or
Ohe food situation in the country is more
important than a minor store. I would like
just to make a few points here to show
that many thing3 said by the Members
are incorrect, false and baseless. I wish to
deal with the points one by one.

Our Members,, | think, Have been very
much worried about the success— it is
not even the success—or at least about
the mere starting of the cooperative
sector Or the co-operative movement.
The Government has taken it as its policy
that the third sector, that is the co-
operative sector, should be brought into
being and that
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a large number of people should be
helped through the co-operative move-
ment. The movement is an ideal; it has its
own place in our economy and I think it
is one of the ways of helping the
backward people, the weaker sections of
the community, mobilising rather small
resources, etc. so that thost people can
help themselves through the co-
operatives.

Food situation

I had pointed out some three months
back even that the business or mercantile
community are against the cooperative
movement because they feel that it
presents a sort of competition to the
private sector and they do not feel happy
about some of their monopolies, etc.
being broken by it. I even pointed out
some three months back in this House
that the trading community, the
mercantile community, had objected to it
and made a representation to the
Government. At the function where I also
happened to be present, they wanted
various demands to be conceded by the
Government. They also wanted many
things to be done and one of their main
objections was that the fair price shops
should not be opened and that the co-
operative stores should not be allowed to
function. They fear that the fair price
shops and the co-operative stores present
a competition to them and do affect the
prices to a great extent

SHRI LOKANATH MISRA: They
know that the co-operative society gets a
protected monopoly.

KuMARl SHANTA VASISHT: Not
necessarily so. That is also incorrect
because they are very small mostly.
Many of the societies are very small in
size. They are even smaller than some of
the shops or stores here. Therefore, there
is no question of any monopoly at all.
And I will clarify the points one by one.

One of the Members said that in
camphor, the Central Co-operative Stre
is having 400 per cent, profit and that
they are selling it in black mar-
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ket, etc., etc., I can point out that this is
absolutely incorrect, false and baseless.
There is no such profit. Camphor prices
are fixed by the State Trading
Corporation, and they allow 6£ per cent,
profits at which the Central Co-operative
Store, being a wholesale body, sells it to
the other co-operative stores so that,
instead of 400 per cent, profit, as our
friend Mr. Vajpayee pointed out
yesterday, it is only 6] per cent profit
and, as I said, these prices are fixed by
the State Trading Corporation and I hope
the Member would not make such a
mistake about it

in the Country

Secondly, they said that rice is being
hoarded by the Store and this is a very
unfair and a very bad policy, that 4,000
tons of it were allotted to them but only
2,000 tons have been used and the rest of
it is kept in the warehouse. Everybody, all
those people who deal in bsuiness, or
have an idea about it, know that all the
wholesalers have to store their goods in
the warehouse. That is why there is a
Warehousing Corporation and facilities
for storage, etc. are being provided almost
in each vil'age, so that people may be able
to sell them at a certain price. Now the
rice has been sold by this particular store
according to the rules of the Civil
Supplies Department, that 1is, five
kilograms per person, and five bags per
day; no more than five bags per day can
be sold by the Store, as are the rules, nor
can they sell more than five kilograms to
each person coming to buy the thing so
that they have restricted the sale ot it. If
these people wanted to really make a lot
of money, they would have tried to get rid
of their stocks at once; there would not
have been this 2,000 or more bags left.
They would not have this half quantity re-
maining in the warehouse if they were
anxious to make money on it; it would
then have disappeared as it disappeares
from other stores. The fact is that it is
sold according to the rules of the Civil
Supplies Department, it
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[Kumari Shanta Vasisht] is very unfair
that this critisism should have come from
a responsible peison like Mr. Vajpayee.

Food situation

So also they talked about coal, anil so
on. They were worried about tnat, about
the wagons, and so on. It was nearly 2£
years or 2 years back, 1U this very House,
I had pointed out. with sadness in my
heart, that the wagons wer® not available
and an artificial shortage of coal was
created in Delhi in winter months—coal
is not available, or that there is shortage. I
pointed thi.-> out in the House here, and
nobody seemed to bother about what the
M't-mDers said. If they point out some
things, the Ministers do not bother to
listen. They never think thar we can giw
any correct facts, they do not pay cny
heed to it—it is very unfortunate. I sai,d
that people wanted money for these
wagons to be made available for lifting
coal from the collieries. Nothing was
done about it. This was pointed out;
nobody seemed to take it seriously;
nobody bothered about it. Mr. Mani is
getting shocked today, but that day he
also never bothered about it.

SHRI A. D. MANI; I was shocked on
that day also.

KumAHI SHANTA VASISHT: I do not
think you were, and you are not so much
shocked even today.

SHRI A. D. MANI: Every Opposition
Member was shocked. (Interruption®).

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): NO interruptions please.

KUMARI SftANTA VASISHT: And this
particular thing was pointed out more than
two years back, and this is even today
true. Wagons shou'dbe , available for all
the important things. When we visited the
steel plants and
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various other Government projects in the
South as well as in tne iiast at every place
we heard that tne wagons were not
available and all the manuiactured things
could not be lifted iiom there and sold
away, and so someumes stocks get piled
up and they were anxious to avoid this
holdup. So, I tnmk very serious thought
should be given to the allocation of
wagons for Llting various things, wnicn
are manufactured or which are tnere, so
that mere is no bottleneck in the
movement of various things, tnat things
are not delayed. And tms is a very serious
matter demanding very high priority.

in the Country

Then we come to coal, and here I may
say that the Store has acted as a buffer, as
a shock absorber whenever there were
certain goods where the shortages were
felt. There has b.en coal shortage in Delhi
every winter till about two years back. It
has not been so only for the last two years
when this co-operative store began to
participate and take responsibility for the
supply of coal here; they stock coal i.e.
they have a dump in which they keep a
large amount of coal so that there should
be no shortage. Fortunately for the last
two years there has been no shortage
whatsoever of coal and it is always
available without any difficulty.

Coming to gur, whatever Mr. Vajpayee
said and other Members said, most of
what they said is quite incorrect, I should
say. He said that this particular thing is
bought from a certain dealer at a price
which Is not put down in the cash memo,
a price which is not to be found in the
papers. This is absolutely incorrect and
false and baseless. The gur has been
bought from the particular dealer here,
who is on the approved list of the Civil
Supplies Department. The Civil Supplies
Department of Delhi gives the name of a
particular dealer; only from that person
can you buy your stocks. The permit is
made out in the name of that particular
dealer so
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that the Store has to buy it from that
particular dealer approved by the Civil
Supplies Department. So, for our
Memoers to say that it was bought from
some dealer and is given out to other
dealers is absolutely in-corra™t and
absolutely baseless. It is bought only from
the dealer who is on the approved list of
the Civil Supplies Department, and in
whose name the permit is issued aiso by
the department. And then it is sold out.
Unfortunately, one particular person, who
was incharge of gur on.y for one single
day, for less than tweaity-four hours—and
the person concerned was a very junior
person—that that person was in charge of
the Store when the manager was away
because of some fast undertaken by one
Congress Leader here, and he made a
mistake during the manager's absence for
less than twenty-four hours. He had made
some wrong calculations, and he crrected
them within twenty-four hours; the young
man found his mistake and he corrected
it. There are hundreds of staff working in
that Store. You cannot hoid 6ne particular
person responsible. Of course I admit that
morally or otherwise it is the
responsibility of the president of the
Store, but the mistake was corrected at
once. When gur was being sold in the
market at Rs. 110 per quintal, the Store
had sold it at Rs. 80 to Rs. 85 per quintal.
And the very next day, on the 30th of
November, by evening, they detected this
mistake and they corrected it, and they
asked the Civil Supplies Department to
approve the three qualities of gur, to
approve the rates for them at Rs. 64, Rs.
66 and Rs. 67, or something like that, and
those were approved by the Civil
Supplies Department. This was done. And
I think, to blame them for all this is
almost a sort of campaign against the co-
operative sector. I think the co-operative
sector is still in a very infant stage. It will
make many mistakes and you should not
get nervous about it. What would you do
if very illiterate people formed a society?
How would they manage their accounts?
How would they manage
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their cash? And how would they keep all
these deals, and so on? We have to
understand  that the co-operative
movement needs a lot of help, a lot of
support, a lot of understanding. That is
why officials have to help it quite a lot
also. And thatis one of the criticisms
of it. ..

tn the Country

SHRI LOKANATH MISRA: But such
an incident would have created in the
private sector a Mundhra.

KUMARI SHANTA VASISHT: The
private sector is doing much worse than
this, and you people cover up whatever
the private sector does. That is my
grouse. (.Interruptions).

SHRI LOKANATH MISRA: They are
being caught.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): Please do not interrupt.

SHRIN. M. ANWAR (Madras): Do not
expose the private sector.

KUMART SHANTA VASISHT: Now
this movement needs a lot of care. In a
big organisation one or two people may
make mistakes. Even in Government
bodies they make mistakes. Even in the
party of Mr. Vajpayee, their members
make a lot of mistakes and do a lot of
wrong things which they very
conveniently hush up among themselves.
I would like them to be as clear with their
own members' behaviour and ways as
they would like every other department
and organisation and institution to be. I
think you have to be very objective and
you should not forget ail the services
rendered by this Co-operative Store over
the last seven or eight years, all the good
work done by it in bringing down the
price of bricks from about Rs. 60 per
thousand, or even Rs. 70 and Rs. 80 per
thousand to about Rs. 30 per thousand.
Even in rice prices were brought down by
them and it was done according to the
rules and regulations of the Civil
Supplies Department. In the matter of
coal they brought down the prices and
they regulated  the- supplies, and
stability
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was maintained in the prices of various
articles. When a lot of service is rendered
by a certain co-operative store, Members
still go to the extent of exaggerating
things, imagine all sorts of things and try
to attack a certain store, in respect of a
very small matter. I think it is not worth
the while even to spend so such time on a
minor matter like this. Of course many
people are anxious to condemn certain
leaders of Delhi, which effort has been
there for about ten years now. This is
nothing new, nothing strange; we know it,
that a concerted attempt is made to
condemn certain leaders of Delhi, even
the Delhi State, *became a casuality of
this—in the bargain. I am very sorry that
when good work is done people try to find
motives in that; they try to read a lot of
things in that; they try to blame the people
for that. But I would urge you to have a
balanced view when some service is
rendered by a store or a co-operative
society. There are thousands of members
in each large society. It is very difficult
even to manage them, Sometimes many of
them are even illiterate, and it is not an
easy job to manage all the illiterate
people, to have them working, and so on.
This applies not only to the particular
Store, but to a large number of co-
operative  stores and  co-operative
societies. Where you have a large col-
lection of people, half of them sometimes
do not even understand how the society
functions, how the accounts are to be
kept, how are the things bought and sold,
and it is a difficult job to explain things to
them, to run the show for them, to manage
the things for them. Therefore, all the the
good work done—the supplies that are
stabilised, the prices that have been
brought down by that Store—all that we
should appreciate. If they make mistakes,
have an enquiry; we have nothing against
it. If they have done something wrong, do
take action against them. After all, a store
which tries to do something for the town
should be open to criticism. It should
be
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exposed to criticism and enquires and all
sorts of inspection, etc. But on the
ground of some small loophole do not
condemn the good work done. On the
basis of some plea you would be anxious
to damage and see people out of your
way because they are very formidable
political leaders. Do not go out of your
way to condemn those people. I thank
you very much.

in the Country

SHRI S. MISRA (Orissa). Mr. Vice-
Chairman, Sir, [ want to say something
about the food situation.

THE VICE-CHAIRMAN (SHBI AKBAR
ALIKHAN) : You have five minutes only,
Mr. Misra.

SHRI S. MISRA: It is known to all that
food is produced by the cultivator but it
is he who is always neglected. The funds
which are supplied by the Government
for agricultural purposes are not going
into his hands; it is spent on the way. The
agricultural staff is not helping the
cultivators by going to the field. They
have to remain occupied more in office.

Sir, it is to be known that 80 per cent,
of the cultivators are poor. They do not
have their own seed. Many of them have
no plough, no bullocks. For loan
purposes, though there are co-operative
societies, most of the cultivators are not
getting loans in time for purchase of
bullocks, seeds and fertiliser from the
societies. The societies are attached with
the District Central Co-operative Banks.
The District Central Co-operative Bank
gives loans if all the shareholders of a
society have paid their instalment of
debts fully. There is no such large-scale
society where all shareholders can pay
their dues in time. Suppose a majority of
the shareholders of a society have paid
their dues and a small portion of them
could not pay owing to certain
difficulties, in that case the sharcholders
who have already paid their dues are also
not entitled to get loans.
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There is another thing. A major portion
of our agriculturists for their agriculture
depend upon rainfall. If there is drought,
which has been happening over a number of
years, the cultivators are ruined. Then
some-. times flood damages cultivation.

Food situation

Sir, the agriculturists having no other
source of getting fuel are habitually
cooking their food with the help of cow-
dung because of which cow-dung is not
utilised as fertiliser. Lands are not getting
sufficient organic fertiliser. The fertility
of land is going down. Moreover, Sir, a
major portion of our agriculturists are so
poor that they are forced to take advances
from the traders on agreement that their
foodgrains will be given to them at
cheaper rates in the harvest season. Thus
the high profits are all going to the
capitalists. The capitalists are assisted by
the Reserve Bank which supplies them
money to collect and store foodgrains.
They are not bound to sell it on a fair
price. On the other hand, they sell it when
the foodgrains become dearer in the
market. They are always hoarding for
profiteering motive. So the consumers are
always suffering. It is, therefore,
suggested that to solve the aforesaid
things the following measures should be
taken immediately:

(1) The Agriculture Department should
supply to the poor agriculturist sufficient
quantity of improved variety of seeds,
implements for cultivation and medicine
for the protection of their crop.

(i) The grain golla-cum-large scale
co-operative society of every pan-chayat
should be supplied with sufficient funds
from the Reserve Bank directly to furnish
loans to the shareholder agriculturists in
time for improvement of their lands,
purchase of bullocks, seeds and fertiliser
at least to those shareholders who are not
defaulters.
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(iii) The Government should provide
more irrigation facilities to the
agriculturist and construct flood banks in
river areas.

in the Country

(iv) Also the Government should take
necessary steps for supply of coal or any
other scientific device to the people for
cooking purposes on payment so that
cow-dung will be saved and the lands
will get this organic fertiliser.

(v) Rice and sugar must be purchased
by the Government through cooperative
grain golla societies for stocking it in
hand and supply it to consumers at all
times by consumers co-operative
societies at fixed rates.

Sir, Orissa is now starting a new sugar
factory on a co-operative basis. The
growers of cane in our State are paid
much less than the growers of U.P. and
Bihar. If in the start a better price is not
given, this sugar factory may not be able
to achieve the aim. So, Sir, if these
methods are adopted, the agriculturists
will be able to produce more paddy,
sugar-cane etc and the profits will not go
into the hands of the middleman. Thus
the food problem may be solved. Thank
you.

M qowfe : sw-awreTe o,
T qHEAT & are X 9 a9 A7 67 @
df 7 Y gaa § wmw fr fegem &
w1E ot qadt ¥ 78 qe1-—ag avHEr
0T ¥ 94T wEeT F FE £ § oo
wEr ® 78 Ti7 famrn wwgar § fo
fegears # 0 917 e @ § ot
AT A AT { T AT 9T qOrT
Fv & W A AT WO AT E o asar
¢ 0w 1 3w e A wEEw s
At gawr gar o fe fegew #
SATIIAY W07 O3 & ST Wra &R
& " nvAl foratt awT way §——smar
=/ E, UF ATT WY E A A A § A
Tar g @ § o et gt aew &
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(a1 M2 qarzfe] ot ¥ weEfe : ofecw W wd §
wag 7 arg Y &, S IHA deq Afp aTee W St & ) SEEr et
pagagr @t d | ecstraresmae | T @ foeelt a i , A 3o
e wg T & fr femerm & g | 78 drar § g (nterruption,) .

wret wawdr & 7w | F F7ar g,
ﬁff e THE VICE-CHAIRMAN (SHRI AKBAR

'”5" c st fg TET q 4 U ALIKHAN): DO not interrupt him
w7 & FifE A0aT 0z W A FHA | please.

afar § wEar ¥ O 79 o\ § WK
weET § el a8 T WY AT § /i ot ¥ el : et & st W
e st & o o ERAE AT AT | gargy ey v o o it e P g
T} | EEOF WA A AE A RE | gy A Awar § e govC @
w0 & WOAT 9% § AW A AL | gy 3 ooy @ @10
FA FT FAY T FTO AT § ) gL
W & ot T ANT § & AT @IHC AT # wF AT AT FE TEAE ) A
§ W suferd aoeTe FT A WrET FRAT | N AT AG ) A AT A 9g e
Fi fergeama & &€ st @y gt | & W A A i A A wwew #
T, AR AT AT E, G AT A | FF O Mg F A A A F gAw
wgAT AEW fF §5 aeg & afdfeaty FCATTINT | HALT A F G TG
Tt e R A AT Y, fry Afed | AV A A qgAT e ag vt it e
far W% a1 wer HEm oW ow | O WA-ERMfEw fifeee g, 9w 9T
wifeT & SATAT ST AT T AT T ATR T " faar s | P el #Y w
wl | sa-sRIAYE ifew T § At fore
7 fFare &Y Fa § A FrAr e
ool grer & g F wra fF ae §, At Frar & 1 gt AW # Sy ot
qarra ¥, Troeqr ¥, w57 93§ W Frars & 7 T & v G ST F A
q AT FE FE WA T AT TR 9T 573 # foraii w16y suF @@ & fag
Fat A § A 99 4, @ #1 ot wTr 74 frar & 1 o faal wt
T AT FE (T TET W GTHIC AT | SO AT 37 977 @ W IAE e ¥ g
wre ¥ ag At g ww @ fF oo FTRr ParaTe o w4 gt & ) wWw g
@t g ¥ Tl 0T, A HAT I FAT Fg & f gart o G A § e o
o 3waT 9fF w7 W § | 1Y g7 e STE R AT AT AT WTET A ATAT G
Rar &, TorEATT ¥ AR WO a1 aw§T &1 % o A wzar qrgar § e T @ w
W q9, ot ot o awie § ®1 ¥ 3 gfivea qEma 9T | W
I G FT AFC, A 9F § oA G327 A FT T F Fawr 27 qfanT &7 T W
% WX 6T o7 wgr o & wwrer A | @ 1 wafern A w8 adar § fe
&, w1t e deft § 99A 39 draar S TET ¥ A YA R 9w
T Wi ag Wy qT. L TC WA & w1 fear oA sy
Faif T 96 et & woet Qe ww
e Qo uRo Ao fag : whew QS 7 A A FTEFCT | O ug
udr g W W & fag 9@ adr § dar Al
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wHAT ¢ A a8 HURT A1 oA A
AT 3 AT e T R TeEe 3
qHFT |

X% AT AT A9 uw A A1
wzar s § o forw 922 R g A
qZ wraeT qor G g Ak e #
WX qZ AL TE0 AT OWTTRT ¥R AT
ANAAT HHT T B wOATE | AT GHA
grfr & A =T wg & B wae & T
LB T fEEE o ¥ dur & Ao
ST & A7 38 719 7 e § Wi 7w
9 ¥ A% 4% 4T WAL ST
et A s 0T S § 1 9T e
FY TACH FT TG Z1GT & AT I FATET
9 & FAT A 9FW E | T faAm
TITF T TCIIA ! AL T A
g A1 Ff SR FAT F AT IH A7 Aifa
¥ gfraedt aadidr &1 wfgg =T
afrndY dfr 97 38 qraar wfeg )
q7g 3q7 AT M FARd ¥R,
waLrFl A Tro TT0 50 F ZTT HATS
s forar, 7t A swEw 7 o, &1 e
1ot A T9 AW AT AL 1 T -

®T ¥ weA AR A A H gac

FT & A1 fEmera # oo Wl vy
ity forar o & 1 wwdT € W oM
wrasa A0 731 3§ & =9 v adqv
FA AT FrEAeqT w1 | o fEEe ome
AFTT TI0 FAT § IR WA AT A H
wff ffaT A wag A mE AW A
qH7T 97 g§ AAT BT FAT G0 T
¥ fqe oF 9 T FAET | A a4
Fore ot & 39 F AAT wE A4 Aoy
FAfar aifF gare 3w FY davars 97
¥ F a7 & A9 A g ¢ an
$ {gedl | 930 91 & 98 &9 98 W
AT FA A qET 9T {1 W A@AT |
SR W T T FT AT AL T
A g W oAr Pt g 2
T FAT F FAT FTT o1 a0 4 |
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& uF 9t AT W F AN FZA
SEar A% 9% 42 8 % s e
AT HT AT BT a7 T § A7 FAA F
THI AT TH A F, TE T AT QY Fiawer
1T Yo WiAWT & T T A AT E
W37 H | OF §IF AT gHY FEA &
9 H A qo @1 20 wfywa A swET
T A T e T | T T w & s
qTH T & AL AT F w0 A T[H
fafrm &< faa wa =ifzd

T qre T w47 & W § woe-
ex =1 F At & s T4 wE
et § 1| ¥ fad g A wgn g g
fir St A5E 79 F1A 2T T F /G-
A7 77 % & FEW W0 9 G g
IAH IFA A AT T AT IW T
qEEGl F1 AT I T | WL FFA
Fr€ 1w wre Af & A7 foe 1€ 7wy A/}
o werlr o W W AT 7 W
1% IH4 [wdt FiaT A 77 a0 (Far 7,
we a7 {6 & Tz = &Y
ATEATT F@T ¢ A1 WIS AT @ g |
A FATLN AEHTLT AL Fgrgeama & wrar-
ML TF FA T fEEma g oA
FATY FAE F A4 §F 707 A woaqifeq
R g #, sAw-nEten we g ar
fee wnnTifer srdey a1 aar giw
ZAM | RW § AAIVAE] SHAEQT FT 34T
g g ? 3 | wifew £ gat &
FHTC A TAAT & FLA AFW i qg
we A srex IfEEr @7 07 ag 919
A TF G WA Alfq AGT awedr
w9 FF A7 § G AE 2 wwar &)

TE A A F AT H A o A
FEA FgaT g AT I qZW H AT F
o=t 7 T T & 39 &1 & AN WS
aig & WS £ | WS Sy (et
AT e & o A A e @y g
T T T ST A7 § 9% a7 79
Y Fo WA A WH Tl § | TEiWQ WA
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(st 7% qamfe]
weRT B ag w2 fr s qg A
®T FEET FAET A AT FEAT ATGAT
& At Tere 3w & oAt Pt oY R F
WA R To 0T FL ZAN LA | @ AF
a8 TA A A AIAAC AG AT E
a4 7% femgrar ® 793 1 e g v
g, 7 AT T T w57 g R H
a gy e feafa & S & AT 8 o

UMGIPND—RS-849RS-31-1-64—55°-

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): The Food Minister
will reply tomorrow at twelve.

The House stands adjourned till 11
A.M. tomorrow.

The House then adjourned at forty-five
minutes past five of the clock till eleven
of the clock on Wednesday, the 11th
December 1963.



